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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201731046914 A
(19) INDIA
(22) Date of filing of Application :27/12/2017 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD FOR THE FABRICATION OF ORALOW VOLTAGE OPERATED, REDUCED BIAS
STRESS, MULTILAYER DIELECTRIC SYSTEM COMPRISING NI'YPE ORGANIC FIELD EFFECT TRANSISTORS

(51) International classification HO1L | (71)Name of Applicant
51/00 | 1)INDIAN INSTITUTE OF TECHNOLOGY, GUWAHATI

(31) Priority Document No :NA Address of Applicant :Indian Institute Of Technology
(32) Priority Date :NA |Guwabhati, GuwahaAssam India 781039
(33) Name of priaty country :NA [(72)Name of Inventor :
(86) International Application No ‘NA DIYER , Parameswar Krishnan

Filing Date ‘NA 2)DEY , Anamika
(87) International Publication No :NA 3)SINGH, Ashish
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number ‘NA

Filing Date ‘NA
(57) Abstract :

The present invention reports an wkoav voltage operated, highly stabletype Organic Field Effect Transistor (OFET) device a
method for fabricating such OFET devidéne OFET device of the present inventinoludes a base substrate; a gate electrode
deposited on said base substrate; layered hybrid dielectrics deposited on said gate electrode having top and bottdaydietéc
low dielectric constant based dielectric materials and intermediate dielager of high dielectric constant based dielectric mate
n-type organic semiconducting layer based active channel deposited on top of said layered hybrid dielectrics and a sodece
and a drain electrode deposited on the top side of sigiglenorganic semiconducting layer.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :27/12/2017

(21) Application N0.201731046915 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD FOR THE FABRICATION OF SOLUTION PROCESS, ULTRAW OPERATING
VOLTAGE, STABLE ORGANIC FIELD EFFECT TRANSISTOR

‘HO1L

(51) International classification 51/00

(71)Name of Applicant :
1)INDIAN INSTITUTE OF TECHNOLOGY, GUWAHATI

(31) Priority Document No :NA Address of Applicant :Indian Institute Of Technology
(32) Priority Date :NA [Guwabhati, Guwahati Assam India 781039
(33) Name of priority country :NA  [(72)Name of Inventor :
(86) International Application No ‘NA DIYER , Parameswar Krishnan
Filing Date ‘NA 2)DEY , Anamika
(87) International Publication No :NA 3)SINGH, Ashish
(61) Patent of Addition to Application Number ‘NA
Filing Date :NA
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstrat :

The present invention reports an wkoav voltage operated, highly stable, solution processatype Organic Field Effect Transisti
(OFET) device and a method for fabricating such OFET deVieeOFET device of the present inventimtludes a base substrate
gate electrode deposited on said base substrate; layered hybrid dielectrics deposited on said gate electrode havirtgptop anc
dielectric layer of low dielectric constant based dieleatraterials and intermediate dielectric layer of high dielectric constant b
dielectric material, a{ype polymer organic semiconducting layer based active channel deposited on top of said layered hyk
dielectrics, and a source electrode and a drigictrode deposited on the top side of saigpe polymer organic semiconducting la
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201731047098 A
(19) INDIA
(22) Date of filing of Application28/12/2017 (43) Publication Date : 05/07/2019

(54) Title of the invention : A HYBRID HONEY COMB DEVICE WITH IMPROVED ABSORPTION COEFFICIENT

(51) International classification /A28L |(71)Name of Applicant
21/20| 1)BHARAT HEAVY ELECTRICALS LIMITED
(31) Priority Document No :NA Address of Applicant :with one of its Regional offices at
(32) Priority Date :NA |REGION CAL OPERATIONS DIVISION (ROD)Plot No.9/1, C
(33) Name of priority country :NA [Block 3RDFLOOR, Karunamoyee, Salt Lake CityglKata
(86) International Application No :NA [700091,having its registered office at Bhel House, Siri Fort, M
Filing Date :NA |Delhi-110049,INDIA
(87) International Publication No :NA |(72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)N K VIJAYA SREE
Filing Date :NA 2)MANISH AGARWAL
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The invention relates to a hybrid honey comb device with improved absorpéffitiemt and negligibldack pressure to reduce
noise, the device comprising of a base honey comb structure having a plurality of cells; an acoustic absorption matpaahliei
to the direction of fluid flow; formed of absorptive material dispase@ach cell of the structure; and an additional layer of hold
mesh to hold the absorptive lining placed in the wall wherein the base honey comb material can be metaltretalimand
flexible or rigid.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201731047099 A
(19) INDIA
(22) Date of filing of Application :28/12/2017 (43) Publication Date : 05/07/2019

(54) Title of the invention :AN IMPROVED METHOD OF DETERMINING FITUP LINE OF DIVIDING FLANGE IN AXIAL
PROFILED (AP) FAN HOUSING ASSEMBLY® POWER AND | NDUSTRI AL BOI LERSO

(71)Name of Applicant :

'B29C70/74 1)BHARAT HEAVY ELECTRICALS LIMITED
(51) International classification . Address of Applicant :with one of its Regional offices at

F16B19/05
(31) Priority Document No ‘NA REGION CAL OPERATIONS DIVISION (ROD)Plot No.9/1, C
(32) Priority Dde :NA Block 3BRDFLOOR, Karunamoyee, SaltkeaCity, Kolkata
(33) Nameyof priority country :NA 700091, having its registered office at Bhel House, Siri Fort, |
(86) International Application No ‘NA DeIh|-11004f9, INDIA. .

Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 3@2222@??&55&%@?&
(61) Patent of Addition to Application Number  :NA
(62) ,[:Di'l\i’r']s"gg;o Applicatia Number fm 5)SUBRAMANIAN UDHAYA KUMAR
9 ' 6)SUBBU LAKSHMI NARAYANAN
7YMUTHAIAH VALAVAN

(57) Abstract :

The invention relates to an improved method of determiningpfiine of dividing flange in axial profiled (AP) fan housing assen
of power and industrial boilers, tlf@n assemblycomprisinga plurality of staticcomponentgonsistingof a
suctionchamberssemblya housingassemblyanda diffuserassemblythe housing assembly being formed of a housing and an
guide vane (OGV); a rotor component in the form of an impelleingea plurality of rotatable blades, the rotating component be
mountable onto the housing by maintaining the desigteatancéetweerthetips of bladesandthe shellof the housing, including
the alignment of the impeller shaftlime with the fan ais, wherein a

dividing flangeis adaptedo maintainthe saidcrucialrequirementgluring mounting of the impeller on the housing, the method
comprising the steps of calculating a dividing line from the vertical aXisufd + Y) of the housing assembiyarking two referenc
points on entry and exit side of the fan housing along the horizontalAxisX); and directly determining the fitp line of the
dividing flange by joining said two reference points, wherein a known geometric concept is apptipteiment the method, where
a square is inscribed in a circle of the housing and the for@wlad A+B? under Pythagoras Theorem is appliadgd wherein the
concept and formula is applieoh physical entity to determinectenical parameters.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201731047328 A
(19) INDIA
(22) Date of filing of Application :29/12/2017 (43) Publication Date : 05/07/2019

(54) Title of the invention : A METHOD OF PRERATION OF SILVER NANOPARTICLES WITH MOSQUITOCIDAL
ACTIVITY

. . :A61K|[(71)Name of Applicant :

(51) International classification 33/38 | 1)The University of Burdwan
(31) Priority Document No :NA Address of Applicant :Burdwan Rajbati, Bardhaman, Wes
(32) Priority Date :NA [Bengal- 713104, India.
(33) Name of priority country ‘NA 2)Bankura Christian College
(86) International Application No :NA [(72)Name of Inventor :

Filing Date ‘NA 1)CHANDRA, Goutam
(87) International Publication No " NA 2)RAWANI, Anjali
(61) Patent of Addition to Application Number ‘NA 3)GHOSH, Anupam

Filing Date :NA
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

The present invention relates geally to the field of nanomaterials. More specifically, the present invention relates to a methc
preparation of silver nanoparticles that exhibits exceptional mosquitocidal activity. The inventors of the present disgioisingly
observed thathe silver nanopatrticles prepared by effecting reduction of a precursor of silver with the extract of seeds of Car
papaya exhibits exceptional mosquitocidal activity in comparison to silver nanoparticles prepared using extract of @aptqihet
of Carica papaya. Accordingly, an aspect of the present disclosure relates to a method for preparation of silver naraparticle
exhibits mosquitocidal activity, the method comprising the step of: reducing a precursor of silver using an extracoioCseieds
papaya at an elevated temperature to effect preparation of the silver nanoparticles. Preferably, the present inveatamaxtitaci
of ripe seeds of Carica papaya.
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(12) PATENT APPLICATION PUBLCATION (21) Application N0.201831000027 A
(19) INDIA
(22) Date of filing of Application :01/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : AN ELECTROCHEMICAL APPROACH TO PREPARE MOISTURE FREE METAL METHOXIDE
FROM SEA WATER ©OR EFFICIENT PRODUCTION OF BIDIESEL

(51) International classification :C07C29/6!|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)Jayashree Mohanty
(32) Priority Date :NA Address of ApplicantChemistry Department C.V. Raman
(33) Name of priority country :NA College of Engineering Mahura, Jam&2054
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Jayashree Mohanty
(87) International Publication No " NA 2)Tanmaya Badapanda
(61) Patent of Addition to Application Number ‘NA 3)Sruti Ranjan Mishra
Filing Date ‘NA
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

A method of preparation of moisture free sodium/metal methdxite sea water through an electrochemical means followed b
diesel preparation by using the produced moisture free metal methoxide comprising the steps of: (i) Placing the sHzeveatedd
chamber and methanol in the cathode chamber of theadbemical cell, where the cathode and anode chamber are separatec
polymer diaphragm, (ii) Placing the electrodes in the respective chambers followed by electrolysis at a specific cutyefitiden:
Collecting the catholyte containing metal methiexfrom the anode chamber, (iv) preparing theddsel through transesterificatic
reaction of oil and electrochemically produced moisture free metal methoxide. Since, the process does not use anyeextsine
rather a natural source i.e. sea wabgoroduce the alkaline catalyst required for-Biesel preparation, the method is industrially ¢
economically viable as well as environmental friendly.
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(12) PATENT APPLICATION PUBLICATION (21) Application N.201831000081 A
(19) INDIA
(22) Date of filing of Application :01/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : A KIT AND METHOD FOR SIMULTANEOUS EXTRACTION OF DNA, RNA AND PROTEIN
FROM ONE PLANT SAMPLE

. e :C12N|(71)Name of Applicant :

(51) Internanal classification 15/00| 1)TEA RESEARCH ASSOCIATION
(31) Priority Document No :NA Address of Applicant :113, (9th Floor), Park Street Kolkat:
(32) Priority Date :NA |West Benghindia 700016
(33) Name of priority country :NA | (72)Name of Inventor :
(86) International Application No ‘NA 1)HAZARIKA, Pranita

Filing Date ‘NA 2)SINGH, H.Ranijit
(87) International Publication No *NA
(61) Patent of Additin to Application Number ‘NA

Filing Date :NA
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

A kit for simultaneous extraction of nucleic acids and proteins from a single leaf sample of woody plants comprises éxiffect
phenol; isopropard, Precipitation buffer for protein andpgant sample. The said kit extracts the biomolecules with an improve
yield over those of the existing processes /kits rapidly in three hours and is thuseffeztiste. It was also demonstrated that the
isolaied DNA, RNA and protein are successfully used for genomics and proteomic analysis in tea plant which was verified t
performing marker study, gene cloning, cDNA preparation, gene expression stucpand Be said processelds high molecular
weight DNA (>40 Kb) and good quality total RNA as indicateda@p06280 ande2606230 ratios.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000112 A
(19) INDIA
(22) Date of filing of Application :02/02018 (43) Publication Date : 05/07/2019

(54) Title of the invention : HERBAL TOOTHPASTE TABLET

(51) International classification :A61K36/0(|(71)Name of Apgdicant :
(31) Priority Document No ‘NA 1)ANUTTAM DAS
(32) Priority Date :NA Address of Applicant :DAS BHAWAN, PLOT NG52 E,
(33) Name of priority country ‘NA G.G.P. BANK COLONY, RASULGARH751025,
(86) Interrational Application No :NA BHUBANESWAR,INDIA.
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No NA 1)ANUTTAM DAS
(61) Patent of Addition to Application Number  :NA 2)PRITAM MOHANTY
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

he most recent advances in toothpasave included the development of whitening toothpastes, and toothpaste containing Tr
which provides extra protection against caries, gum disease, plaque, calculus and bad breath. Toothpastes today tgjically
fluoride, coloring, flavoringsweetener, as well as ingredients that make the toothpaste a smooth paste, foam and stay mois
been resolved by inventing edible herbal toothpaste tablet which will be mainly used by children for just learning beibtesitht
and also of hip for astronauts as they could brush their teeth without spitting into agesvity abyss. Herbal toothpastes will be

available as an alternative to cleaning teeth without fluoride. These tablets do not contain any harsh chemicals whithoonay |
body. Another advantage of these tablets is it eliminates tubes wastage which generally end up being thrown away eitteger
disposal area or oceans thus adding to the pollution.
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(12) PATENT APPLICATION PURICATION
(19) INDIA
(22) Date of filing of Application :02/01/2018

(21) Application N0.201831000114 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : LOWCOST SELFDISPENSING TOOTHBRUSH WITH HERBAL DENTIFRICE

(51) Internationatlassification :A46B5/0(| (71)Name of Applicant :
(31) Priority Document No ‘NA 1)PRITAM MOHANTY
(32) Priority Date :NA Address of Applicant :N4/262, IRC VILLAGE,
(33) Name of priority country ‘NA NAYAPALLI,BHUBAN ESWAR,ODISHA751015
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)PRITAM MOHANTY
(87) International Publication No NA 2)DEBAPREETI MOHANTY
(61) Patent of Addition to Aglication Number ‘NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57)Abstract :

This invention is referred to as a laest selfdispensing toothbrush with herbal dentifrirethis era, where everyone is busy, wher

people don't remember what they ate faght; how can anyone remember when they had last changed their toothbrush?

Metaphorically, everything is possible but in reality not everything is possible in this world! For an epattiptgtoothpaste back

into the tube? Not every time we get thghtiamount of toothpaste on our brush. We intent to make low viscosity toothpaste w
herbal ingredients. A tooth brush with a hollow trunk/handle contains low viscosity toothpaste. Between the head ofahd tive
handle there is a nozzle which cants the flow of the tooth paste. A brush head and a cylinder filled with herbal dentifrice witt
chamber. Expected herbal dentifrice solution will have Calcium Carbonate, AloeSteria, Rebaudiana, Basil, Meswak, Gum ace
Guava Leaves Extrachd Mint. With thesdnerbal formulations, this kind of toothbrush is patentable and can be manufactured in

scale.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :02/01/2018

(21) Application N0.201831000115 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : GRAM NEGATIVE BACTERIA SENSITIVE ENDODONTIC POINTS

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of priority country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application Number
Filing Date

(62) Divisiond to Application Number
Filing Date

:GO1N21/0C
C12M1/00
‘NA

‘NA

‘NA

‘NA

‘NA

:NA

‘NA

‘NA

‘NA

‘NA

(71)Name of Applicant :

1)PRITAM MOHANTY

Address of Applicant :N4/262, IRC VILLAGE,

NAYAPALLI,BHUBAN ESWAR,ODISHA751015
(72)Name of Inventor :

1)PRITAM MOHANTY

2)TM MOHAPATRA

3)DEBAPREETI MOHANTY

(57)Abstract :

Modern endodontic treatment is directed at the elimination of microorganisms from the infected root canal before obtliatior
up studies that have examined the outcome of endodbstigpy have revealed a very Ihiguccess rate when a negative bacterial
culture was a prerequisibefore root filling (Sjogren et al.). In some conditions bacteria can survive biomechanical preparatio
canal and the long term success of endodontic therapy is doubtful if barepresent in the root canal prior to obturation. Anot
important factor in determining the outcome of endodontic therapy is the use of a long enough observation periodseatfieretttt
has been completed. To overcome this problem our inventias tai develop specializeshdodontic point§SeptiCheck Minus

Endodontic points)for detection of Gram negative bactesiech as: Fusobacterium nucleatum, Prevotella spp. and Campyloba
rectus. It could be a revolutionary product in the field of Endtids as this kind of endodontic point is not available till date and

patentable.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000116 A
(19) INDIA
(22) Date of filing of Application :2/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : GRAM POSITIVE BACTERIA SENSITIVE ENDODONTIC POINTS

. e :GO1N21/0C|(71)Name of Applicant :

(51) International classification C12M1/00 1)PRITAM MOHANTY
(31) Priority Document No :NA Address of Applicant :N4/262, IRC VILLAGE,
(32) Priority Date ‘NA NAYAPALLI,BHUBANESWAR,ODISHA-751015 Orissa Indie
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)PRITAM MOHANTY

Filing Date ‘NA 2)TM MOHAPATRA
(87) International Publication No *NA 3)DEBAPREETI MOHANTY
(61) Patent of Addition to Application Number  :NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57)Abstract :

Modern endodontic treatment is directed at the elimination of microorganisms from the infected root canal before obtliatior
up studies that have examined the outcome of endodontic therapy have revealed a very high success nadgativerbacterial
culture was a prerequisite before root filling (Sjogren et al.). In some conditions bacteria can survive biomechanai@dipiefpar
root canal and the long term success of endodontic therapy is doubtful if bacteria are presanbincdmal prior to obturation.
Another important factor in determining the outcome of endodontic therapy is the use of a long enough observation grettieds
treatment has been completed. To overcthiseproblem our invention aims to develop spézéd endodontic points (SeptiCheck
Plus Endodontic points) for detection of Gram positive bacteria such as: E. faecalis, C albicans, Streptococci, Staphgtlococci
Lactobacilli. It could be a revolutionary product in the field of Endodontics as thisokiendodontic point is not available till date &
it is patentable.
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201831000117 A
(19) INDIA
(22) Date of filing of Application :02/01/2018 (43) Pwlication Date : 05/07/2019

(54) Title of the invention : CURCUMIN COATED GUTTA PERCHA POINTS

(51) International classification :A61K31/0(|(71)Name of Applicant :
(31) Priority Document No ‘NA 1)PRITAM MOHANTY
(32) Priority Date :NA Address of Applicant :N4/262, IRC VILLAGE,
(33) Name of priority country :NA NAYAPALLI,BHUBANESWAR,ODISHA-751015 Orissa Indic
(86) Internaibnal Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)PRITAM MOHANTY
(87) International Publication No NA 2)TM MOHAPATRA
(61) Patent of Addition to Application Number  :NA 3)DEBAPREETI MOHANTY
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57)Abstract :

This invention is refermeto Curcumin Coated Gutta Percha Points. Curcumin is a bright yellow plant product. It is a principal
chemical product curcuminoid of turmefiCurcuma longa)a member of the ginger familgjngiberaceaelt is sold as an herbal
supplement, cosmetics irgglient, food flavouring, and food colouring. Curcumin is a diarylheptanoid, belonging to the group
curcuminoid, which are naturphenols responsible for turmeric's yellow colour. The gutta percha is a thermoplasticridtiegal
that is heated antcbmpressed into the canal(s) of the tooth which is then sealed with adhesive cement. The present innovati
Curcumin coated gutta percha points where we can avail the medicinal value inside the root canal. In the present irnoxatic
like to develop a gutta percha point, incorporated with Curcumin molecules to deliver a bactericidal and bacteriostatic envirc
inside the root canal after endodontic therapy.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000201 A
(19) INDIA
(22) Date of filing of Application :02/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS FOR MANUPULATING A SURGICAL ELEMENT IN AN INTERVENTIONAL
MEDICAL PROCEDURE

(51) International classification :A61B17/0( (711))23%?1 O;hASEAIS;n:(;mIesh
(31) Priority Document No :NA ' . ) . . .
(32) Priority Date ‘NA Address of Applicant :School Of Mechanical Engineering,
(33) Nameyof priority country :NA Campus 8KIIT University, Bhubaneswa 751024, Odisha, Indi
(86) International Application No ‘NA 2)MISHRA, Ruby .

Filing Date ‘NA 3)MOHAPATRO, Gourishankar
(87) International Publication No NA (;;))I\N/I;?nl-éRéﬁf\,lrl?\ijer;l;?.handra
(61) Patent bAddition to Application Number ‘NA :

Filing Date ‘NA %gl\s/l';'éA‘:Rihgbgam Kamiesh

LS . . . , Ruby
(62) g'l\i’r'f")g:tlgo Application Number :m 3)MOHAPATRO, Gourishankar
9 : 4)MISHRA, Purna Chandra

(57) Abstract :

The present disclosure relates to an apparatus for manipulating a surgical element during an interventional medicallpraced
aspect, the proposed apparatus can include a plurality of actuating devicés {082, 1053, 1054, 1055) having a first actuatin
device (1041) with a plunger and a second actuating device-@)p4and a set of linkages (102 1022, 1023, 1024, 1025). The
set of linkages can be coupled with the first actuating deviceX1@#d the second actirag device (1042) to enable a movement
at least one linkage (16D of said set of linkages. A first end of the at least one linkage1)L62n be coupled with the plunger, a
a second end of the at least one linkage {I)0@an be coupled with thesond actuating device to enable movement of the surgi
element coupled with the set of linkages along adefined trajectory.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000205 A
(19) INDIA
(22) Date of filing of Application :02/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : COOLER ASSEMBLY

(51) International classification :B65D81/0(|(71)Name of Applicant :
(31) Priority Document No :NA 1)ORIENT ELECTRIC LIMITED
(32) Priority Date :NA Address of Applicant :Unit VIII, Plot No. 7, Bhoi Nagar,
(33) Nane of priority country :NA Bhubaneswar 751012, Orissa, India.
(86) International Application No :NA (72)Name of Inventor :

Filing Date :NA 1)GULATI, MANISH
(87) International Publication No NA 2)RAJPUT, HARSH VARDHAN
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number ‘NA

Filing Date :NA
(57) Abstact :

The subject matter herein disclosed relates to modular cooler which can be assembled by the customer at his/her pbare. Tl
assembly (100) includes front frame (101), cuboidal tank (102), side pillars (103, 104) and the top covEh¢s@Farts have
clamps, such as male clamps and female clamps which help to attach one part with another easily with number codinbdsic
structure of the cooler. When these parts get attached with each other with the help of modular clarsgsrthwsion for the scre\
in all parts to make the fitment tight, ensuring no vibration or unnecessarg.so
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000295 A
(19) INDIA
(22) Dateof filing of Application :03/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : PGBP ELECTRICAL SOCKET

(51) International classification ‘HO1R12/7:|(71)Name of Applicant :
HO1R13/4C| 1)SCHNEIDER ELECTRIC INDUSTRIES SAS

(31) Priority Document No :NA Address of Applicant :35, rue Joseph MonieQZ5® Rueil
(32) Priority Date :NA Malmaison, France
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No ‘NA 1)Shreyus Jagannath MALLYA

Filing Date ‘NA 2)Kushal LOKESH
(87) International Publication No *NA 3)Manjunatha BYRANNA
(61) Patent of Addition to Application Number ‘NA

Filing Date ‘NA
(62) Divisional to Application Number :NA

Filing Date :NA
(57) Abstract :

The present invention relates to a novelqppelectrical socket (100) comprising: a fascia member (102); plurality of electrical
terminals (104, 104L, 104-N) for engaging with the pins (168, 106L, 106-N) of an eéctrical plug (108) , a pepp terminal
casing (110) for housing said electrical terminals (EQ404L,104-N) in spaced apart manner and being in abutment with said
member (102), a pepp socket base (112) for retaining said jpppterminal casingl10) and a sliding member (114) which
comprises a lifting mechanism, the sliding member (114) is operatively linked with saipgepminal casing (110) and movably
retained by said pepp socket base (112). The fascia member (102) has openingg,(116-L,116-N) for receiving the
corresponding pins (168, 106L, 106-N) of the electrical plug (108) . The lifting mechanism is configured to be actuated by a
one of the components of an electrical plug (108).
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :23/05/2019

(21) Application N0.201935020512 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : SCALABEL PRIMATE PLURIPOTENT STEM CELL AGGREGABESPENSION CULTURE ANLC

DIFFERENTIATION THEREOF

(51) International classification :C12M3/04 (71)Name of Applicant :
(31) Priority Document No :13/672,688 1)ViaCyte, Inc.
(32) Priority Date :08/11/2012 Address of Applicant :3550 General Atomics Ct.;53,San
(33) Name of priority country :U.S.A. Diego, CA 92121 (US)
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Thomas C. Schulz
(87) International Publication No NA
(61) Patent of Addition to Application Number:NA
Filing Date ‘NA
(62) Divisional to Application Number :1252/KOL/201.
Filed on :01/11/2013
(57) Abstract :

The present invention relates to methods for production of undifferentiated or difszdrembryonic stem cell aggregate susper
cultures from undifferentiated or differentiated embryonic stem cell single cell suspensions and methods of differbatidion t
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(12) PATENT APPLICATION PURICATION (21) Application N0.201935020590 A
(19) INDIA
(22) Date of filing of Application :24/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : VIDEO DECODING APPARATUS, VIDEO CODING APPARATUS, VIDEO DECODING METHC(
VIDEO CODING METHOD, AND STORAGE MEDIUM

(51) International classification :HO4N19/13 |[(71)Name of Applicant :
(31) Priority Document No 2011133383 | 1)FUJITSU LIMITED
(32) Priority Date :15/06/2011 Address of Applicant A1, Kamikodanaka-4€home,
(33) Name of priority country :Japan NakaharaKu, KawasakiShi, Kanagawa 218588, Japan
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Satoshi Shimada
(87) International Publication No *NA 2)Akira Nakagawa
(61) Patent of Addition to Application Number :NA 3)Kimihiko Kazui
Filing Date ‘NA 4)Junpei Koyama
(62) Divisional to Application Number :628/KOL/201:
Filed on :01/06/2012

(57) Abstract :

A video decoding appana includes a reference picture list storing unit configured to store picture information of pictures; a
vector information storing unit configured to store motion vector information including motion vectors of blocks thatialig apd
temporaly adjacent to a target block to be decoded and reference picture identifiers indicating pictures that the motion eeti
and a vector predictor generating unit configured to scale a vector predictor candidate for a motion vector of thectabgetehl or
the picture information and the motion vector information and to correct the scaled vector predictor candidate toward O by ¢
predetermined amount
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(12) PATENT APPLICATION PUBLICATION (21) Applicaton N0.201935020591 A
(19) INDIA
(22) Date of filing of Application :24/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : VIDEO DECODING APPARATUS, VIDEO CODING APPARATUS, VIDEO DECODING METHC(
VIDEO CODING METHOD, AND STORAGEMEDIUM

(51) International classification :HO4N19/13 |[(71)Name of Applicant :
(31) Priority Document No 2011133383 | 1)FUJITSU LIMITED
(32) Priority Date :15/06/2011 Address of Appliant :11, Kamikodanaka-4€home,
(33) Name of priority country :Japan NakaharaKu, KawasakiShi, Kanagawa 218588, Japan
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Satoshi Shimada
(87) InternationbBPublication No *NA 2)Akira Nakagawa
(61) Patent of Addition to Application Number :NA 3)Kimihiko Kazui
Filing Date ‘NA 4)Junpei Koyama
(62) Divisional to Application Number :628/KOL/201:
Filed on :01/06/2012
(57) Abstract :

A video decoding apparatus includes a refegguicture list storing unit configured to store picture information of pictures; a m
vector information storing unit configured to store motion vector information including motion vectors of blocks thatialig apd
temporally adjacent to a tatgalock to be decoded and reference picture identifiers indicating pictures that the motion vector:
and a vector predictor generating unit configured to scale a vector predictor candidate for a motion vector of theckabbgsebdlor
the pictue information and the motion vector information and to correct the scaled vector predictor candidate toward O by a
predetermined amount.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201935020592 A
(19) INDIA
(22) Date of filing of Application :24/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : VIDEO DECODING APPARATUS, VIDEO CODING APPARATUS, VIDEO DECODING METHC(
VIDEO CODING METHOD, AND STORAGE MEDIUM

(51) Intenational classification :HO4N19/13 |[(71)Name of Applicant :
(31) Priority Document No 2011133383 | 1)FUJITSU LIMITED
(32) Priority Date :15/06/2011 Address of Applicant A1, Kamikodanak&-Chome,
(33) Name of priority country :Japan NakaharaKu, KawasakiShi, Kanagawa 218588, Japan
(86) International Application No ‘NA (72)Name of Inventor :
Filing Date ‘NA 1)Satoshi Shimada
(87) International Publication No *NA 2)Akira Nakagawa
(61) Patent of Addition to Application Number :NA 3)Kimihiko Kazui
Filing Date ‘NA 4)Junpei Koyama
(62) Divisional to Application Number :628/KOL/201:
Filed on :01/06/2012
(57) Abstract :

A video decoding apparatus includes a reference picture list starihgomfigured to store picture information of pictures; a moti
vector information storing unit configured to store motion vector information including motion vectors of blocks thatialig apd
temporally adjacent to a target block to be decoded@ierence picture identifiers indicating pictures that the motion vectors re
and a vector predictor generating unit configured to scale a vector predictor candidate for a motion vector of theckabbgsebdlor
the picture information and theation vector information and to correct the scaled vector predictor candidate toward 0 by a
predetermined amount.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012971 A
(19) INDIA
(22) Dateof filing of Application :31/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : RANDOM ACCESS METHOD DEVICE AND SYSTEM TERMINAL AND BASE STATION

(51) International classification :H04W74/08 (71)Name of Applicant :
(31) Priority Document No :201610877255.5 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :30/09/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Didtit Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/1034¢|(72)Name of Inventor :
Filing Date :26/09/2017 1)LIU, Kunpeng
(87) International Publication No ‘WO 2018/059399 2)LI, Xueru
(61) Patent of Addition to Appdation NA 3)QU, Bingyu
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided are an access method a terminal device and a base station the method comprising: the terminal device beiddgaet
saisfy a preset condition of link exception at the current moment and the current moment is withinanfigeired time window;
the terminal device choosing an access resource from at least two access resources as a target access resource heastéivol
access resources are effective for the terminal device in the time window each access resource of the at least tvonE@E=ess |
includes a timdrequency resource and a sequence corresponding to th&eimouency resource and radio resourastml| (RRC)
context information about the terminal device in the time window is stored in the base station; and the terminal detheetinsan
frequency resource in the target access resource to transmit an access signal to the base statioe wbegssdignal is determir
according to the sequence in the target access resource. In the embodiments of the present invention the terminalrigvieed
to request for the RRC resource again as it is able to reduce access time delay ofrthkedevine.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :31/03/2019

(21) Application N0.201937012972 A

(43) Publication Date : 05/07/2019

(54) Title of the inventia : RAIL TRANSIT SYSTEM

(51) International classificatior:B61D19/02E01B25/10B61F5/
:201610840610.1
:21/09/2016

:China
:PCT/CN2017/075168
:28/02/2017

(31) Priority Document No
(32) Priority Date
(33) Name of priority country
(86) International Application
No

Filing Date
(87) International Publication
No
(61) Patent of Addition to

‘WO 2018/054000

(71)Name of Apgicant :
1)BYD COMPANY LIMITED

Address of Applicant :No. 3009, BYD Road, Pingshan

Shenzhen, Guangdong 518118

(72)Name of Inventor :
1)ZHAO, Penglin
2)ZENG, Hao
3)LIU, Junjie
4)PENG, Fanghong
5)ZHANG, Guodong

Application Number Hﬁ
Filing Date '
(62) Divisional to Application
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

A rail transit system (1) comprises: a rail (10) comprising a turning portion (111) and a vehicle travelling portion (idl&irkhe
travelling portion being (112) connected on the turning portion (111) and constructed with a concave portion to foapean es
passage (11); and a rail vehicle (20) comprising a bogie (21) and a vehicle body (22) the bogie (21) movably straddlid@®}the
and fitting with an inner bottom surface of the escape passage (11) of the vehicle travelling portion (112uamddghmottion (111
respectively the bogie (21) travelling via the vehicle travelling portion (112) and turning via the turning portion (Y&hjdieebody
(22) being connected to the bogie (21) and drawn by the bogie (21) to travel along the.rath¢1@)l transit system facilitates the
evacuation of passengers in case of emergency and has low costs low space usage low rail loading and high stability.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :31/03/2019

(21) Applicaton No0.201937012973 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : BOGIE ASSEMBLY AND STRADDLEYPE MONORAIL VEHICLE HAVING SAME

(51) International classification :B61F5/10 (71)Name of Applicant :
(31) Priority Document No :201610839788.4 1)BYD COMPANY LIMITED
(32) Priority Date :21/09/2016 Address of Applicant :No. 3009, BYD Road, Bathan
(33) Name of priority country :China Shenzhen, Guangdong 518118
(86) International Application No :PCT/CN2017/07517|(72)Name of Inventor :

Filing Date :28/02/2017 1)LI, Daolin
(87) International Publication No ‘WO 2018054003 2)TAN, Zhicheng
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Provided are a bogie assembly (1000) and a stragpéemonorail vehicle having same. The bogie assembly (1000) comprises
bogie framework100); an electric assembly (600) mounted on the bogie framework (100) and comprising a traction motor (
gear reducer (620) and a planetary whseéé reducer (630) the traction motor (610) being connected to an input shaft of the g
reducer (620) rd an output shaft of the gear reducer (620) being connected to an input end of the planetssigevhedlicer (630)
and a traveling wheel (300) mounted on the bogie framework (100). Moreover an output end of the planetaigaeviezkicer (63!

is cannected to a hub of the traveling wheel (300).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012974 A
(19) INDIA
(22) Date of filing of Application :31/03/2019 (43) Publication Date : 05/02019

(54) Title of the invention : BOGIE FRAME BOGIE ASSEMBLY AND RAIL VEHICLE

(51) International classification :B61F5/52 (71)Name of Applicant :
(31) Priority Document No :201610839741.8 1)BYD COMPANY LIMITED
(32) Priority Date :21/09/2016 Address of Applicant :No. 3009, BYD Road, Pingshan
(33) Name of priority country :China Shenzhen, Guangdong 518118
(86) International Application No :PCT/CN2017/0752z|(72)Name of Inventor :
Filing Date :28/02/2017 1)LI, Daolin
(87) International Publication No ‘WO 2018/054017 2)LIU, Huiyue
(61) Patent of Addition to Application ‘NA 3)TAN, Zhicheng
Number :NA 4)FENG, Qihua
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided are a bogie frame a bogie assembly and a rail vehicle. The bogie frame comprises a bogie body. The bogiecbalty
rectangular and comprises first to fourth connecting beams connected end to end in sequence. Thedtisydmram is opposite
the third connecting beam and the second connecting beam is opposite to the fourth connecting beam. An electric asgargb
groove is formed on the fourth connecting beam. The thickness of the fourth connecting beaterisharethat of the second
mounting beam. The top wall of the first connecting beam and the top wall of the third connecting beam are arcuately conn
between the top wall of the second connecting beam and the top wall of the fourth connecting beam.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012242 A
(19) INDIA
(22) Date of filing of Application :28/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD OF BTECTING WHETHER SMART DEVICE IS BEING WORN AND SMART DEVICE

(51) International classification :GO6F1/32 (71)Name of Applicart :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Huawei Administration Building
(33) Name of priority country :NA Bantian, Longgang Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2016/09941|(72)Name of Inventor :

Filing Date :20/09/2016 1)ZHANG, Hong
(87) International Publication No ‘WO 2018/053677
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Embodiments of the present invention relate toethod of detecting whether a smart device is being worn and a smart device
smart device comprises a first sensor and a second sensor. The method comprises: acquiring a measurement valuercfahe
the measurement value of the first serisgreater than a first threshold determining that the smart device is being worn; if the
measurement value of the first sensor is smaller than a second threshold determining that the smart device is notwleargiwc
the first threshold is greatdran the second threshold; if the measurement value of the first sensor is greater than and/or eqL
second threshold and smaller than and/or equal to the first threshold activating the second sensor; acquiring a mealsiereme
the second sensand determining according to the measurement value of the second sensor whether the smart device is b
and/or is not being worn. Therefore the embodiments of the present invention reduce power consumption while ensurimg d:
accuracy.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :28/03/2019

(21) Application N0.201937012251 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : POSITIONING RBCEDURE FOR RELAXED MOBILITY IOT DEVICES

(51) International
classification
(31) Priority Document No :62/416840
(32) Priority Date :03/11/2016
(33) Name of priority country:U.S.A.
(86) International Applicatior

:HO4W48/20H04W64/00G01S5/

(71)Name of Applicant :
1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
Address of Applicant :164 83 Stockholm
(72)Name of Inventor :
1)JOHANSSON, Nicklas
2)DIACHINA, John Walter

No :PCT/SE2017/051066
Filing Date :31/10/2017
5\1807) International Publ|cat|or:WO 2018/084778
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Application,
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

Method performed by a first network node (100.& SGSN or an MME. The first network node (101) initiates sending (401) ¢
paging request to a second network node (102) e.g. a node of a Base Station Subsystem (BSS) which indicates thateiceire
(141) served by the second network nod#2jlis to initiate cell reselection prior to sending a first response based on the first
request wherein the wireless device (141) is to be paged for a positioning procedure e.g. a timing advance (TA) roaltilatera
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012253 A
(19) INDIA
(22) Date of filing of Application :28/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : RATIONALLYDESIGNED SYNTHETIC PEPTIDE SHTTLE AGENTS FOR DELIVERING
POLYPEPTIDE CARGOS FROM AN EXTRACELLULAR SPACE TO THE CYTOSOL AND/OR NUCLEUS OF A TARGET
EUKARYOTIC CELL USES THEREOF METHODS AND KITS RELATING TO SAME

(51) International (71)Name of Applicant :

:CO7K14/00A61K38/43A61K47/<

classification 1)FELDAN BIO INC.
(31) Priority Document No  :62/407232 Address of Applicant :106@975, rue Rideau (@bec, Qébec
(32) Priority Date :12/10/2016 G2E 5H5
(33) Name of priority country.U.S.A. (72)Name of Inventor :
(86) International Applicatior, 1)DEL'GUIDICE, Thomas
No :51(3/1'(/)(/22)210717/051205 2)LEPETIT -STOFFAES, Jeanpascal
Filing Date ' 3)GUAY, David
ﬁ()?) International PubI|cat|or:WO 2018/068135
(61) Paéent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Applicatior,NA
Number :N A
Filing Date '
(57) Abstract :

The present description relates to methods for delivering polypeptide cargos from an extracellular space to the cytoswleunsl
of a target eukaryotic cell. The methods involve contacting the cell with the polypeptide cargo in the presence ofshyitietide
agent at a concentration sufficient to increase the polypeptide cargo”s transduction efficiency. Also describedananecteesptha
may be used in the rational design of such synthetic peptide shuttle agents peptide shuttle agents that satisfy ohéhesenore
design parameters as well as methods and compositions relating to the use of the synthetic peptidestauttedelivery of a
variety of polypeptide cargos (such as transcription factors antibodies CRIS®BRated nucleases and functional genome editil
complexes) from an extracellular space to the cytosol and/or nucleus of target eukaryotic cetiatippland targets for genome
editing NK cells for improved immunotherapy are also described.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012564 A
(19) INDIA
(22) Date of filing of Applcation :29/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR DOWNLINK AND UPLINK CHANNEL STATE INFORMATIC
ACQUISITION

(51) International classification :H04B7/06H04B7/04C|(71)Name of Applicant :
(31) Priority Document N :62/382384 1)SAMSUNG ELECTRONICS CO., LTD.
(32) Priority Date :01/09/2016 Address of Applicant :129, Samsung Yeongtonggu
(33) Name of priority country U.S.A Suwonsi Gyeonggido 16677
(86) International Application No :PCT/KR2017/009594|(72)Name of Inventor :
Filing Date :01/09/2017 1)PAPASAKELLARIOU, Aris
(87) International Publication No ‘WO 2018/044116 2)ONGGOSANUSI, Eko
(61) Patent of Addition té\pplication ‘NA 3)SI, Hongbo
Number :NA 4)RAHMAN, Md. Saifur
Filing Date '
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

The present disclosure relates to aftteGeneration (5G) or 5G communication system to be provided for sugpbitjher data
rates Beyond 4teneration (4G) communication system such as Long Term Evolution (LTE). Methods and apparatuses fo
reporting mechanisms are provided. An apparatus of a user equipment (UE) comprises at least one transceiver@mal at leas
processor operably coupled to the at least one transceiver. The at least one processor is configured to determinéechannel «
information (CSI) based on CSI settings comprising at least one CSI reporting setting at least one resource settiag @i m
setting. The at least one transceiver is configured to transmit the determined CSI to a base station (BS).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017460 A
(19) INDIA
(22) Dae of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS AND METHOD FOR ENCODING OR DECODING A MULTICHANNEL SIGNAL
USING A SIDE GAIN AND A RESIDUAL GAIN

. . . (71)Name of Applicant :

EgB g‘:@:ﬂ?ggiﬁ:ﬁ?g%aﬂon féfé‘;gi%og 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) Priority Date :08/11/2016 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country ‘EPO Address of Applicant :HansasB&a27c 80686 NInchen
(86) International Application No "PCT/EP2017/0778:; Uf;gg?ﬁg Jg‘ée”tor :

Filing Date :30/10/2017 2)FUCHS’ Guillaume
(87) International Publication No ‘WO 2018/08947 3)JAGERé Wolfaan
(61) Patent of Addition to Application | ' gang
Number :NA 4)REUTELHUBER, Franz

Filing Date ‘NA 5)HERRE, Jiirgen _
(62) Divisional to Application Number  :NA 6)FOTOPOULOU, Eleni

Filing Date ‘NA 7)MULTRUS,_ Markus

‘ 8)KORSE, Srikanth

(57) Abstract :

An apparatus for encoding a medthannel signal 100 comprising at least two channels 101 102 comprises: a downmixer 120
calculating a downmix signal 122 from the nudkiannel signal 100; a parameter calculator 140 for calculating a $id&4jafrom a
first channel 101 of the at least two channels and a second channel 102 of the at least two channels and for calsidlatihgaan
142 from the first channel 101 and the second channel 102; and an output interface 160 for genexaiiog signal the output
signal comprising information on the downmix signal 122 and on the side gain 141 and the residual gain 142.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :02/05/2019

(21) Application N0.201937017461 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : SIGNAL TRANSMISSION METHOD AND DEVICE OF TERMINAL IN WIRELESS MOBILE

COMMUNICATION SYSTEM

:HO4W28/02H04W52/C
:10-20160146077

(51) International classification
(31) Priority Document No

(71)Name of Applicant :
1)SAMSUNG ELECTRONICS CO., LTD.

(32) Priority Date :03/11/2016 Address ofApplicant :129, Samsung, Yeongtonegu
(33) Name of priority country :Republic of Korea Suwonsi, Gyeonggido 16677
(86) International Application No :PCT/KR2017/012417 |(72)Name of Inventor :

Filing Date :03/11/2017 1)KWON, Sangwook
(87) InternationaPublication No ‘WO 2018/084638 2)KANG, Hyunjeong
(61) Patent of Addition to Application ‘NA 3)MOK, Youngjoong
Number :NA 4)HWANG, June

Filing Date ' 5)JIN, Seungri
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

The present disclosure relates to a commatita technique for converging 10T technology with a 5G communication system fc
supporting a higher data transmission rate beyond a 4G system and a system therefor. The present disclosure may ba apf
intelligent service (for example a smart hoaemart building a smart city a smart car or connected car health care digital edu
retail business a security and safeglated service etc.) on the basis of 5G communication technology amdléddd technology. Ir
addition a method of a terminatcording to the present invention comprises the steps of: receiving information associated wi
sharing of a scheduling resource and a sensing resource; receiving modified resource information according to the@onnec
disconnection of a termin#hat does not support resource sharing; and transmitting/receiving data according to the modified

information.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017463 A
(19) INDIA
(22) Date of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : NETWORIBASED DOWNLOAD/STREAMING CONCEPT

(51) International (71)Name of Applicant :

:HO4L29/06H04N21/647H04L12/9.

classification 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(31) Priority Document N0:16197124.7 DER ANGEWANDTEN FORSCHUNG E.V.

(32) Priority Date :03/11/2016 Address of Applicant :HansasBa27c 8886 Minchen
(33) Name of priority ‘EPO (72)Name of Inventor :

country ' 1)SCHIERL, Thomas

(86) International -PCT/EP2017/077339 2)HELLGE, Cornelius

Application No : 3)SANCHEZ DE LA FUENTE, Yago
- :25/10/2017 -
Filing Date 4)GUL, Serhan
bublication No WO 20181082988 OWIRTH, Thomas
(61) Patent of Addition to

Application Number mﬁ
Filing Date ’
(62) Divisional to ‘NA
Application Number :NA
Filing Date '
(57) Abstract :

Concepts for streaming/downloading data over a network whichrasemted which are more efficient for example in terms of fa
use of network resources. avoidance of empty buffer situations or in terms of necessary amount of data traffic overktire net
general and/or which enable achieving efficiency improvemerdewnloading or streaming data with respect to a higher numb
network environments or is more easily transferable onto further network environments
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :02/05/2019

(21) Application Nb.201937017476 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS AND METHOD TO SUPPORT ULTRWDE BANDWIDTH IN FIFTH

GENERATION (5G) NEW RADIO

:HO4W72/04H04W72/1
1020160146078

(51) Internationkclassification
(31) Priority Document No

(71)Name of Applicant :
1)SAMSUNG ELECTRONICS CO., LTD.

(32) Priority Date :03/11/2016 Address of Applicant :129, Samsung, Yeongtonegu
(33) Name of priority country :Republic of Korea Suwonsi, Gyeonggido 16677
(86) International Application No :PCT/KR2017/012194 |(72)Name of Inventor :
Filing Date :31/10/2017 1)PARK, Seunghoon
(87) International Publication No ‘WO 2018/084544 2)JUNG, Jungsoo
(61) Patent of Addition to Application ‘NA 3)RYOO, Sunheui
Number :NA 4)JUNG, Byounghoon
Filing Date '
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

A method of a communication techniquewhich a fifth generation (5G) communication system for supporting more high data
transmission rate after a fourth generation (4G) system converges with an internet of things (IoT) technology and psystied
The present disclosure may be apptiedhtelligent services (e.g. a smart home a smart building a smart city a smart car or a
connected car healthcare digital education a retail business security andedafety services or the like) based on a 5G
communication technology and an lodlaied technology. A terminal receives from a base station a first message including

configuration information of at least one band receive from the base station a second message for activating a bandtleasi
one band and activate the band accorttinfpe second message the configuration information including indication of the at lee
band and each band of the at least one band being part of a bandwidth.
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(12) PATENT APPLICATION PUBLICATION (21) Apdication N0.201937012870 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : INDICATION METHOD AND DEVICE FOR QUASIO-LOCATION INDICATION INFORMATION

(51) International @ssification :H04W28/18 (71)Name of Applicant :
(31) Priority Document No :201610872801.6 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :30/09/2016 Address of Appltant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/10377|(72)Name of Inventor :
Filing Date :27/09/2017 1)LI, Zhongfeng
(87) International Publation No ‘WO 2018/059458 2)LI, Xinxian
(61) Patent of Addition to Application ‘NA 3)WU, Ning
Number :NA A)QIN, Yi
Filing Date ' 5)SUN, Yu
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed are an indication method and defacejuasi celocation (QCL) indication information for realising the diversity of
reference signal types and reference signal configuration information of QCL indication. The method comprises: a base sta
generating reference signal configuration infation; according to the reference signal configuration information the base stati
performing quasi cdocation (QCL) assumption on reference signals respectively corresponding to at least two antenna port
reference signals so as to generate Q@lication information; and the base station sending the QCL indication information to
terminal.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012872 A
(19) INDIA
(22) Date of filing of Apftication :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : COMMUNICATION METHOD BASE STATION AND TERMINAL DEVICE

(51) International classification :HO4W72/12 (71)Name of Applicant :
(31) Priority Document No :201610878498.0 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :30/09/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang Districdhenzhen, Guangdong&l129
(86) International Application No :PCT/CN2017/1028(|(72)Name of Inventor :
Filing Date :21/09/2017 1)XIE, Xingian
(87) International Publication No ‘WO 2018/059307 2)GUO, Zhiheng
(61) Patent of Addition to Application ‘NA 3)SUN, Wei
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The present invention relates to the field of wireless communications and in particular to an information sending angmetbix
for uplink timing ofa terminal device a base station and a terminal device. In an information sending method a first base sta
determines a first time adjustment parameter and a second time adjustment parameter; the first base station seimds the firs
adjustment paranber and the second time adjustment parameter to a terminal device wherein the first time adjustment paral
the second time adjustment parameter are respectively used for the terminal device to determine the timing advanagdar se
uplink signato the first base station; and the first base station sends first indication information to the terminal device ahd tf
indication information indicates one of the first time adjustment parameter and the second time adjustment parameter dB)e
solution provided by the present application when a base station provides a terminal device with a plurality of timenadjustm:
parameters for carrying out uplink signal timing flexible and efficient uplink subframe scheduling is provided foetbatias so ¢
to satisfy various requirements of uplink timing.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :30/03/2019

(21) Application N0.201937012874 A

(43) Publiation Date : 05/07/2019

(54) Title of the invention : DATA TRANSMISSION METHOD AND COMMUNICATION DEVICE

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of priaty country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application

Number
Filing Date

(62) Divisional toApplication Number
Filing Date

:HO4L27/26
:201610877323.8
:30/09/2016
:China
:PCT/CN2017/10301
:22/09/2017

‘WO 2018/059330
‘NA

‘NA

‘NA

‘NA

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO., LTD.

Address of Applicant :Huawei Administration Building
Bantian, Longgang Distric&henzhen, Guangdong 518129
(72)Name of Inventor :

1)DONG, Pengpeng
2)DING, Mengying
3)HU, Yuanzhou
4)WANG, Zongjie

(57) Abstract :

The embodiments of the present invention relate to a data transmission method and a communication device the methad ¢
performing an interpolation operatiom a first signal sequence to obtain a second signal sequence the length of the first sign
sequence being greater than the length of the first signal sequence; mapping the second signal sequeiteerieracsobtain a

second signal sequence on sluicarrier; performing inverse fast Fourier transform (IFFT) on the second signal sequence on
carrier to obtain a time domain signal; transmitting the time domain signal. The embodiments of the present inventien caish

delay deviation.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012875 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : INFORMATDN TRANSMISSION METHOD AND DEVICE

(51) International classification :HO04L5/00 (71)Name of Applicant :
(31) Priority Document No :201610877461.6 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :30/09/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgan&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/1038¢|(72)Name of Inventor :
Filing Date :28/09/2017 1)REN, Yi
(87) International Publication No ‘WO 2018/059470 2)LI, Hua
(61) Patent of Addition to Application ‘NA 3)LI, Zhongfeng
Number :NA A)QIN, Yi
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Embodiment®of the present application provide an information transmission method and device. The method comprises: a1
sends indication information to a second device the indication information being used for indicating a reporting modiettire whi
contert of measurement information reported by the second device is specified; the first device receives the measurement i
sent by the second device the measurement information comprising a measurement result obtained by the second devitea
reference signal sent by the first device the reference signal being sent by a transmitting port of the first deviceeasdriraent
information comprising information about a transmitting port group corresponding to the transmitting port wherairsthigting
port group corresponding to the transmitting port is determined according to received information of the second dedagglce
the embodiments of the present application the first device configures the reporting mode of the secoaddithecsontent of the
reported measurement information so that appropriate feedback information can be obtained and transmission resoudces ¢
different second devices can thus be reasonably planned so as to reduce interference betwegiiehesauttes.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019625 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the inverion : WATER-PURIFYING LID HAVING SELFPOWERED UV LED AND FILTER COUPLED THERET

(51) International classification :B01D35/06C02F1/32C02F1/|(71)Name of Applicant :

(31) Priority Document No :10-20160150836 1)OH, Hwan Jong
(32) Priority Date :14/11/2016 Address of Applicant :5, Sedo+uil, Heungeopmyeon,
(33) Name of priority counyr  :Republic of Korea Wonju-si, Gangwordo, 26494
(86) International Application N:PCT/KR2016/013127 (72)Name of Inventor :
Filing Date :15/11/2016 1)OH, Hwan Jong

(87) International Publication NeWO 2018/088599
(61) Patent of Addition to

Application Number Hﬁ
Filing Date '
(62) Divisional b Application ‘NA
Number :N A
Filing Date '

(57) Abstract :

The presnt invention relates to a wateurifying lid having a sefpowered UV LED and a filter coupled thereto the lid comprisin
first body having a box shape and open at one end thereof; a support plate installed in an inner space of the figtrbadptrcé;
a rotational part; a coil part; a handle coupled to one end of a rotational shaft at one end thereof so as to rotaiaahshalfta

when a force is applied thereto; an ultraviolet sterilization device; a second body; a filter for remguirigs and a discharge pi
comprising a valve wherein a user rotates the rotational shaft and a rotational plate by using the handle a magnet enitneesod
part with the rotation of the rotational plate to generate electricity at the coilnphiti@ electricity having been generated at the ¢
part is transferred to a UV LED of the sterilization device thereby emitting an ultraviolet ray which sterilizes watseaotitebod
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(12) PATENT APPLIGATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :17/05/2019

(21) Application N0.201937019626 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR MANUFACTURING A SLEEVE FOR ELECTRIC WIRES

(51) International ‘HO1B13/012H02G3/04B29C64/1
classification

(31) Priority Document No :10 2016 122 267.4

(32) Priority Date :18/11/2016

(33) Name of priority counti:Germany

(86) International

(71)Name of Applicant :
1)CERTOPLAST TECHNISCHE KLEBEB ANDER GMBH
Address of Applicant :NIngstener Stifge 10 42285 Wuppert
(72)Name of Inventor :
1)RAMBUSCH, René
2)LEERMANN, Timo

Application No 555(:/1-/5;0210717/07%3 3)GHARIBE, Samer
Filing Date '

§\1807) International Publlcatlc:WO 2018/091547

(61) Patent of Addition to ‘NA

Application Number :NA
Filing Date '

(62) Divisional to ‘NA

Application Number :NA
Filing Date '

(57) Abstract :

The invention relates to a method and an apparatusdonufacturing a sleeve (1) for electric wires (2). In said method and app:
the sleeve (1) is manufactured entirely or in part in a generative manufacturing process in which a predefined sudagsssas ¢
formed. According to the invention the sl@ (1) as a flexible tubular sleeve (1) surrounds the wires (2) in such a way as to cc

wires (2) in automobiles into a wire bundle (3).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.20193701964%
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : MODULAR POWER SUPPLY SYSTEM

(51) International classification :HO2M7/49 (71)Name of Applicant :
(31) Priority Document No :201611170857.3 1)DELTA ELECTRONICS (SHANGHAI) CO., LTD
(32) Priority Date :16/12/2016 Address of Applicant :1F & 7F & 8F, Building 1, No. 1675
(33) Name of priority country :China Huadong Rad, Pudong Banghai 201209
(86) International Application No :PCT/CN2017/1163t|(72)Name of Inventor :
Filing Date :15/12/2017 1)YING, Jianping
(87) International Publication No ‘WO 2018/108141 2)WANG, Ming
(61) Patent of Addition to Application NA 3)HUANG, Xiaobo
Number :NA 4)LIU, Jun
Filing Date ' 5)HU, Zhiming
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

A modular power supply system configured to comprise: a main controller (90) configured to output a malrsigmat; N local
controllers (91) each of which is configured to receive the main control signal so as to output at least one locagnahthl si
auxiliary power supplies (93) corresponding da@®ne to the N local controllers each of the N auxjlipower supplies being
configured to provide a power supply for a corresponding local controller; and N power units (70) corresponttirgnerie the N
local controllers each of the N power units comprising a first end (X1) and a second end (X2koHaeesel of each power unit is
connected to the first end of an adjacent power unit. Each power unit is configured to comprise M power convertersi{palye
converter is configured to operate according to the local control signal outputted byréspanding local controller. The modulal
power system can simplify the structure reduce the cost and improve the reliability.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019648 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : MODULAR POWER SYSTEM

(51) International classification :HO2M7/49 (71)Name of Applicant :
(31) Priority Document No :201611170857.3 1)DELTA ELECTRONICS (SHANGHAI) CO., LTD
(32) Priority Date :16/12/2016 Address of Applicant :1F & 7F & 8F, Building 1, No. 1675
(33) Name of priority country :China Huadong Road, Pudong Shanghai 201209
(86) International Application No :PCT/CN2017/1163t|(72)Name of Inventor :
Filing Date :15/12/2017 1)YING, Jianping
(87) International Publication No ‘WO 2018/108142 2)WANG, Ming
(61) Patent of Addition to Application NA 3)HUANG, Xiaobo
Number :NA 4)LIU, Jun
Filing Date ' 5)HU, Zhiming
(62) Divisional to Application Number :NA
Filing Date :NA

(57) Abstract :

A modular power system comprises a primary controller (90) N local controllers (91) and N power units (70). The princdligr
is configured to output a primary control signal. Each local controller is configured to receive the primary contrab sigtpaittat
least one local control signal. The N power units (70) correspond to the N local controllers ito@pneenanner. Edo power unit
comprises a first end (X1) and a second end (X2). A second end of each power unit is connected to a first end of aowadjace
unit. Each power unit is configured to comprise M power converters (701). Each power converter is configpeeatéoaccording
the local control signal outputted by the corresponding local controller and local control signals for controlling poegardaetair
switches at the same position among at least two power converters among the M power converssygabdal on and switched ¢
at the same time are a same local control signal. The modular power system can simplify the structure can reduce mosts ar
improve reliability.
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(12) PATENT APPLICATION PUBLIATION (21) Application N0.201937018395 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CONSTRUCTION MACHINE

(51) International classification :H02J50/12E01C19/:|(71)Name of Applicant :
(31) Priority Document No :10 2016 121 724.7 1)HAMM AG
(32) Priority Date :14/11/2016 Address of Applicant :Hammsfa 1 95643 Tirschenreuth
(33) Name of priority country :Germany (72)Name of Inventor :
(86) International Application No :PCT/EP2017/07882| 1)VOLKEL, Werner

Filing Date :10/11/2017 2)BRAUNSCHLAGER, Stefan
(87) International Publication No ‘WO 2018/087265
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

The invention relates to a construction machine comprising: a system region which can be rotated about an axis ofatbtatton
a machine frame; at least one consu(b@) of electrical energy on the rotatable system region; and an induction-¢mergferring
assembly (26) for wirelessly transferring energy into the rotatable system region wherein the inductictramsfiegying assembly
(26) comprises a transniity assembly (27) having at least one transmitting coil (28 30) and on the rotatable system region &
receiving assembly (32) having at least one receiving coil (34).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018425 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : ELECTRICITY LEAKAGE DETECTION DEVICE

(51) International classification :G01R31/02 (71)Name of Applicant :
(31) Priaity Document No 2016231840 1)PANASONIC INTELLECTUAL PROPERTY
(32) Priority Date :29/11/2016 MANAGEMENT CO., LTD.
(33) Name of priority country :Japan Address of Applicant 61, Shiomi 2-chome, Chueku,
(86) International Application No :PCT/JP2017/0411!|Osakashi, Osaka 5406207

Filing Date :16/11/2017 (72)Name of Inventor :
(87) International Publication No ‘WO 2018/101053 | 1)z
(61) Patenbf Addition to Application .

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number ~ :NA

Filing Date ‘NA
(57) Abstract :

The present invention addresses the problem of providing an electricity leakage detection device whereby enhanced detec
precision can be obtained. A firdetermination unit (16) of an alternatiogrrent electricity leakage detection unit (1) outputs a fi
output signal corresponding to a magnitude relation between a first threshold value and a corrected first voltage sitpthfronty
a correctiorunit (14). An excitation unit (23) of a directirrent electricity leakage detection unit (2) applies an excitation voltag
having an excitation frequency to an excitation coil (22). A dicectentcomponent detection unit (25) outputs a second voltage
signal corresponding to the magnitude of a di@atrent component of a voltage converted by an electric current detection res
(24). A second determination unit (26) outputs a second output signal corresponding to a magnitude relation betwglen a se«
threshold value and the second voltage signal outputted from the direebtcomponent detection unit (25). A direatrrent
electricity leakage detection unit (2) is provided with a-loass filter (27). The lowpass filter (27) is provided betwe#re excitatior
coil (22) and an input terminal to which a junction of the excitation coil (22) and the electric current detection rg2i4jasce
electrically connected in the excitation unit (23).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019315 A
(19) INDIA
(22) Date of filing of Application :15/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : DOMESTIC APPLIANCE HAVING A MOVABLE OPERATING PANEL AND METHOD RO
OPERATING THE DOMESTIC APPLIANCE

(51) International classificatio:D06F39/00D06F39/02D06F39/|(71)Name of Applicant :

(31) Priority Document No  :10 2016 222 764.5 1)BSH HAUSGERATE GMBH
(32) Priority Date :18/11/2016 Address of Applicant :CaiWery-Str. 34 81739 Ninchen
(33) Name of priority country :Germany (72)Name of Inventor :
(86) International Applicatin -PCT/EP2017/078004 1)KRUG, Raphael
No 102/11/2017 2)METZ, Florian

Filing Date ' 3)WEBER, Carsten
5\1807) International Publ|cat|on:WO 2018/091270
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date ’
(62) Divisional to Application .

‘NA

Number ‘NA

Filing Date ’
(57) Abstract :

The invention relates to a domestic apptie (1) comprising a front (2) on which a movable operating panel (3) having operati
and/or display elements (4 5) is arranged and comprising at least one accommodation space (6) accessible from thbe &ront |
operating medium. The movable opemgtpanel (3) can be moved from an operating position into an open position and the of
position enables access to the accommodation space (6). The operating panel (3) is fastened such that it can be éotitasveur
(7) which can be pulled out ofdlaccommodation space (6). The invention also relates to a method for operating said domes
appliance.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019316 A
(19) INDIA
(22) Date of filingof Application :15/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS AND METHOD FOR DETERMINING A SPEED OF A VEHICLE

(51) International classificatic:G01S17/58G01S13/60G01S13|(71)Name of Applicant :

(31) Priority Document No  :16195469.8 1)KNORR-BREMSE SYSTEME FUR NUTZFAHRZEUGE
(32) Priority Date :25/10/2016 GMBH
(33) Name of priority country :EPO Address of Applicant :Moosacher Str. 80 8080@ridhen
(86) International Application -PCT/EP2017/076766 (72)Name d Inventor :
No 19/10/2017 1)BALOGH, Levente

Filing Date ‘ 2)DOCZY, Csaba
5\1807) International Publ|cat|on:WO 2018/077724 3)STRAUB, Kornel
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date '
(62) Divisional to Application .

‘NA

Number ‘NA

Filing Date ’
(57) Abstract :

An apparatus (100) for determining a speed of a vehicle (10) is disclosed. The vehicle (10) comprises one or more sensors
configured to determine a distancé {d or a relative speed of an object (60) in an environment of the vehicle (10). The appar:
includes a data interface (110) and a processing module (120). The data interface (110) is configured to receive Eetispirdan
the one or more sens&0) where the sensor data (115) indicates the distance (d) to and/or the relative speed of the object
processing module (120) is configured to determine (i) a motion state of the object (60) based on the received sehSdiaddta
(ii) the geed of the vehicle (10) based on the determined motion state and the received sensor data (115).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017310 A
(19) INDIA
(22) Date of filing of Apftication :01/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND DEVICE FOR CONSOLIDATING A TEXTILE PREFORM AND OVERMOULDIN

(51) International classificatic:B29C45/14B29C70/08B29C70/|(71)Name of Applicant :

(31) Priority Document No :1670612 1)ROCTOOL
(32) Priority Date :19/10/2016 Address of Applicant :Savoie Technol@a3370 Le Bourget d
(33) Name of priority country:France Lac
(86) International Application, (72)Name of Inventor :
No jPCT/EP2017/076650 1)FEIGENBLUM, José
o :18/10/2017

Filing Date
5\1807) International Publ|cat|on:WO 2018/073324
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date '
(62) Divisional to Application

‘NA

Number ‘NA

Filing Date ’
(57) Abstract :

The invention concerns a device for thermoforming a composite part (450) and overmoulding by injection a shape on arfe <
said composite part (450) in a mould comprising a paired forming die (412 413) and purjdhdfi&ihether define a closed cavit
said forming die being mounted on a transfer unit (100) comprising: a. a station for loading a blank (450) onto theiéo(diiay c
and unloading it from same; b. a station for carrying out the injection and &ngline mould between the punch and the formin
die.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017311 A
(19) INDIA
(22) Date of filing of Application :01/05/2019 (43) Publication Date05/07/2019

(54) Title of the invention : APPARATUS AND METHOD FOR DOWNMIXING OR UPMIXING A MULTICHANNEL SIGNAL
USING PHASE COMPENSATION

. . . (71)Name of Applicant :
83 g‘:i%rrﬂitg’giﬂﬁf',f\"%at'on 1%%715{2088'*0453/ ‘| 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) PriorityDate 08/11/2016 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country 'EPO Address of Applicant :HansasB&a27c 80686 NInchen
(86) International Application No -PCT/EP2017/07782- Uf;gﬁg?ﬁg”}’;ﬂ‘“ :
Filing Date :30/10/2017 2)FUCHS éuillaume
(87) International Publication No ‘WO 2018/086948 3)JAEGEI'?S Wolfaan
(61) Patent of Addition to Application ! gang
Number ‘NA 4)REUTELHUBER, Franz
Filing Date ‘NA 5)HERRE, Juergen
(62) Divisional to Application Number :NA 6)FOTOPOULOU, Eleni
Filing Date ‘NA 7)MULTRUS,_ Markus
' 8)KORSE, Srikanth
(57) Abstract :

An apparatus for downmixing a mutthannel signal (@0) comprising at least two channels (101 102) comprises: a downmixer
for calculating (34) a downmix signal (122) from the mrghiannel signal (100) wherein the downmixer is configured to calculat
(34) the downmix using an absolute phase compeamsati that a channel having a lower energy among the at least two chann
only rotated or is rotated stronger than a channel having a greater energy in calculating the downmix signal (122)tpand an ¢
interface (160) for generating an output sighal output signal comprising information on the downmix signal (122).
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :01/05/2019

(21) Application N0.201937017312 A

(43) Pwlication Date : 05/07/2019

(54) Title of the invention : METHOD FOR MONITORING THE OPERATION OF AN ELECTRICAL ROTATING MACHINE

(51) International classificaticcH02P29/02G01R31/34H02P23,
(31) Priority Document No :16198136.0

(32) PriorityDate :10/11/2016

(33) Name of priority country:EPO

(86) International Application

(71)Name of Applicant :
1)SIEMENS AKTIENGESELLSCHAFT
Address of Applicant :Werneron-SiemensStraie 1 80333
Minchen
(72)Name of Inventor :

No 555/16550210717/076533 1)ANDERS, Pete
Filing Date ' 2)HAIN, Stefan
5\1807) International Publ|cat|on:WO 2018/086830
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Application,
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

The invention relates to a method for monitoring the operation of an electrical rotating machine (2) comprising a retato(g)L8
and a machine housing (18) in which the rotor (8) and the stator (10) areracdated. In order to allow the method to be carrie
without structural changes to the electrical rotating machine (2) according to the invention outside the machine hoadirss (18
physical value of the stator (10) and a second physical valine obtor (8) is measured wherein at least one state variable of th

electrical rotating machine (2) is determined from the first physical value and the second physical value.
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(12) PATENT APPLICATION PUBLICATDN
(19) INDIA
(22) Date of filing of Application :01/05/2019

(21) Application N0.201937017316 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND DEVICE FOR TRANSMITTING DATA IN WIRELESS CELLULAR

COMMUNICATION SYSTEM

(51) International classification:H04L1/08H04L1/00H04W84/(
(31) Priority Document No :10-20160144703

(32) Priority Date :01/11/2016

(33) Name of priority country :Republic of Korea

(86) International Application -PCT/KR20T/012080

No .
Filing Date :30/10/2017

(87) International Publication MWO 2018/084515
(61) Patent of Addition to

(71)Name of Applicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung, Yeongtonegu

Suwonsi, Gyeonggido 16677
(72)Name of Inventor :

1)YEO, Jeongho

2)KIM, Younsun

3)PARK, Sungjin

4)OH, Jinyoung

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

The present invention reaks to a communication technique which is a convergence of 10T technology and 5G communicatio
for supporting higher data transmission rate beyond 4G system and a system for same. The present invention can ksregpli
services (e.g. smart hes smart buildings smart cities smart cars or connected cars health care digital education retail busir
security and safetyrelated services and the like) on the basis of 5G communication technology amdaled technology. The

present inventioprovides a method for transmitting data by a terminal comprising the steps of: receiving from a base statiot
information relating to sutransmission blocks comprised in a transmission block; determinintyaudmission blocks on the basi
of the number bcode blocks comprised in the scheduled transmission block and the information relating tetthasutssion

blocks; and transmitting data to the base station by means of ttiesamission blocks wherein the sunsmission block is a cot

block group comprising at least one code block
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017548 A
(19) INDIA
(22) Date of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND DEVICE FOR CONTROLLING TRANSMISSION POWER OF USER EQUIPME
IN BEAMFORMING SYSTEM

(51) International (71)Name of Applicant :

:HO4W52/14H04W52/24H04W16/.

classification 1)SAMSUNG ELECTRONICS CO., LTD.

(31) Priority Document No0:10-20160146079 Address of Applicant :129, Samsung, Yeongtonegu
(32) Priority Dae :03/11/2016 Suwonsi, Gyeonggido 16677

(33) Name of priority (72)Name d Inventor :

‘Republic of Korea
country

(86) International

1)RYU, Hyunseok
2)LEE, Namjeong

L :PCT/KR2017/012394
AR Jeonaho
PublicaonNg WO 20181084620 OXUE. Peng
(61) Patent of Addition to ‘NA 7)YU, Hyunkyu
Application Number :NA

Filing Date '
(62) Divisional to ‘NA
Application Number :NA

Filing Date '
(57) Abstract :

Disclosed is a 5G or pieG communication system for supporting a data transmission rate higheh#haf a 4G communication
system such as LTE. According to one embodiment of the present invention provided are a method for determining thetrar
power of a user equipment and a device for performing the same the method comprising therstagigingi a user equipment
specific transmission power parameter from a base station; determining the transmission power of the user equipmesis af t
the user equipmerspecific transmission power parameter and a subcarrier spacing allocatedsertlequipment; and transmittin
an uplink signal on the basis of the determined transmission power.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017551 A
(19) INDIA
(22) Date of filingof Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : FGFR4 INHIBITOR PREPARATION METHOD THEREFOR AND PHARMACEUTICAL USE
THEREOF

(51) International (71)Name of Applicant :

:C07D471/04C07D239/84C07D475.

classification 1)ABBISKO THERAPEUTICS CO., LTD.
31) Priority Document N¢201611177188.2 Address of Applicant :No.3, Lane 898, HalLei Road, @hin
( 1% pp
32) Priority Date :19/12/2016 (Shanghai) Pilot Free Trade Zone Pugldiew Area Shanghai
( y g g
(33) Name of priority -China 201203
E:ou)ntry | ' (72)Name of Inventor :
86) Internationa 1)YANG, Fei
L :PCT/CN2017/116186 T
e
Cmemore  awo zoseizsas g
(61) Patenbf Addition to ‘NA 6)XU, Yaochang
Application Number :NA
Filing Date '
(62) Divisional to ‘NA
Application Number :NA
Filing Date '
(57) Abstract :

Provided are an FGFR4 inhibitor havirgetstructure of formula (1) and a preparation method therefor and the use thereof. Th
compound has a very strong inhibitory effect on FGFR4 kinase activity and has a very high selectivity and can be wideheus
preparation of a drug for treatingrezers especially prostate cancer liver cancer pancreatic cancer esophageal carcinomas ge
cancer lung cancer breast cancer ovarian carcinomas colon cancer skin cancer glioblastomas or rhabdomyosarcomasezhd
to be developed into a new gen@atof FGFR4 inhibitor drugs.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017553 A
(19) INDIA
(22) Date of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : STATOR MOTOR AND COMPRESSOR FOR MOTOR

(51) International classification :HO2K1/16 (71)Name of Applicant :
(31) Priority Document No :201610939675.1 1)GUANGDONG MEIZHI PRECISION -
(32) Priority Date :31/10/2016 MANUFACTURING CO., LTD.
(33) Name of priority country :China Address of Applicant :Hirech Industrial Zone, Ronggui,
(86) International Applicadn No :PCT/CN2017/0993¢| Shuna Foshan, Guangdong 528303
Filing Date :28/08/2017 (72)Name of Inventor :
(87) International Publication No ‘WO 2018/076921 1)XIANG, Dong
(61) Patent of Addition to Application ‘NA 2)FU, Qingxuan
Number :NA 3)LIU, Jun
Filing Date ' 4)QI, Xiuxiu
(62) Divisional to Application Number :NA 5)LUO, Youbin
Filing Date :NA

(57) Abstract :

Provided are a stator a motor and a compressor for a motor. The stator (100) comprises: a substantially annular dtatdheod
stator body (1) is formed by stacking a plurality of silicon steel shEkésmagnetic induction intensity of the silicon steel sheets
B>1.79T. A plurality of stator teeth (2) arranged at intervals are formed on an inner peripheral wall of the statordramtigir{1)
accommodating groove (3) is defined between two adjatatdr teeth (2). A diameter of a circle where an inner end surface of
plurality of stator teeth (2) is located is D1 and a diameter of a circle where an outer end of the stator body (1) is Rizated D1
and D2 satisfy: D1/D2>0.515.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017562 A
(19) INDIA
(22) Date of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : INFORMATION TRANSMISSIN METHOD APPARATUS AND SYSTEM

(51) International classification :HO04L5/00 (71)Name of Applicant :
(31) Priority Document No :201610963575.2 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :04/11/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/10938|(72)Name of Inventor :
Filing Date :03/11/2017 1)LI, Junchao
(87) International Publication No ‘WO 2018/082669 2)GONG, Zhengwei
(61) Patent of Addition to Application ‘NA 3)ZHANG, Chi
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The embodiraents of the present invention provide an information transmission method comprising a user equipment (UE)
transmitting a measurement reference signal the subcarrier spacing of said measurement reference signal being aheultiple
subcarrier spacing dfie data channel of said UE. The method may comprise the UE receiving configuration information fron
wireless network device; said configuration information comprises information used for configuring the UE to transmit the
measurement reference signaformation of the measurement reference signal comprises information of the subcarrier spac
measurement reference signal. Thus the transmission overhead of reference signals is reduced.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019761 A
(19) INDIA
(22) Date of filing of Application :20/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS AND METHOD FOR DECOMPOSING AN AUDIO SIGNAL USING A VARIABLE
THRESHOLD

(51) International classification :G10L21/0272 (71)Name of Applicant :
(31) Priority Document No :16199405.8 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) Priority Date :17/11/2016 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country :EPO Address of Applicant :HansasB&a27c 80686 NInchen
(86) International Application No :PCT/EP2017/0795:|(72)Name of Inventor :
Filing Date :16/11/2017 1)ADAMI, Alexander
(87) International Publication No ‘WO 2018/091618 2)HERRE, Jurgen
(61) Patent of Addition to Application ‘NA 3)DISCH, Sascha
Number :NA 4)GHIDO, Florin
Filing Date ’
(62) Divisional to Application Number  :NA
Filing Date ‘NA
(57) Abstract :

An apparatus for decompimg an audio signal into a background component signal and a foreground component signal com
block generator (110) for generating a time sequence of blocks of audio signal values; an audio signal analyzer (€2®)riorgi
characteristic o& current block of the audio signal and for determining a variability of the characteristic within a group of blo
comprising at least two blocks of the sequence of blocks; and a separator (130) for separating the current block irdaralback
portion(140) and a foreground portion (150) wherein the separator (130) is configured to determine (182) a separation thre
on the variability and to separate the current block into the background component signal (140) and the foreground samalol
(150) when the characteristic of the current block is in a predetermined relation to the separation threshold.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019781 A
(19) INDIA
(22) Dateof filing of Application :20/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : GRAIMORIENTED ELECTROMAGNETIC STEEL SHEET AND METHOD FOR PRODUCING
GRAIN-ORIENTED ELECTROMAGNETIC STEEL SHEET

(51) International classification:C23C22/00C21D8/12C21D9/|(71)Name of Applicant :

(31) Priority Document No :2016229757 1)JFE STEEL CORPORATION
(32) Priority Date :28/11/2016 Address of Applicant :3, Uchisaiwaicho 2chome, Chiyodz
(33) Name of priority country :Japan ku, Tokyo 1000011
(86) International Application N:PCT/JP2017/041671 (72)Name of Inventor :
Filing Date :20/11/2017 1)UMADA Takumi
(87) International Publation No:WO 2018/097100 2)TAKAJO Shigehiro

(61) Patent of Addition to 3)TERASHIMA Takashi

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

Provided are: a graiariented electromagnetic steel sheet which exhibits excellent magretactgristics and excellent coating fil
adhesion after strain relieving annealing; and a method for producing thisogeited electromagnetic steel sheet. This grain
oriented electromagnetic steel sheet comprises: a steel sheet; a coating filmttegtas & ceramic coating film which is formed ¢
the steel sheet and has an oxide content of less than 30% by mass; and a coating film layer B that is an insulatiogtireg$ilom
which is arranged on the coating film layer A and contains an okltebinding energy of the 1s orbital of oxygen in the coating
layer B is higher than 530 eV; and the tension applied to the steel sheet by the coating film layer B per a thicknessobitiieO
coating film layer B is 4.0 MPa/um or more.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019817 A
(19) INDIA
(22) Date of filing of Application :20/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : ADAPTIVE SUBCARRIERPACING FOR REFERENCE SIGNALS IN A MULTIUSER MIMO
SYSTEM

(51) International classification :HO4L27/26 (71)Name of Applicant:
(31) Priority Document No :NA 1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
(32) Priority Date :NA Address of Aplicant :164 83 Stockholm
(33) Name of priority country :NA (72)Name of Inventor :
(86) International Application No :PCT/SE2016/0511¢{| 1)BALDEMAIR, Robert

Filing Date :30/11/2016 2)FODOR, Gabor
(87) International Publication No ‘WO 2018/101863
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date ’
(62) Divisional to Application Number  :NA

Filing Date ‘NA
(57) Abstract :

The present disclosure relates to reference signalling in mobile commursdatimansmitting and receiving uplink reference sigr
in a multicarrier system by adapting the subcarrier frequency spacing of the reference elements used for transmitting the r
signal. The disclosure also relates to corresponding devicescamdpaiter program for executing the proposed methods and a ¢
containing said computer program. The disclosure proposes a method for use in a wireless device for transmitting sigefsrel
The method comprises receiving information indicatirigeguency subcarrier spacing determining a sequence of a reference ¢
based on the received information and transmitting the reference signal to a network node. The disclosure also prdpadésra
use in a network node for receiving a referengaa by obtaining information indicating a frequency subcarrier spacing transrr
the obtained information to a wireless device and receiving the reference signal from the wireless device.
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(12) PATENT APPLCATION PUBLICATION (21) Application N0.201937019352 A
(19) INDIA
(22) Date of filing of Application :15/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : A METHOD FOR PROVIDING AN AXIAL GAP IN A CUTTER ASSEMBLY OF A GRINDER MB
AND A GRINDER PUMP COMPRISING A SHIM CONFIGURED FOR PROVIDING SAID AXIAL GAP

(51) International classificatior:FO4D7/04F04D29/62B02C18/|(71)Name of Applicant :

(31) Priority Document No  :16194137.2 1)XYLEM EUROPE GMBH
(32) Priority Date :17/10/2016 Address of Applicant :Bleichepla®& 8200 Schaffhausen
(33) Name of priority country :EPO (72)Name of Inventor :
5\1853) International Application ‘PCT/EP2017/076267 1)BACKE, Jan

Filing Date :16/10/2017
5\1807) International Publication ‘WO 2018/073137
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date '
(62) Divisional to Application

‘NA

Number ‘NA

Filing Date '
(57) Abstract :

The invention relates to a method for providingaaial gap in a cutter assembly of a grinder pump () in order to secure an ope
shearing action at a shearing interface in said cutter assembly. The invention also relates to a grinder pump () cammpeising ¢
wheel (5) connected to and driven ination by a drive shaft (16) the cutter wheel (5) comprising a set of cutting edges (13) al
cutter disc (6) stationary connected to a pump housing (3) and having a central hole (24) and a set of cutting holésvg 2htie
(16) and the cutter wieg (5) being interconnected via said central hole (24) of the cutter disc (6)wherein the cutter wheel (5)

cutter disc (6) constitute said cutter assembly. The grinder pump is characterized in that a shim (27) that has aghalkoess e
greate than 005 millimeters and equal to or less than 015 millimeters and that is manufactured from degradable paper or pl
material is clamped between the cutter wheel (5) and the cutter disc (6) wherein the grinder pump further comprisema o
(26) acting against the cutter wheel (5) and the drive shaft (16) and fixating the axial gap between the cutter whéied (&)tterd

disc (6) provided by said shim (27) wherein the set of cutting holes (12) of the cutter disc (6) are located it imaginar
circle that is concentric with an axial center axis of the grinder pump and that has a fourth diameter (D4)an oute(@idroetee

shim (27) being lesser than said fourth diameter (D4)of the imaginary circle of the cutter disc (6)
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019442 A
(19) INDIA
(22) Date of filing of Application :15/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : MOUNTIE STRUCTURE FOR VALVE SUPPORT VALVE SUPPORT AND AIBONDITIONER
OUTDOOR UNIT

(51) International classification :F24F1/46 (71)Name of Applicant :
(31) Priority Document No :201611013578.6 1)GREE ELECTRIC APPLIANCES, INC. OF ZHUHAI
(32) Priority Date :17/11/2016 Address of Applicant :West Jinji Road, Qianshan ZiLCity,
(33) Name of priority country :China Guangdong 519070
(86) Intenational Application No :PCT/CN2017/1055¢|(72)Name of Inventor :
Filing Date :11/10/2017 1)CHEN, Yinggiang
(87) International Publication No ‘WO 2018/090762 2)CHEN, Zhiwei
(61) Patent of Addition to Application ‘NA 3)XIONG, Jun
Number :NA 4)LUO, Yonggian
Filing Date ' 5)CAI, Jian
(62) Divisional to Application Number :NA 6)LIAO, Min
Filing Date ‘NA 7)PENG, Guanggian
(57) Abstract :

A mounting structure of a valve support (1) the valve support (1) and an outdoor unit of an air conditioner. The mawattirgyisti
used for fixedly mounting the & support (1) on a chassis (2) of the outdoor unit of the air conditioner; the mounting structu
comprises mutually cooperating restraining structures which are respectively disposed on the chassis (2) and on tiperglie
wherein the restraingqstructures constrain the movement of the valve support (1) relative to the chassis (2) in order to preve
valve support (1) from falling over. The mounting structure may effectively solve the problem wherein the valve suppproie)
to falling over during fixing and mounting thus improving installation efficiency.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :17/05/2019

(21) Application N0.201937019495 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR ACTIVATING/DEACTIVATING CELLS WITH SCALABLE
TRANSMISSION TIME INTERVALS IN WIRELESS COMMUNICATION SYSTEM USING CELL AGGREGATION

(51) International ‘HO4W72/04H04W72/12HOAL5/(
classification

(31) Priority Document No :10-20160153085

(32) Priority Date :17/11/2016

(33) Name of priority country:Republic of Korea

(86) International Applicatior

No ‘PCT/KR2017/013021
Filing Date :16/11/2017
§\1807) International Publlcatlon:WO 2018/093169

(61) Patent of Addition to

(71)Name of Applicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung, Yeongtonegu

Suwonsi, Gyeonggido 16677
(72)Name of Inventor :

1)KIM, Soenghun

2)JANG, Jaehyuk

3)KIM, Donggun

4)KIM, Sangbum

5)JIN, Seungri

Application Number mﬁ
Filing Date ’
(62) Divisional to Application;
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

A communication method and system émnverging a 5#Generation (5G) communication system for supporting higher data r:
beyond a 4tiGeneration (4G) system with a technology for Internet of Things (10T) are provided. The present disclosure me
applied to intelligent services based ba 6G communication technology and the-lelated technology such as smart home smi
building smart city smart car connected car health care digital education smart retail security and safety servicesafAdnethoc
apparatus of activating/deactivatinglsavith scalable transmission time intervals (TTIs) is disclosed.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017326 A
(19) INDIA
(22) Date of filing of Application :01/05/2019 (43) Publcation Date : 05/07/2019

(54) Title of the invention : USER EQUIPMENT BASE STATION WIRELESS COMMUNICATION NETWORK DATA SIGN;/
AND METHOD TO PROVIDE ENHANCED SPS CONTROL AND CONTINUOUS SPS AFTER HANDOVER

(51) International classification :HO4W72/04H04W36/0(| (71)Name of Applicant :
(31) Priority Document No :16197182.5 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) Priority Date :03/11/2016 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country :EPO Address of Applicant :Hansaiaf3e 27¢c 80686 Miinchen
(86) International Application No :PCT/EP2017/077299 |(72)Name of Inventor :
Filing Date :25/10/2017 1)GOKTEPE, Baris
(87) International Publication No ‘WO 2018/02985 2)FEHRENBACH, Thomas
(61) Patent of Addition to Application ‘NA 3)THIELE, Lars
Number :NA 4)SANCHEZ DE LA FUENTE, Yago
Filing Date ' 5)WIRTH, Thomas
(62) Divisional to Application Number :NA 6)HELLGE, Cornelius
Filing Date ‘NA 7)SCHIERL, Thomas

(57) Abstract :

In the field of wireless communication networks or systems in which a user equipment is configured witlrsisteint scheduling
(SPS) a first aspect of the invention provides for continuous eimerrupted SPS of the user equipment after a handodea a
second aspect of the invention provides an enhanced control signaling for a user equipment configured with SPS to reduce
signaling overhead.
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(12) PATENT APPLICATION PUBLICATION (21) Application No.20937017418 A
(19) INDIA
(22) Date of filing of Application :01/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : PRECODING CONFIGURATION METHOD DEVICE AND SYSTEM

(51) International classification :HO04B7/06 (71)Name of Applicant :
(31) PriorityDocument No :201610974339.0 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantan, Longgang DistricBhenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/0900¢%|(72)Name of Inventor :
Filing Date :26/06/2017 1)RONG, Lu
(87) International Publication No ‘WO 2018/082319 2)LIU, Yong
(61) Patent bAddition to Application ‘NA 3)WuU, Lu
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed in embodiments of the present invention are a precoding configuration method device and system. The precodin
configuration method comprises: generating precoding configuration information the precoding configuration informatioseble
for configuring the widths of frequency bands precoded in the same way; and sending the precoding configuration inftneat
embodiments of the present invention also provide a sending end device a receiving end device and a precoding cogfitpma
According to the precoding configuration method provided by the embodiments of the present invention by generatidingnd
precoding configuration information a receiving end can determine according to the precoding configuration informataihdtwd
frequency bands precoded in the same way. Compared with the prior art the widths of frequency bands precodet invéyecan
be only determined by a system bandwidth and the technical solution provided by the embodiments of the present inventio
flexibly determine the widths of frequency bands precoded in the same way can satisfy the diversified scenariemtafram
wireless communication system and effectively optimizes system performance for different scenarios.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017420 A
(19) INDIA
(22) Date of ling of Application :01/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : SECONDARY NODE CHANGE MEASUREMENT SIGNALING IN NEXT GENERATION RADIC
NETWORK

(51) International classification :H04W36/00 (71)Name of Applicant :
(31) Priority Document No :62/417724 1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
(32) Priority Date :04/11/2016 Address of Applicant :964 83 Stockholm
(33) Name of priority country :U.S.A. (72)Name of Inventor :
(86) International Application No :PCT/EP2017/0781¢{| 1)YILMAZ, Osman, Nuri, Can
Filing Date :03/11/2017 2)WAGER, Stefan
(87) International Publication No ‘WO 2018/083239 3)VESELY, Alexander
(61) Patent of Addition to Pplication ‘NA 4)SUSITAIVAL, Riikka
Number :N A
Filing Date ’
(62) Divisional to Application Number  :NA
Filing Date ‘NA
(57) Abstract :

The invention refers to a transfer of a User Equipment UE context within a secondary network from a secondary netwd@A):
to a nev secondary network node (110B) wherein the UE (105) is served by a master network node (120) and the secondal
node (110A) the method comprising: the UE receiving a first message (1202) indicative measurement configuration coysitre
secomlary network node (110A); the UE performing based on the measurement configuration measurements of potential ce
for a new secondary network node (110B); and the UE sending a second message (1203) comprising a measurement regc
of the masurements of potential candidates for the new secondary node. The invention further relates to a secondary netw
adapted to perform the method steps of initiating sending a first message (1202) indicative of a secondary network neahe mh
corfiguration to the UE (105); and receiving a second message (1203) comprising a measurement report indicative of the
measurements of potential candidates for a new secondary node from the UE (105).
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(12) PATENTAPPLICATION PUBLICATION (21) Application No.201937017571 A
(19) INDIA
(22) Date of filing of Application :02/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : SCREEN LOCKING METHOD TERMINAL AND SCREEN LOCKING DEVICE

(51) International classification :GO6F3/0488 (71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Hawei Administration Building,
(33) Name of priority country :NA Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2016/10414|(72)Name of Inventor :

Filing Date :31/10/2016 1)DU, Hongyan
(87) International Publication No ‘WO 2018/076384
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

A screen locking method a terminal and a screen locking device. The method of the present invention te apeliednal provide
with a touch screen. The method comprises: a second sliding operation applied from a second edge of the touch scréen ac
terminal detects that a first sliding operation applied from a first edge of the touch screarlisasetd; the terminal selects an are
be locked of the touch screen on the basis of touch point locations where the first edge the second edge the firsratidmgrugh
the second sliding operation stops on the touch screen respectively; &unihal locks the area to be locked. The present inve
provides a more flexible screen locking solution so that a user can autonomously select an area to be locked theretpyig@prc
experience.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :03/05/2019

(21) Application N0.201937017684 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR PROVISIONING QUALITY OF SERVICE IRXTI RADIO

(51) International ‘HOAW36/00H04W36/08HO4WE8/
classification
(31) Priority Document N0:10-20160146962
(32) Priority Date :04/11/2016
(33) Name of priority :‘Republic of Korea
country
(86) International
Application No
Filing Date
(87) International
Publication No
(61) Patent of Addition to

‘PCT/KR2017/012502
:06/11/2017

‘WO 2018/084678

(71)Name of Apgicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung, Yeongtonegu

Suwonsi, Gyeonggido 16677
(72)Name of Inventor :

1)SAYENKO, Alexander

2)VAN LIESHOUT, Gert Jan

3)KIM, Soenghun

Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

A communcation method and system for converging a fifth generation (5G) communication system for supporting higher de
beyond a fourth generation (4G) system with a technology for Internet of things (I0T) are provided. The communicaticanche
system mg be applied to intelligent services based on the 5G communication technology andtekted technology such as

smart home smart building smart city smart car connected car health care digital education smart retail security amdicase#x
metod of a base station for transmitting a downlink packet is provided. The method comprises generating a downlink pack
including at least one of a protocol data unit (PDU) session ID or a quality of service (QoS) flow ID and transmittinglih& do

paclet to a user equipment (UE).
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937017709 A
(19) INDIA
(22) Date of filing of Application :03/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : STRUCTURE OF MAC SUBEADER FOR SUPPORTING NEXT GENERATION MOBILE
COMMUNICATION SYSTEM AND METHOD AND APPARATUS USING THE SAME

(51) International classificaticcH04W28/06H04B7/26H04B7/1!|(71)Name of Applicant :

(31) Priority Document No  :10-20160146353 1)SAMSUNG ELECTRONICS CO., LTD.
(32) Priority Date :04/11/2016 Address of Applicant :129, Samsung, Yeongtonegu
(33) Name of priority country:Republic of Korea Suwonsi, Gyeonggdo 16677
(86) International Apphcatlon:PCT/KR2017/012404 (72)Name of Inventor :
No :03/11/2017 1)KIM, Donggun

Filing Date ' 2)KIM, Soenghun
(87) International Publication, 3)JIN, Seungri
No ‘WO 2018/084632 4)KIM, Sangbum
(61) Patent of Additionat ‘NA 5)VAN LIESHOUT, Gert Jan
Application Number :NA 6)SAYENKO, Alexander

Filing Date ' 7)JANG, Jaehyuk
(62) Divisional to Application

‘NA

Number ‘NA

Filing Date '
(57) Abstract :

A communication technique of fusing a fifth generatib@) communication system for supporting higher data transmission rat
beyond a fourth generation (4G) system with an Internet of things (I0T) technology and a system thereof are provided. The
communication technique may be used for an intelligent serfidcexXample a smart home a smart building a smart city a smart
or a connected car health care digital education a retail business a security and safety related service or the liké)eb&&ed o
communication technology and the 10T related technolégyethod for defining media access control (MAC)-figlader structure:
suitable for a next generation mobile communication system and applying the MA@adér structures to provide a high data
transmission rate and a low latency in the next generatadyile communication system is provided.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017716 A
(19) INDIA
(22) Date of filing of Application :03/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : UE CAPABILITY SIGNALING FOR TIGHINTERWORKING

(51) International classification :H04W8/24H04W92/2|(71)Name of Applicant :
(31) Priority Document No :62/417802 1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
(32) Priority Date :04/11/2016 Address of Applicant :SH64 83 Stockholm
(33) Name of priority country :U.S.A. (72)Name of Inventor :
(86) International Application No :PCT/EP2017/078174| 1)YILMAZ, Osman, Nuri, Can

Filing Date :03/11/2017 2)WAGER, Stefan
(87) International Publication No ‘WO 2018/083230
(61) Patent of Addition to Application .

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

This disclosurgrovides mechanisms for User Equipment UE capability signaling and coordination for Long Term Evolution
and New Radio (NR) tighinterworking without increasing the complexity of LTE capability reporting. This disclosure propose
capability signalg and coordination framework in order to coordinate at least band combinations and Layer 2 buffer capabi
across the master and the secondary nodes which are of different Radio Access Technologies (RATSs) such as LTE and NI

No. of Pages : 1No. of Claims : 1’
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019513 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CUTTER WHEEL CUTTER DISC AS WELL ARJTTER ASSEMBLY SUITABLE FOR GRINDER
PUMPS

(51) International classificatior:F04D7/04B02C18/00B02C18/|(71)Name of Applicant :

(31) Priority Document No  :16194356.8 1)XYLEM EUROPE GMBH
(32) Priority Date :18/10/2016 Address of Applicant :Bleichepla®& 8200 Schaffhausen
(33) Name of priority country :EPO (72)Name of Inventor :
5\1853) International Application -PCT/EP2017/076266 1)BACKE, Jan

Filing Date :16/10/2017
5\1807) International Publication ‘WO 2018/073136
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date ’
(62) Divisional to Application .

‘NA

Number ‘NA

Filing Date ’
(57) Abstract :

The invention relates to a cutter assembly configured for a grinder pump and congusitey wheel (5) and a cutter disc (6) the
interacts with each other. The cutter wheel (5) comprises a shaft portion (27) that is configured to interact withhaleef@4alof
said cutter disc (6) a hub portion (14) that is connected to thepittifin (27) and at least two main cutting edges (13) that in th
radial direction extend outwards from said hub portion (14) and that are configured to interact with a set of cuttibg)rafleaid
cutter disc (6) wherein the shaft portion (27) corsgsian axially extending cutting recess (28) and wherein the hub portion (1¢
comprises only one radially extending cutting recess (29). The cutter disc (6) comprises a suction side a centrahlabie (24) t
configured to interact with the shaft porti(2v) of said cutter wheel (5) and a set of cutting holes (12) that open in said suctior
radially outside the central hole (24) and that is configured to interact with the main cutting edges (13) of said elitg) wherei
the central hole (24)aenprises two axially extending cutting recess (34) and wherein the suction side comprises a radially ex
cutting recess (35) extending from the central hole (24) wherein the two axially extending cutting recesses (34) &l theledaty
are aranged diametrically opposite each other.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019583 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS AND METHOD FOR DECOMPOSING AN AUDIO SIGNAL USING A RATIO AS
SEPARATION CHARACTERISTIC

(51) International classification :G10L21/028G10L19/0C|(71)Name of Applicant :
(31) Priority Document No :16199402.5 1)FRAUNHOFER-GESELLSCHAFT ZUR F ORDERUNG
(32) Priority Date :17/11/2016 DER ANGEWANDTEN FORSCHUNG E.V.
(33) Name of priority country :EPO Address of Applicant :HansasBa 27¢ 80686 Miinchen
(86) International Application No :PCT/EP2017/079516 |(72)Name of Invenbr :
Filing Date :16/11/2017 1)ADAMI, Alexander
(87) International Publication No ‘WO 2018/091614 2)HERRE, Jurgen
(61) Patent of Addition to Application_NA 3)DISCH, Sascha
Number :NA 4)GHIDO, Florin
Filing Date '
(62) Divisional to Application Number:NA
Filing Date ‘NA
(57) Abstract :

An apparatus for decomposing an audio signal (100) into a background component signal (140) and a foreground compon:t
(150) comprises: a bloclegerator (110) for generating a time sequence of blocks of audio signal values; an audio signal an:
(120) for determining a block characteristic of a current block of the audio signal and for determining an average stitaf@acteri
group of blockghe group of blocks comprising at least two blocks; and a separator (130) for separating the current block int
background portion and a foreground portion in response to a ratio of the block characteristic of the current blockenag¢he a
characteistic of the group of blocks wherein the background component signal (140) comprises the background portion of tl
block and the foreground component signal (150) comprises the foreground portion of the current block.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019617 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : TECHNIQUES FOR PREND DECODING A MULTICARRIER SIGNAL BASED ON A MAPPING
FUNCTION WITH RESPECT TO INBAND AND OUTOF-BAND SUBCARRIERS

(51) International classification :HO4L27/26 (71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES DUESSELDORF GMBH
(32) Priority Date :NA Address of Applicant :Hansaa#t 205 40549 Dusseldorf
(33) Name of priority country :NA (72)Name of Inventor :
(86) Internatimal Application No :PCT/EP2016/0778¢{| 1)IBRAHIM, Mohamed

Filing Date :16/11/2016 2)XU, Wen
(87) International Publication No ‘WO 2018/091086
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date ’
(62) Divisional to Application Number  :NA

Filing Date ‘NA
(57) Abstract :

The disclosure relates to a transsion device (600) comprising: a processor (601) configured: to generate a multicarrier sign
based on a combination of data symbols and reference symbols wherein the multicarrier signal (100) comprises a jirst plur:
inband subcarriers (108nd a second plurality of cof band (OOB) subcarriers (102) and to precode the multicarrier signal (1
based on a mapping function with respect to the first plurality of inband subcarriers (101) and the second plurabfybahadut
subcarriers (102wherein the mapping function is configured to mitigate the OOB subcarriers (102).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017719 A
(19) INDIA
(22) Date of filing of Application :03/&/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : FUSION SPLICE PROTECTOR DISTRIBUTION FRAME AND FIBERTIC CABINET

(51) International classification :G02B6/38G02B6/25((71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address of Applicant :Huawei Administration Building,
(33) Name of priority country :NA Bantian Longgang District Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2016/10364|(72)Name oflnventor :
Filing Date :27/10/2016 1)ZHONG, Laichong
(87) International Publication No ‘WO 2018/076249 2)LI, Yun
(61) Patent of Addition to Application ‘NA 3)YANG, Anliang
Number :NA 4)XIONG, Wei
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed are a fusion splice protector a distribution frame and adigtiercabinet. The fusion splice protector comprises a lowe
fusion splice proteot (2) and an adapter panel (4) arranged on a front end of the lower fusion splice protector (2) the structt
adapter panel (4) and the lower fusion splice protector (2) are detachable the strength of the adapter panel (dhé&gleater t

strergth of a plastic member structure and the adapter panel (4) is provided with an adapter mounting hole (5) the adapger |
hole (5) is used for fixing an adapter (3) and the number of adapters (3) is at least two times 12. Since the adafies geaatkf
than the plastic member structure in strength has a smaller thickness and requires less space making a larger spame sglibe
protector available for mounting the adapter (3) i.e. more adapters (3) can be mounted on the adapteoparshéller thickness
thereby increasing the transmission capacity and the welding capacity meeting communication requirements.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :03/05/2019

(21) Application N0.201937017720 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR DATA TRANSMISSION OF TERMINAL IN WIRELESS

COMMUNICATION SYSTEM

(51) International ‘HOAW72/12HOAWT72/04HOAWT7 4/
classification
(31) Priority Document No0:10-20160146654
(32) Priority Date :04/11/2016
(33) Name of priority ‘Republic of Korea
country
(86) International
Application No
Filing Date
(87) Internaibnal
Publication No
(61) Patent of Addition to

‘PCT/KR2017/012482
:06/11/2017

‘WO 2018/084670

(71)Name of Applicant :
1)SAMSUNG ELECTRONICS CO., LTD.
Address of Applicant :129, Samsung, Yeongtonegu
Suwonsi, Gyeonggido 16677
(72)Name of Inventor :
1)JANG, Jaehyuk
2)KIM, Soenghun

Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

The present disclosure relates to a communication system and technique that may be apgikgetat isgrvices based on a 5G
communication technology and an lodlated technology. The present disclosure provides a method for data transmission of
terminal in a wireless communication systemthat includes inputting a packet data convergencegacitetdata unit (PDCP PDL
output from a PDCP entity to a first radio link control (RLC) entity and a second RLC entity. The method also includeg aput
first radio link control packet data unit (RLC PDU) output from the first RLC entity and adé&tioC PDU output from the seconc
RLC entity to a medium access control (MAC) entity and transmitting a medium access control packet data unit (MAC PDU
from the MAC entity through a first physical layer (PHY) entity and a second physical laygr enti

No. of Pages : ZNo. of Claims : 1!

The Patent Office Jonal No. 27/2019 Dated 05/07/2019

28639



(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :03/05/2019

(21) Application N0.201937017723 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : A NEWORK ENTITY FOR PROVIDING COMMUNICATION SERVICES AND A MOBILE

COMMUNICATION DEVICE

(51) International classificaticc HO4W4/02H04W4/20H04W80/(
(31) Priority Document No  :NA
(32) Priority Date :NA
(33) Name of priority country:NA
(86) Interrational Application

No :PCT/EP2016/076229
Filing Date :31/10/2016
5\1807) International Publ|cat|on:WO 2018/077442

(61) Patent of Addition to

(71)Name of Applicant :

1)HUAWEI TECHNOLOGIES CO., LTD.

Address of Applicant :Huawei Administration Building

Bantian Longgang District Shenzhen, Guangdong 518129

2)AYAZ, Serkan
(72)Name of Inventor :

1)AYAZ, Serkan

2)AYAZ, Serkan

3)SPAPIS, Panagiotis

4)ZHOU, Chan

Application Number mﬁ
Filing Date ’
(62) Divisional to Application
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

The present invention relates to a network entity (101) for a communication network (100) for providing a plurality ofication
services to a plurality of mobile communicaticevites (105ab) the network entity (101) comprising: a session manager (101a
configured to select a first geographical code from a plurality of geographical codes wherein each geographical cadied \aik
a geographical region and wherein the fygbgraphical code is associated with a first geographical region including or close t
current geographical position of at least one of the plurality of mobile communication devices (105ab); a encoder (iglirefida
encode on a MAC level and/orydical level at least a portion of a message intended for the at least one mobile communicati
device (105ab) using the first geographical code; and a communication interface (101 c) configured to send the meksage v
portion encoded with the firseggraphical code to the at least one mobile communication device (105ab).
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :01/05/2019

(21) Application N0.201938017398 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : AN AMPHIBIOUS UNMANNED AERIAL VEHICLE

(51) International classification :B64C27/08 (71)Name of Applicant :
(31) Priority Document No :61/359,809 1)AEROVIRONMENT, INC.
(32) Priority Date :29/06/2010 Address of Applicant :181 W. HUNTINGTON DRIVE,
(33) Name of priority coumy ‘U.S.A SUITE 202, MONROVIA, CALIFORNIA 91016
(86) International Application No :PCT/US2011/0422¢|(72)Name of Inventor :
Filing Date :29/06/2011 1)BELIK, Pavel
(87) International Publication No ‘W0/2012/039810 2)SZAREK, Thomas
(61) Patent of Addition to Application NA 3)TORRES, Gabriel E.
Number :NA 4)FRAYE, Vernon P.
Filing Date ’
(62) Divisional to Applicéion Number :217/KOLNP/2013
Filed on :24/01/2013
(57) Abstract :

In one possible embodiment, an amphibious unmanned aerial vehicle is provided, which includes a fuselage comprisedtof
material. Separators within the fuselage form sdparampartments within the fuselage. Mounts associated with the compartrr
for securing waterproof aircraft components within the fuselage. The compartments each have drainage openings in the fu
extending from the interior of the fuselage to theegar of the fuselage.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :02/05/2019

(21) Application N0.201938017554 A

(43) Publication Date : 05/07/2019

(54) Title of he invention : ETHYLENE COPOLYMERS, FILM AND POLYMERIZATION PROCESS

(51) International classification :B01J19/24 (71)Name of Applicant :
(31) Priority Document No :2780508 1)NOVA CHEMICALS (INTERNATIONAL) S.A.
(32) Priority Date :21/06/2012 Address of Applicant :Avenue de la Gare 14,-CF00
(33) Name of priority country :Canada Fribourg, SWITZERLAND
(86) International Apptiation No :PCT/CA2013/0004<|(72)Name of Inventor :
Filing Date :24/05/2013 1)KER, Victoria
(87) International Publication No ‘W0/2013/188950 2)LAM, Patrick
(61) Patent of Addition to Application ‘NA 3)JIANG, Yan
Number :NA 4)HOANG, Peter Phung Minh
Filing Date ' 5)CARTER, Charles Ashton Garret
(62) Divisional to Application Number :3056/KOLNP/2014 | 6)MORRISON, Darryl J.
Filed on :24/12/2014
(57) Abstract :

An ethylene copolymer having a density of from 0.916 g/cc to 0.930 g/cc, a melt index (12) of from 0.1 g/10min to 1.Q g/
flow ratio (121/12) of from 32 to 50, a molecular weight distribution (Mw/Mn) of from 3.6 to 6.5, a reverse comonomer distribt
profile as determined by GPETIR, a multimodal TREF profile, and a composition distribution breadth index CDBI50 of from
wt% to 70 wt% as detmined by TREF; wherein the ethylene copolymer is made by a process for polymerizing ethylene anc
olefin having 38 carbon atoms in a single gas phase reactor in the presence of a polymerization catalyst system comprising
transition methcatalyst, a support, and a catalyst activator; and wherein the single transition metal catalyst is a group 4 pho

catalyst.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :03/05/2019

(21) Application N0.201938017737 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : SYSTEM AND METHOD FOR TREATING AN AMORPHOUS METALLIC RIBBON

(51) International classification :B22F3/00 (71)Name of Applicant :
(31) Priority Docunent No :61/262,603 1)HYDRO-QUEBEC
(32) Priority Date :19/11/2009 Address of Applicant :75, boul. Ré.évesque Ouest 22¢e
(33) Name of priority country US.A EtageMontréal (Québec) H2Z 1A4, Canada
(86) International Application No :PCT/CA2010/00184|(72)Name of Inventor :

Filing Date :18/11/2010 1)FRANCOEUR, Bruno
(87) International Publication No ‘W0/2011/060546 2)COUTURE, Pierre
(61) Patent of Addibn to Application )

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :1500/KOLNP/2012

Filed on :19/06/2012
(57) Abstract :

A method and system for continuouslyline annealing a forwarding ferromagnetic amorphous alloy ribbon in a curved shape
improveits magnetic properties without causing the ribbon to become brittle and which operates at significant high ribbon fe
rates. The amorphous alloy ribbon is fed forward, tensioned and guided along a path at a preset feeding rate anddpbésted
along the path at a rate greater than 103 oC/sec to a temperature to initiate thermal treatment. The ribbon is ieifiatyac@dé
greater than 103 oC/sec until the thermal treatment ends. During thermal treatment, a series of mechanicad apihéd on tr
ribbon until the amorphous alloy ribbon adopts a specific shape at rest after the thermal treatment is ended. Afbelimgtidhe
amorphous alloy ribbon is subsequently cooled at a sufficient rate to a temperature that wile phesspecific shape.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938017855 A
(19) INDIA
(22) Date of filing of Application :03/05/2019 (43) Publication Date : 05/07/2019

(54) Title ofthe invention : STORAGE AND DISPENSING DEVICES FOR ADMINISTRATION OF ORAL TRANSMUCOSA
DOSAGE FORMS

(51) International classification :A61J1/18 (711))23(;?& gh'g?rﬂ:caenl}ti.cals Inc
(31) Priority Document No +11/650,230 dd f Applicant '57,5 Chesa eake Drive, Redwood (
(32) Priority Date :05/01/2007 c |¢ e o aPpicant: P !
(33) Name of priority country ‘U.S.A. (72;'\?;:1']2 of Inve'ntc.Jr o
(86) International Application No :PCT/US2007/0890! 1)RETAILLEAU Saécha

Filing Date :28/12/2007 2)POUTIATINE, Andrew. |
(87) International Publication No NA 3)RAMPERSALjD Charlles.
(61) Patent of Addition to Application . '
Number ‘NA 4)EDWARDS, Bruce

Filing Date ‘NA 5)CHIU, Edmonq
(62) Divisional to Application Number  :2438/KOLNP/2009 %Eiﬁm’s' If;‘;']'glz

Filed on :02/07/2009 ro

8)KOLOSI, William

(57) Abstract :

Drug storage and dispensing devices for dispensing dosage forms to the oral mucosanmtfa@adiclosed. The drug storage ar
dispensing device is: (a) a single dose applicator (SDA) or (b) a device which includes a means to retard or prevedtwsaliva
moisture ingress such that the drug dosage form(s) in the device rempaniodity alministration.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938018543 A
(19) INDIA
(22) Date of filing of Application :09/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invetion : MEDICAL-TECHNICAL APPARATUS WITH CONNECTION MEANS FOR CONNECTING AT
LEAST TWO FLUID-CONDUCTING MEDICAL-TECHNICAL SYSTEMS

(51) International classification :A61B90/50 (71)Name of Applicant :
(31) Priority Document No :10 2009 018 664.6 | 1)FRESENIUS MEDICAL CARE DEUTSCHLAND GMBH
(32) Priority Date :23/042009 Address of Applicant :Els&roner-Strasse 1, BhRHomburg,
(33) Name of priority country :Germany Germany 61352
(86) International Application No :PCT/EP2010/0023:|(72)Name of Inventor:

Filing Date :15/04/2010 1)LAUER, Martin
(87) International Publication No NA
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date ’
(62) Divisional to Application Number  :4782/KOLNP/2011

Filed on :21/11/2011
(57) Abstract :

The present invention relates to a medieghnical apparatus with a connection means (100) for the fluid connection of at leas
first fluid-conducting, medicalechnical system to a second one. It furthertesléo a method for connecting at least two fluid
conducting, medicaechnical systems, as well as an external medéchinical functional means.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.20187017831 A
(19) INDIA
(22) Date of filing of Application :03/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : APPARATUS WITH NEEDLE FOR THE EXTRACTION OF HAIR FOLLICLES IN LONG FORM

(51) International classification :A61B17/3205A61B17/0|(71)Name of Applicant :
(31) Priority Document No :2016/15812 1)ASMED OZEL SAC EKIMI SAGLIK HIZMETLERI
(32) Priority Date :05/11/2016 TICARET LIMITED SIRKETI
(33) Name of priority country ‘Turkey Address of Applicant :Kucukbakkalkoy Mah. Atilla llhan
(86) International Application No :2016/15812 Caddesi N9 34750 Atasehir/Istanbul

Filing Date :05/11/2016 (72)Name of Inventor :
(87) International Publication No ‘WO 2019/054959 1)ERDOGAN, Koray
(61) Patent of Addition to Application,

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Numbe:NA

Filing Date ‘NA
(57) Abstract :

The invention relates to a needle that enables the extraction of hair follicles for hair tiatigplavithout the need for a prior
trimming of the hair.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :03/05/2019

(21) Application N0.201937017884 A

(43) Publication Date 05/07/2019

(54) Title of the invention : HAIR GRAFT PLACEMENT APPARATUS USED FOR HAIR TRANSPLANTATIONS

(51) International {A61B17/3205A61F2/10A61B17/:
classification

(31) Priority Document No :2016/10548

(32) Priority Date :05/11/2016

(33) Name of priority countr:Turkey

(86) International Applicatio

(71)Name of Applicant :
1)ASMED OZEL SAC EKIMI SAGLIK HIZMETLERI
TICARET LIMITED SIRKETI
Address of Applicant :Kucukbakkalkoy Mah. Atilla llhan C
No0:29 34750 Atasehir/Istanbu
(72)Name of Inventor :

:PCT/TR2017/050011
No N 10/01/2017 1)ERDOGAN, Koray
Filing Date
§\1807) International Publlcatlo:WO 2018/084818
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date ’
(62) Divisional to Applicatio
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

Hair Graft Placement Apparatus Used for Hair Transplantation. This invention is related to a hair graft placement dygparatus
enables the placement of previously obtained hair grafisniotsions made on a bald scalp during the hair transplantation proci
The invention consists of wall thickness (1) end region (2) narrow channel (3) wide channel (4) metal tube (5) hangdbngrip (!

finger slot (7).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017894 A
(19) INDIA
(22) Date of filing of Application :04/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : COMPOUNDS AND METHODS FOR THE TARGETED DEGRADON OF ANDROGEN
RECEPTOR

(51) International (71)Name ofApplicant :

:C07D233/86C07D401/04C07D491/!

classification 1)ARVINAS, INC.
(31) Priority Document -62/406888 Address of Applicant :5 Science Park New Havem 06511
No ' (72)Name of Inventor :
(32) Priority Date :11/10/2016 1)CREW, Andrew, P.
(33) Name of priority ‘USA 2)HORNBERGER, Keith, R.
E:é)g)nltry | e 3;SNYDER, Lawrence, B.
nternationa 4)ZIMMERMANN, Kurt
L :PCT/US2017/056234 . ’
Apphlgiﬁtr:gnDNa(t)e 11/10/2017 gévléAFL\II_(I;NJII\r/]I?ChaeI
Publication Ng WO 20181071606 SDONG, Handing
(61) Patent of Addition t'NA
Application Number :NA
Filing Date ’
(62) Divisional to NA
Application Number :NA
Filing Date '
(57) Abstract :

The present disclosure relates to bifunctional compounds which find utility to degrade and (inhibit) Androgen Receptiotldn
the present disclosure is directed to compounds which camtadne end a cereblon ligand which binds to the E3 ubiquitin ligas
on the other end a moiety which binds Androgen Receptor such that Androgen Receptor is placed in proximity to theigésgu
to effect degradation (and inhibition) of AndrogercBgtor. The present disclosure exhibits a broad range of pharmacological
activities associated with compounds according to the present disclosure consistent with the degradation/inhibitioneof Andr
Receptor.

No. of Pages : 32No. of Claims : 3.

The Patent Office Jonal No. 27/2019 Dated 05/07/2019 28648



(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017895 A
(19) INDIA
(22) Date of filing of Application :04/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : MIRROR FOR A SOLAR REFLECTOR METHOD OF MIRROR ASSEMBAND MANAGEMENT
SYSTEM IN A SOLAR FIELD

(51) International classification :F24S23/70 (71)Name of Applicant :
(31) Priority Document No :P201631313 1)FUNDACION CENER-CIEMAT
(32) Priority Date :10/10/2016 Address of Applicant :Avenida Ciudad de la Innodacn® 7
(33) Name of priority country :Spain 31621 Sarriguren (Navarra)
(86) International Application No :PCT/ES2017/0706¢| 2)FUNDACION TEKNIKER
Filing Date :10/10/2017 (72)Name of Inventor :
(87) International Publication No ‘WO 2018/069558 1)BURISCH, Michael
(61) Patent of Addition to Application NA 2)SANCHEZ, Marcelino
Number :NA 3)VILLASANTE CORREDOIRA, Crist 6bal
Filing Date ' 4)ARANZABE BASTERRECHEA, Estibaliz
(62) Divisional to Application Number  :NA
Filing Date ‘NA

(57) Abstract :

The present invention relates to a mirror (20) for a solar reflector comprising at least one sensor (4) integratedyinfttieebod
mirror itself the body of the mirror being understood ashealllayers that comprise the same. Furthermore integrating at least o
processor in the body of the mirror (20) associated with the sensor (4) gives rise to an intelligent device and the8itean in
mirror or smart mirror. The invention also r&atto a method of assembly of the mirror (20) itself and to a management syster
mirrors that make up a solar field.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937017896 A
(19) INDIA
(22) Date of filing of Application :04/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD FOR SEARCHING FOR ICON AND TERMINAL

(51) International classification :G06F3/0481 (71)Name of Applicant :
(31) Priority Document No :201610974396.9 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang DistricdhenzhenGuangdong 518129
(86) International Application No :PCT/CN2017/1093%|(72)Name of Inventor :
Filing Date :03/11/2017 1)HUANG, Liwei
(87) International Publication No ‘WO 2018/082657 2)QIAN, Kai
(61) Patent of Addition to Application ‘NA 3)GAO, Bo
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

A method and a device for searching for an icon and a terminal. The method comprises: detecting the keyword inputteieh lay
search bar; aceding to the keyword searching for an application and displaying the search result; triggering a positioning fu
with respect to a first application in the search result; displaying the page where the first application is locatethging thep
application icon of the first application in the form of animation in the icon position where the first application is [db&tedethod
can quickly inform a user of the position of an application icon improving user operation efficiency and user experienc
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :17/05/2019

(21) Application N0.201938019500 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : GHREIN RECEPTOR AGONIST FOR TREATMENT OF DYSCRASIA

(51) International classification :A61K41/00 (71)Name of Applicant :
(31) Priority Document No 2010043484 1)RAQUALIA PHARMA INC.
(32) Priority Date :26/02/2010 Address of Applicant :2, AZA&0OCHI, TAKETOYO-CHO,
(33) Name of priority country :Japan CHITA-GUN AICHI 470-2341 JAPAN
(86) International Application No :PCT/JP2011/0545!|(72)Name of Inventor :
Filing Date :28/02/2011 1)SHIMADA, Kaoru
(87) International Publication No :NA 2)SUDO, Masaki
(61) Patent of Addition to Application ‘NA 3)TAJIMI, Masaomi
Number :NA 4)TAKAHASHI, Nobuyuki
Filing Date ’ 5)NONOMURA, Kazuhiko
(62) Divisional to Application Number  :2116/KOLNP/2012
Filed on :08/08/2012
(57) Abstract :

Use of a specific compound or a pharmaceutically acceptable salt thereof or a pharmaceutical composition containingittee «
or the salt thereof in the production of a medicinal agent for treating dyscrasia; a methedtiiog the disease, which comprises
administering the compound or a pharmaceutical composition containing the compound to a human or animal body; use of
combination of the compound or a pharmaceutically acceptable salt thereof or a pharmaceutmsitioorapntaining the compou
or the salt thereof and at least one second active ingredient; and a pharmaceutical composition and a kit for usenerthef tilea

disease, each of which comprises the compound or a pharmaceutically acceptatdeesélt th
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938019669 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : MERROD AND DEVICE FOR ADJUSTING POWER AMPLIFIER VOLTAGE AND CONTROLLIN
TIME SLOTS

(51) International classification :HO3F1/30 (71)Name of Applicant :
(31) Priority Document No :200910107491.9 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :21/05/2009 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang District Shemzn Guangdong China 51812
(86) International Application No :PCT/CN2010/0730%|(72)Name of Inventor :

Filing Date :21/05/2010 1)YAO, Guogiang
(87) International Publication No *NA
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :5092/KOLNP/2011

Filed on :19/12/2011
(57) Abstract :

A method and a device for adjusting a power amplifier voltage and controlling time slot occupancy are phavidithd for
adjusting a power amplifier voltage includes: determining, by a base station, a power amplifier voltagesiicaldiate period
according to carrier power control information and a relation between a power amplifier output power and a power amplifiel
efficiency; selecting a power amplifier voltage in the previous statistical time period of the statisticalriodeopthe current time
point as a target power amplifier voltage; and adjusting a power amplifier voltage at the current time point accordiagét the
power amplifier voltageA power amplifier of a multcarrier module works in a linear amplifioati area in the statistical time
period.Through the method, dynamic adjustment of a power amplifier voltage and dynamic time slot control may be realize
multi-carrier module.
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(12) PATENT APPLICATION RJBLICATION (21) Application N0.201938019987 A
(19) INDIA
(22) Date of filing of Application :20/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR MAINTAINING SPEECH AUDIBILITY IN MULTCHANNEL
AUDIO WITH MINIMAL IMPACT ON SURROUND EXPERIENCE

(51) International classification :G10L19/00 (71)Name ofApplicant :
(31) Priority Document No :61/046,271 1)DOLBY LABORATORIES LICENSING
(32) Priority Date :18/04/2008 CORPORATION
(33) Name of priority country :U.S.A. Address of Applicant :100 Potrero Avenue San Francisco
(86) International Application No :PCT/US2009/0409(| California 941034813, United States of America
Filing Date :17/04/2009 (72)Name of Inventor :
(87) International Publication No NA 1)MUESCH, Hannes
(61) Patent of Addition to Application .
‘NA
Number ‘NA
Filing Date ’
(62) Divisional to Application Number  :3839/KOLNP/2010
Filed on :12/10/2010
(57) Abstract :

In one embodiment theresent invention includes a method of improving audibility of speech in a-chaltinel audio signal. The
method includes comparing a first characteristic and a second characteristic of trehamuigl audio signal to generate an
attenuation factor. Tefirst characteristic corresponds to a first channel of the 4chatinel audio signal that contains speech anc
nonspeech audio, and the second characteristic corresponds to a second channel of¢hammeltaudio signal that contains
predominantly on-speech audio. The method further includes adjusting the attenuation factor according to a speech likelihc
to generate an adjusted attenuation factor. The method further includes attenuating the second channel using theadaigiad
factar.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :23/05/2019

(21) Application N0.201938020500 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : LITTERSUPPORT SYSTEMS FOR MEDICAL CARE UNITS AND METHODS OF THEIR USE

(51) International classification :A47H1/00 (71)Name of Applicant :
(31) Priority Document No :61/224,743 1)FERNO-WASHINGTON, INC.
(32) Priority Date :10/07/2009 Address of Applicant :70 Weil Way, Wilmingn, Ohio 4517"
(33) Name of priority country :U.S.A. U.S. A
(86) International Applicgon No :PCT/US2010/0417z|(72)Name of Inventor :

Filing Date :12/07/2010 1)CHINN, ROBERT
(87) International Publication No NA
(61) Patent of Addition to Application .

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number  :52/KOLNP/2012

Filed on :10/042012
(57) Abstract :

A litter support system for a vehicle, the litter sugystem comprising a support arm assembly for supporting a litter in a hor
position, the support arm assembly including an adjustable hook assembly at a free end of the support arm assembbyplesvir
position and a closed position, the adjildé hook assembly comprising a ratchet system that locks the hook assembly betwe:t

open position and the closed pamit
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :06/05/2019

(21) Application N0.201937017947 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : CRYSTALLINE SOLAR CELL COMPRISING A TRANSPARENT CONDUCTIVE LAYER
BETWEEN THE FRONTSIDE CONTACTS AND METHOD FOR PRODUCING SUCH A SOLAR CE

(51) International classification :HO1L31/0216H01L31/0€

(31) Priority Document No :16197972.9

(32) Priority Date :09/11/2016

(33) Name of priority country :EPO

(86) International Application No  :PCT/EP2017/078699
Filing Date :09/11/2017

(87) International Publication No  :WO 2018/087201
(61) Patent of Addition to Applicatiol,

(71)Name of Applicant :

1)MEYER BURGER (GERMANY) GMBH

Address of Applicant :An der Baumschul8®337

HohensteirErnstthal
(72)Name of Inventor :

1)SPERLICH, Hans-Peter

2)ERFURT, Gunter

3)GROSSE, Thomas

Number jNA 4)KONIG, Marcel
- :NA
Filing Date
(62) Divisional to Application Numbe&NA
Filing Date ‘NA
(57) Abstract :

The invention relates to a monar bifacial crystalline solar cell on the front side of which are arranged over the whole area a-
surface passivation layer directly at the semiconductor interface and thereabove in first lateral regions a first opiicafigparent
electrically condative material as frorside contact and exclusively in second lateral regions a first optically transparent elect
conductive material. In this case the first optically transparent electrically conductive material is electrically candocineted tc
the frontside contact and to a first region of the semiconductor material of the solar cell. The method according to the inver
provides for applying the first optically transparent electrically conductive material only after applying tbptfoally nor
transparent electrically conductive material such that firing through thedidatontact is avoided. Particularly advantageously
first optically transparent electrically conductive material is applied as doped metal oxide by nfeB@3/6f and in the same

installation and without interruption of the vacuum directly before the deposition of a first antireflection layer onttbiglérof the

solar cell.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :06/05/2019

(21) Application N0.201937017949 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : BLUE AND NAVY FIBRE REACTIVE DYE MIXTURES

(51) International classification :C09B67/2D06P3/66D06P1/:

(31) Priority Document No :16204294.9
(32) Priority Date :15/12/2016
(33) Name of priority country :EPO

(86) International Application N:PCT/EP2017/081815
Filing Date :07/12/2017

(87) International Publication N:WO 2018/108694

(61) Patent of Addition to

(71)Name of Applicant :

1)DYSTAR COLOURS DISTRIBUTION GMBH

Address of Applicant :Am ffme Rarc 1612 65479 Raunheir

(72)Name of Inventor :

1)MURGATROYD, Adrian

2)STING-ROSEN, Michael

3)GRUND, Clemens

4)SEUTHE, Bertram

Application Number mﬁ
Filing Date |
(62) Divisional to Application ‘NA
Number :N A
Filing Date ’

(57) Abstract :

Dye mixtures comprising dyes of formula (1) and (1) process for the production therofea of said mixtures.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :06/05/2019

(21) Application N0.201937017990 A

(43) Publication Date : 05/07/2019

(54) Title ofthe invention : CENTRIFUGAL PELLET DRYER

(51) International classification:F26B25/00B29B9/16F26B17/
(31) Priority Document No :15/293956

(32) Priority Date :14/10/2016

(33) Name of priority country :U.S.A.

(86) International Application PCT/US2017/055328

No .
Filing Date :05/10/2017

(87) International Publication MWO 2018/071268
(61) Patent of Addition to

(71)Name of Applicant :

1)GALA INDUSTRIES, INC.

Address of Applicant :181 Pauley Streetgte Rock, Virginia

24085
(72)Name of Inventor :

1)SHORTT, Louis Cody

2)THRASHER, JR., Richard Borland

3)MORRIS, Kerry Patrick

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

The present invention relates to a centrifugal pellet dryer comprising a housing accommodating a rotor surrounded byé &ci
feeding system for feeding a waigelletslurry to said rotor said feeding system including adeeatering system for seging
water from said watepelletslurry upstream of said rotor. The ptewatering system may include a feeding pipe having a dewa
perforation said pipe being configured to be mounted in different positions to adjust the amount of dewatering.
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(12) PATENT APPLICATION PUBLICATION (21) Application No.201937018004 A
(19) INDIA
(22) Date of filing of Application :06/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CENTRIFUGAL REET DRYER

(51) International classification :F26B5/00F26B3/06F26B5/1|(71)Name of Applicant :

(31) Priority Document No :15/293990 1)GALA INDUSTRIES, INC.
(32) Priority Date :14/10/2016 Address of Applicant :181 Pauley Streetgte Rock, Virginia
(33) Name of priority country :U.S.A. 24085
(86) International Application No :PCT/US20%/055343 (72)Name of Inventor :
Filing Date :05/10/2017 1)SHORTT, Louis Cody
(87) International Publication No :WO 2018/071269 2)THRASHER, JR., Richard Borland

(61) Patent of Addition to 3)MORRIS, Kerry Patrick

Application Number mﬁ
Filing Date '
(62) Divisional to Application ‘NA
Number :N A
Filing Date ’

(57) Abstract :

The present invention relatesaaentrifugal pellet dryer comprising a housing accommodating a rotor surrounded by a scree
wherein said screen includes at least one porous screen member and is supported by a screen support holding theestoetbie
housing. To avoid vibratiorend noise the centrifugal pellet dryer has the screen supported against the housing by a screen
which includes at least one damper for dampening vibrations of the screen and/or isolating screen vibrations from the hous
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018068 A
(19) INDIA
(22) Date of filing of Application :06/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR STATEFWONTROL OF FORWARDING ELEMENTS

(51) International classification :HO04L12/715 (71)Name of Applicant :
(31) Priority Document No :15/342962 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country US.A Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/10851|(72)Name of Inventor :

Filing Date :31/10/2017 1)KOZAT, Ulas Can
(87) International Publication No ‘WO 2018/082537 2)JOHN, Kaippallimalil Mathew
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

A method br controlling a network element by a remote controller comprising a processor coupled to a transmitter comprise
modeling by the processor a state machine that controls transitions between operational states of the network eleimgrihyofflc
the transritter to the network element a portion of the state machine that controls a subset of the transitions the subset com
selected transitions that are more suitable for local control by the network element than remote control by the rerhote contr
application and remotely controlling by the processor other transitions that are not in the subset of the transitions.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201831000313 A
(19) INDIA
(22) Dateof filing of Application :03/01/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : A SYSTEM FOR CAPTURING VELOCITY DATA ACROSS ELECTRO STATIC PRECIPITATO!
(ESP) FIELDS

(71)Name of Applicant :
(51) International classification :BO3C3/6¢{| 1)BHARAT HEAVY ELECTRICALS LIMITED
(31) PriorityDocument No :NA Address of Applicant :Regional office : Regional Operatio
(32) Priority Date :NA Division (ROD), Plot No. : 9/1, DJ Block 3rd Floor,
(33) Name of priority country ‘NA Karunamoyee, Salt Lake, Kolkata, West Beng@0091, India
(86) International Application No ‘NA Registered Office: BHEL House, Siri Fort, New Deltii0049,
Filing Date ‘NA India
(87) International Publication No *NA (72)Name of Inventor :
(61) Patent of Addition to Application Number ‘NA 1)KV V RAJU
Filing Date ‘NA 2)DEEPAKSACHAN
(62) Divisional to Application Number ‘NA 3)U AVINASH PATIL
Filing Date ‘NA 4)G MADHAVULU
5)RAVINDERKUMAR

(57) Abstrat :

This invention relates to a system forcapturing velocity data across Electro Static Precipitator (ESP) fields.The sysitses obm
vertical moving slider(4). Said vertical moving slider (4) travel in agroggrammed vertical direction with thelp of servo/stepper
motors (6), gripper wheels (3) and an asiiiling mechanism. Said vertical moving slider (4) carries a set of two anemometers
2). Said anemometers (1 & 2) capture the air velocity readings at every 800 mm grid points anctitlyedagdowill be stored in loc
memory in a prescribed format. The vertical movement of said slider (4) is supported by a collecting electrode profiks(Gjp m
and down along this edge as per the requirement. The velocity data, as captured Bnsandeders (1 & 2) riding on said slider (
is further downloaded and analysed using the proprietary software developed by BHEL to calculatfi¢lentoévariation.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938011774 A
(19) INDIA
(22) Date of filing of Application :26/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : ENTROPY CODING OF MOTION VECTOR DIFFERENCES

(71)Name of Applicant :
(51) International classification :HO4AN19/229 1)GE VIDEO COMPRESSION, LLC
(31) Priority Document No :61/497,794 Address of Applicant :8 Sahwoods Boulevard, Albanyyew
(32) Priority Date :16/06/2011 York 12211, U. S. A.
(33) Name of priority country :U.S.A. (72)Name of Inventor :
(86) International Application No :PCT/EP2012/0616:| 1)GEORGE, Valeri
Filing Date :18/06/2012 2)BROSS, Benjamin
(87) International Publication No ‘WO0/2012/172113 3)KIRCHHOFFER, Heiner
(61) Patent of Addition to Application ‘NA 4)MARPE, Detlev
Number :NA 5)NGUYEN, Tung
Filing Date ' 6)PREISS, Matthias
(62) Divisional to Application Number  :3569/KOLNP/2013 | 7)SIEKMANN, Mischa
Filed on :05/12/2013 8)STEGEMANN, Jan
9)WIEGAND, Thomas
(57) Abstract :

Decoder for decoding a video from a data stream into which horizontal and vertical components of motion vector difference
coded using binarizations of the horizontal and vertical components, comprising an entropy dadagieed to, for the horizontal
and vertical components of the motion vector differences, derive the binarization from the data stream usiradeqiextinary
entropy decoding with one or more contexts which are common for the horizontal and wertipanents of the motion vector
differences; a desymbolizer configured to debinarize the binarizations of the motion vector differences to obtain imésgelrtheal
horizontal and vertical components of the motion vector differences; a reconstardigued to reconstruct the video based on 1
integer values of the horizontal and vertical components of the motion vector differences.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :27/03/2019

(21) Application N0.201938011978

(43) Publication Date : 05/07/2019

(54) Title of the invention : TRANSMISSION/RECEPTION METHOD AND APPARATUS FOR UPLINK MIMO

RETRANSMISSION IN LTE SYSTEM

(51) International classificatn :H04B10/116 (71)Name of Applicant :
(31) Priority Document No :10-20100094749 1)SAMSUNG ELECTRONICS CO., LTD.
(32) Priority Date :29/09/2010 Address of Applicant :129, Samsung, Yeongtonegu,
(33) Name of priority country :Republic of Korea |Suwonsi, Gyeonggido 16677, Korea
(86) International Application No :PCT/KR2011/00717|(72)Name of Inventor :

Filing Date :29/09/2011 1)HAN, Jin-Kyu
(87) International Palication No ‘W0/2012/044083 2)KIM, Youn Sun
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :3907/KOLNP/2012

Filed on :11/12/2012
(57) Abstract :

The invention relates to a transmission method of a terminal supporting oplitigle input multiple output (UL MIMO),
comprising: transmitting a physical uplink shared channel (PUSCH) based on two transport blocks; detecting a hybrid autol
repeat request (HARQ) indicator for the PUSCH based on the two transport blocks datkattig a physical downlink control
channel (PDCCH), the PDCCH comprising at least two of demodulation reference signal (DMRS) related information, prec:
information, modulation and coding scheme (MCS) information and new data indicator (NDI)aamahitber of negatively
acknowledged transport blocks is not equal to a number of transport blocks indicated in a most recent PDCCH assotiated
corresponding PUSCH, adjusting retransmission according to the HARQ indicator by using a precodid@imdlexhumber of
layers corresponding to a negatively acknowledged transport block.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :283/2019

(21) Application N0.201938012511 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : AN ELECTROCHEMICAL DEVICE

(51) International classification :HO1M2/14 (71)Name of Applicant :
(31) Priority Document No :60/714,171 1)LITHIUM WERKS TECHNOLOGY BV
(32) Priority Date :02/09/2005 Address of Applicant :BROUWER 1 5521 DK EERSEL Tl
(33) Name of priority coumny :U.S.A. NETHERLANDS
(86) International Application No :PCT/US2006/03447|(72)Name of Inventor :
Filing Date :01/09/2006 1)MYERBERG, Jonah, S.
(87) International Publication No ‘WO0/2007/028152 2)DAFOE, Donald, G.
(61) Patent of Addition to Application ‘NA 3)CHANG, Grace, Sun
Number :NA 4)CHU, Andrew, C.
Filing Date ’ 5)SHIAO, Hung-Chieh
(62) Divisional to Applicabn Number :976/KOLNP/2008
Filed on :05/03/2008
(57) Abstract :

A compact, robust, multifunctional and highly manufacturable rechargeable battery cell is provided. The cell designméedinal
internal volume to inert compents of the cell. This is accomplished, in part, by providing multiple functionalities to individual

components.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :06/05/2019

(21) Application N0.201937018069 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : POWER ALLOCATION METHOD POWER ADJUSTMENT METHOD TERMINAL AND ACCES.

NETWORK DEVICE

Sjs)s',?ff;{} gﬂona' "HOAWS52/14H0AWS52/34HOAER/52

(31) Priority Document N0:201610956516.2

(32) Priority Date :03/11/2016

(33) Name of priority -China

country

fG)”'Q;fig”na}\'%”a' 'PCT/CN2017/109238
PP :03/11/2017

Filing Date
(87) International
Publication No
(61) Patent of Addition to

‘WO 2018082635

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO., LTD.

Address of Applicant :Huawei Admistiration Building,
Bantian Longgang District Shenzhen, Guangdong 518129
(72)Name of Inventor :

1)LIU, Jiangin
2)QU, Bingyu

Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

Provided are a power allocation method a power adjustment method a terminal and an access netwbekogygeto the

technical field of communications. The method comprises: a terminal determining first initial transmission powers ardiaitsac
transmission power; receiving minimum guaranteed power information of channels carried by a firsteatrbbg an access netwc
device; when the sum of any initial transmission power among the first initial transmission powers and the secondsniiissita
power is greater than a maximum transmission power according to a priority sequence aftiedsatarried by the first carrier an
transmitted in M first subframes and channels carried by a second carrier and transmitted in second subframes asniéthasn
guaranteed power information obtaining available transmission powers of the shaamnield by the first carrier and transmitted i
first subframes and available transmission powers of the channels carried by the second carrier and transmitted in the secc
subframes the second subframes overlapping with the N first subframes tts¢ ddififrames being the front M first subframes ar

the N first subframes.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :06/05/2019

(21) Application N0.201937018070 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : INFORMATION SENDING METHOD UNIT AND SYSTEM

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of pority country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application

Number
Filing Date

(62) Divisionalto Application Number
Filing Date

:HO4L29/08
:201610974442.5
:03/11/2016
:China
:PCT/CN2017/1089¢
:01/11/2017

‘WO 2018/082574
‘NA

‘NA

‘NA

‘NA

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO., LTD.

Address of Applicant :Huawei Administration Building,
Bantian, Longgang Distric&henzhen, Guangdong 518129
(72)Name of Inventor :

1)XU, Ruiyue
2)JI, Li
3)Z0U, Lan
4)ZHANG, Kai

(57) Abstract :

Embodiments of the present application provide an information sending method and a unit and system based on the methc
method comprises: a first unit creates or updates aonleslice instance; the first unit sends a first message to a second unit th
message carrying first network slice instance information the first network slice instance information being first infarhtiagio
created or updated network slice imsta the first network slice instance information comprising an identifier of the network sli
instance; and the second unit stores or configures the first network slice instance information. In the solution of timeetsiodd
the present applicationtaf creating or updating a network slice instance a first unit can sends information of the created or t
network slice instance to a second unit and the second unit can store or configure the information of the networlnskcsoirastd
avoid dstributing improper network slice instance to a terminal.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :06/05/2019

(21) Application N0.201937018074 A

(43) Publication @te : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR TRANSMITTING REFERENCE SIGNALS

(51) International classification

(31) Priority Document No

(32) Priority Date

(33) Name of priotiy country

(86) International Application No
Filing Date

(87) International Publication No

(61) Patent of Addition to Application

Number
Filing Date

(62) Divisional to Application Number
Filing Date

:HO04W24/02
:201610965398.1
:04/11/2016
:China
:PCT/CN2017/1093¢
:03/11/2017

‘WO 2018/082663
‘NA

‘NA

‘NA

‘NA

(71)Name of Applicant :
1)HUAWEI TECHNOLOGIES CO., LTD.

Address of Applicant :Huawei Administration Building
Bantian, Longgang Distric&henzhen, Guangdong 518129
(72)Name of Inventor :

1)GONG, Zhengwei
2)MA, Xiaojun

(57) Abstract :

Disclosed in the embodiments of the present invention are a method and an apparatus for transmitting reference sigralshies
technical field of wireless communication and being able to solve thiepnof signal interference between terminals. The
embodiments of the present invention comprise: a base station sends uplink reference signal configuration informedion to a
terminal and sends downlink reference signal configuration informatiose¢oand terminal the uplink reference signal configura
information comprising configuration information for a first type of reference signal the downlink reference signal dioriigura
information comprising configuration information for the first tygfeeference signal and configuration information for a seconc
of reference signal to be sent to the second terminal by the base station; or the uplink reference signal configunagimoninfor
comprises configuration information for a first typereference signal and configuration information for a second type of refere
signal to be sent by the first terminal and the downlink reference signal configuration information comprises configfoatiatiar
for a second type of reference signal ¢odent to the second terminal by the base station and configuration information for a s
type of reference signal to be sent to the base station by the first terminal. The present invention is suitable fotrasesmwitimg

reference signals.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938012844 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CODING CONCEPALLOWING PARALLEL PROCESSING, TRANSPORT DEMULTIPLEXER
AND VIDEO BITSTREAM

(51) International classification :HO4N19/105 (71)Name of Applicant :
(31) Priority Document No :61/588,849 1)GE VIDEO COMPRESSION, LLC
(32) Priority Date :20/01/2012 Address of Applicant :8 Southwoods Boulevard, Albany, |
(33) Name of priority country :U.S.A. York 12211, U. S. A
(86) Internaibnal Application No :PCT/EP2013/0510:|(72)Name of Inventor :
Filing Date :21/01/2013 1)SCHIERL, Thomas
(87) International Publication No ‘WO0/2013/107906 2)GEORGE, Valeri
(61) Patent of Addition to Application ‘NA 3)GRUNEBERG, Karsten
Number :NA 4)KIRCHHOFFER, Heiner
Filing Date ' 5)HENKEL, Anastasia
(62) Divisional to Application Number  :1699/KOLNP/2014 | 6)MARPE, Detlev
Filed n :14/08/2014

(57) Abstract :

The invention relates to a raw byte sequence payload describing a picture in slices, WPP substreams or tiles and codtszktis
adaptive binary arithmeticoding is subdivided or chopped into tranches with continuing the cesdextive binary arithmetic
coding probability adaptation across tranche boundaries. By this measure, tranche boundaries additionally introdudiegsyithi
WPP substreams or tilelo not lead to a reduction in the entropy coding efficiency of these elements. On the other hand, hoy
tranches are smaller than the original slices, WPP substreams or tiles and accordingly they may be transmittedvetlieryéee.
delay,than the urchopped original entities, i.e. slices, WPP substreams or tiles. In accordance with another aspect, which is
combinable with the first aspect, substream marker NAL units are used within a sequence of NAL units of a video bitatean
to enable a transport demultiplexer to assign data of slices within NAL units to the corresponding substreams or tileg sk
to, in parallel, serve a multithreaded decoder with the corresponding substreams or tiles.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938012853 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CODING CONCEPT ALLOWING PARALLEL PROCESEINTRANSPORT DEMULTIPLEXER
AND VIDEO BITSTREAM

(51) International classification :HO4N19/105 (71)Name of Applicant :
(31) Priority Document No :61/588,849 1)GE VIDEO COMPRESSION, LLC
(32) Priority Date :20/01/2012 Address of Applicant :8 Southwoods Boulevard, Albany, |
(33) Name of priority country :U.S.A. York 12211, U. S. A
(86) International Application No :PCT/EP2013/0510:|(72)Name of Inventor :
Filing Date :21/01/2013 1)SCHIERL, Thomas
(87) International Publication No ‘WO0/2013/107906 2)GEORGE, Valeri
(61) Patent of Addition to Application ‘NA 3)GRUNEBERG, Karsten
Number :NA 4)KIRCHHOFFER, Heiner
Filing Date ' 5)HENKEL, Anastasia
(62) Divisional to Application Number  :1699/KOLNP/2014 | 6)MARPE, Detlev
Filed on :14/08/2D14

(57) Abstract :

The invention relates to a raw byte sequence payload describing a picture in slices, WPP substreams or tiles and codtszktis
adaptive binary arithmetic coding is subdivided ocomted into tranches with continuing the cordaaaiptive binary arithmetic
coding probability adaptation across tranche boundaries. By this measure, tranche boundaries additionally introdudiegsyithi
WPP substreams or tiles do not lead to a redu@tiaghe entropy coding efficiency of these elements. On the other hand, howe
tranches are smaller than the original slices, WPP substreams or tiles and accordingly they may be transmittedvetlieryéee.
delay, than the uohopped originkeentities, i.e. slices, WPP substreams or tiles. In accordance with another aspect, which is
combinable with the first aspect, substream marker NAL units are used within a sequence of NAL units of a video bitatean
to enable a transport demultpker to assign data of slices within NAL units to the corresponding substreams or tiles so as to
to, in parallel, serve a multithreaded decoder with the corresponding substreams or tiles.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938012947 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CODING CONCEPT ALLOWING PARALLEL PROCESSING, TRANSPORT DEMULTIPLEXER
AND VIDEO BITSTREAM

(51) International classification :HO4N19/105 (71)Name of Applicant :
(31) Priority Document No :61/588,849 1)GE VIDEO COMPRESSION, LLC
(32) Priority Date :20/01/2012 Address of Applicant :8 Southwoods Boulevard, Albany, |
(33) Name of priority country :U.S.A. York 12211, U. S. A
(86) International Application No :PCT/EP2013/0504:|(72)Name of Inventor :
Filing Date :21/01/2013 1)SCHIERL, Thomas
(87) International Publication No ‘WO0/2013/107906 2)GEORGE, Valeri
(61) Patent of Addition to Application ‘NA 3)GRUNEBERG, Karsten
Number :NA 4)KIRCHHOFFER, Heiner
Filing Date ' 5)HENKEL, Anastasia
(62) Divisional to Application Number  :1699/KOLNP/2014 | 6)MARPE, Detlev
Filed on :14/08/2014

(57) Abstract :

The invention relates to a raw byte sequence payload describing a picture in slices, WPP substreams or tiles and codtszktis
adaptive binary arithmetic coding is subdivided or chopped into tranches withudog the contexadaptive binary arithmetic
coding probability adaptation across tranche boundaries. By this measure, tranche boundaries additionally introdudiegsyithi
WPP substreams or tiles do not lead to a reduction in the entropy codamgneiff of these elements. On the other hand, howeve
tranches are smaller than the original slices, WPP substreams or tiles and accordingly they may be transmittedvetlieryéee.
delay, than the uohopped original entities, i.e. slices, WBubstreams or tiles. In accordance with another aspect, which is
combinable with the first aspect, substream marker NAL units are used within a sequence of NAL units of a video bitatean
to enable a transport demultiplexer to assign data @assliéthin NAL units to the corresponding substreams or tiles so as to be
to, in parallel, serve a multithreaded decoder with the corresponding substreams or tiles.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :07/05/2019

(21) Application N0.201937018142 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : PHARMACEUTICAL COMPOSITION FOR CANCER TREATMENT AND/OR PREVENTION

(51) International /A6 1K39/395A61K39/39A61P35/(
classfication

(31) Priority Document No :2016211376

(32) Priority Date :28/10/2016

(33) Name of priority countr.Japan

(86) International

(71)Name of Applicant :
1)TORAY INDUSTRIES, INC.
Address ofApplicant :21, NihonbashiMuromachi 2chome,
Chuoku, Tokyo 1038666
(72)Name of Inventor :
1)OKANO, Fumiyoshi

L :PCT/JP2017/038986 .
Appl:é:izla}trl‘gnDNa(t)e '97/10/2017 2)SAITO, Takanori
5\1807) Internaibnal Publlcat|or:WO 2018/079740
(61) Patent of Addition to ‘NA
Application Number :NA

Filing Date '

(62) Divisional to ‘NA
Application Number :NA

Filing Date '

(57) Abstract :

The present invention provides: a conjugate obtained by linking an antibody or a fragment tia¢isafitmunologically responsiv
to CAPRIN1 protein to an immune activation factor; and a pharmaceutical composition for cancer treatment and/or prevent
is characterized by including said conjugate as an effective component and which hasimo@ahtactivity that is superior to
conventional antibodies or conventional conjugates of antibodies and immune activation factors.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :07/05/2019

(21) Application N0.201937018226 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : INSTALLATION FOR PRODUCING OBJECTS LAYER BY LAYER FROM MATERIAL POWDE!I

BY PROVIDING THE POWDER IN THE FORM OF A LINE

(51) Intenational classificatio:B22F3/105B28B1/00B29C64/1
(31) Priority Document No  :20 2016 006 355.4

(32) Priority Date :12/10/2016

(33) Name of priority country :Germany

(86) International Application

(71)Name of Applicant :
1)REALIZER GMBH
Address of Applicant :Hauptste 35 33178 Borchen
(72)Name of Inventor :
1)FOCKELE, Matthias

:PCT/EP2017/074345 :
No N 26/09/2017 2)GOLZ, Daniel
Filing Date
5\1807) International Publ|cat|on:WO 2018/069036
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

The invention relates to an installation (1) for producing tiaie@ensional objects from material powder by comparthis material
powder located on a process area (42) layer by layer at such points of the respective layer (40) that correspondttbetmgobje
produced at the time on the basis of geometrical data wherein the installation (1) comprises a pe8sduasounding the

process area and a powder feeding device (10) for feeding providing and distributing the powder on the process arean42¢
powder feeding device (10) comprises: a transporting element (12) for feeding powder into thefpesidgrdevice (10) a storage
space (14) into which the at least one transporting element (12) feeds the powder a process transporting element éb6aat/taic
powder in the storage space (14) to provide the powder in a metered amount next toetbe gnen (42) on the process base (46
a process slide (18) for distributing the powder provided next to the process area (42) over the process area (42¢ wharegs t
transporting element (16) is designed for ensuring that the powder carvisegroext to the process area (42) in the form of a li
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018249 A
(19) INDIA
(22) Date of filing of Application :07/05/2019 (43) Publication @te : 05/07/2019

(54) Title of the invention : SYSTEMS AND METHODS FOR POWER PRODUCTION WITH INTEGRATED PRODUCTION
HYDROGEN

(51) International classification:FO1K13/00F01K23/10F02C3/ |(71)Name of Applicant :

(31) Priority Document No :62/419552 1)8 RIVERS CAPITAL, LLC
(32) Priority Dae :09/11/2016 Address of Applicant :406 Blackwell Street bam, North
(33) Name of priority country :U.S.A. Carolina 27701
(86) International Application . (72)Name of Inventor :
:PCT/IB2017/057017
No N 109/11/2017 1)ALLAM, Ro dney John
Filing Date

(87) International Publication MNWO 2018/087694
(61) Patent of Addition to

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

The present disclosure relates to systems and methods useful for power production. In particular a power productioprisicig
a first combustor (102) and a turbine (103) utilizing CO2 as a working fluid may be codffgugmultaneous hydrogen producti
in an additional hydrogen production unit. Beneficially substantially all carbon arising from combustion in power pra@ohatction
hydrogen production is captured in the form of carbon dioxide. Further produced hy@ptienally mixed with nitrogen (160)
received from an air separation unit) can be input as fuel in a gas turbine combined cycle unit for additional powempitoehedti
without any atmospheric CO2 discharge.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018251 A
(19) INDIA
(22) Date of filing of Application :07/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : ISOLATION METHOD AND DEVICE FOR PAYMENT APPLICATIOAND TERMINAL

(51) International classification :GO6F21/57 (71)Name of Applicant :
(31) Priority Document No :201610953093.9 1)HUAWEI TECHN OLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2016/1139¢|(72)Name of Inventor :

Filing Date :30/12/2016 1)WU, Bo
(87) International Publication No ‘WO 2018/082189
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

An isolation method and device for a payment application and éntdrrhe isolation method for the payment application
comprises: obtaining a payment application that is to be added to an isolation area and selected by a user; if theghaptiemta
be added has the attribute of being added to a first isolatémadding the payment application to be added to the first isolatior
and if the payment application to be added has the attribute of being added to a second isolation area adding the pegtioent
to be added to the second isolation aregthement application added to the first isolation area having the attribute of being ce
a trusted application installed in an area except for the first isolation area and the payment application added t0 itaatemnon
area having the attributd being completely isolated from the application installed in the area except for the second isolation
The method can consider the convenience and the security of the payment application of a user simultaneously.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018254 A
(19) INDIA
(22) Date of filing of Application :07/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD DEVICE AND SYSTEM FOR FUNCTION SCHEDONG

(51) International classification :HO4L12/24 (71)Name of Applicant :
(31) Priority Document No ‘NA 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :NA Address 6Applicant :Huawei Administration Building
(33) Name of priority country :NA Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2016/1046¢|(72)Name of Inventor :
Filing Date :04/11/2016 1)ZHOU, Runze
(87) InternationaPublication No ‘WO 2018/082035 2)NIE, Shengxian
(61) Patent of Addition to Application ‘NA 3)CHEN, Zhongping
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Disclosed are a method device and system for functibeduling. The method comprises: a control plane network element ser
first request to a user plane network element wherein the first request is used for requesting that the user planemetwork el
perform a first function and the first functionagunction supported by both the control plane network element and the user pl;
network element; then the control plane network element turning off the first function. The solution of the embodiments of tl
invention can flexibly process the functiorpported by both the user plane network element and the control plane network ele
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018255 A
(19) INDIA
(22) Date of filing of Application :0/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD AND APPARATUS FOR WIRELESS COMMUNICATION

(51) International classification :H04W28/18 (71)Name of Applicant :
(31) Priority Document No :201610959106.3 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgan&henzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/1085¢|(72)Name of Inventor:
Filing Date :31/10/2017 1)WU, Zuomin
(87) International Publication No ‘WO 2018/082544 2)LI, Chaojun
(61) Patent of Addition to Application NA 3)SHAO, Jiafeng
Number :NA 4)MA, Sha
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

The present application provides a method for wireless communication. The method comprises: a terminal device detesmir
coefficient belonging to a set of firsbefficients corresponding to a first transmission time interval (TTI) the set of first coeffici
comprising N coefficients N=2 the N coefficients comprising at least two coefficients used for uplink transmission sif e dir
the N coefficients amprising at least two coefficients used for downlink transmission of the first TTI; the terminal device dete
a first transport block size (TBS) according to the first coefficient. The terminal device performs wireless communicaganshy
the frst TTI according to the first TBS so that the reliability and accuracy of the wireless communication can be improved.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018262 A
(19) INDIA
(22) Date of filing of Application :07/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : WIRELESS COMMUNICATIONS METHOD AND APPARATUS

(51) International classification :H04W56/00 (71)Name of Applicant :
(31) Priority Document No :201610959205.1 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian, Longgang DistricdhenzhenGuangdong 518129
(86) International Application No :PCT/CN2017/1093¢|(72)Name of Inventor :
Filing Date :03/11/2017 1)REN, Haibao
(87) International Publication No ‘WO 2018/082668 2)WANG, Zheng
(61) Patent of Addition to Application ‘NA 3)WANG, Ting
Number :NA 4)LI, Yuanjie
Filing Date '
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

Provided are a wireless communications method and apparatus. A first device receives at least two pieces of timingAdvan
information wherein the at least two pieces of TA information correspond to at least two beams on a same carrier oéwtefirs
and the first device adjusts timing of transmission on the at least two beams according to the at least two piéc&s aiién.
The foregoing technical solution can reduce or avoid interference caused by asynchronous signals.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date offiling of Application :07/05/2019

(21) Application N0.201937018269 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : INDUCTIONBASED AEROSOL DELIVERY DEVICE

(51) International classification:A24F47/00H02J50/12H05B6/
(31) Priority Document No :15/352153

(32) Priority Date :15/11/2016

(33) Name of priority country :U.S.A.

(71)Name of Applicant :
1)RAI STRATEGIC HOLDINGS, INC.
Address of Applicant :401 North Main Street Winsi®alem,
North Carolina 27101

(72)Nameof Inventor :
1)SUR, Rajesh
2)ROGERS, James W.
3)SEARS, Stephen B.
4)HUNT, Eric T.

(86) International Application -PCT/IB2017/057142

No .
Filing Date :15/11/2017

(87) International Publication MNWO 2018/092040
(61) Patent of Addition to

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

An aerosol delivery device is provided that includes a substrate (610) configured to carry an aerosol precursor comgasition
resonant @nsformer (1202) including a transmitter coupling device (302) and a resonant receiver coupling device (602) tha
positioned in proximity to the substrate. The aerosol delivery device also includes a pulse width modulation (PWM)li0djter
configured to drive the resonant transformer. The PWM inverter includes a bridge circuit (1206) coupled to the transmitter ¢
device and a PWM controller (1208) embodied as an integrated circuit and configured to output a PWM signal to the bitidge
corfigured to drive the transmitter coupling device to generate an oscillating magnetic field and induce an alternating tretag
resonant receiver coupling device when exposed to the oscillating magnetic field. The alternating voltage causes theagisen
coupling device to generate heat and thereby vaporize components of the aerosol precursor composition.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018321 A
(19) INDIA
(22) Dateof filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : UPLINK TRANSMISSION CONTROL METHOD AND APPARATUS AND COMMUNICATION
SYSTEM

(51) International classification :H04W72/02 (71)Name of Applicant :
(31) Priority Document N ‘NA 1)FUJITSU LIMITED
(32) Priority Date :NA Address of Applicant =, Kamikodanaka-£home,
(33) Name of priority country :NA Nakaharaku Kawasakishi, Kanagawa 218588
(86) International Application No :PCT/CN2016/1117¢| 2)JIANG, Qinyan
Filing Date :23/12/2016 3)ZHOU, Hua
(87) International Publication No ‘WO 2018/112918 4)WU, Lianhai
(61) Patent of Addition to Application ‘NA (72)Name of Inventor :
Number :NA 1)JIANG, Qinyan
Filing Date ' 2)ZHOU, Hua
(62) Divisional to Application Number :NA 3)WU, Lianhai
Filing Date ‘NA
(57) Abstract :

An uplink transmission control method and apparatus and a communication system. A network device explicitly oy ingtieité:
dynamic scheduling information of RACH resources by means of control signaling. A user equipment (UE) selects an RA@
and then monitors control signaling corresponding to the RACH resource; according to the control signaling veveptibe

selected RACH resource is available the UE directly sends a random access request matching the RACH resource; and w!|
selected RACH resource is unavailable the UE further selects an RACH resource according to configuration or inditetsen o
station and sends the random access request matching the RACH resource until it is confirmed that a certain RACH resoul
available. In this way normal random access of the UE can be ensured and interference to other UEs can be reduced.

No. of Pages : 3No. of Claims : 1’

The Patent Office Jonal No. 27/2019 Dated 05/07/2019 28678



(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018333 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CLAMP GUIDE PLATE AN FASTENING POINT FOR SECURING ARAILTO A
SUBSTRUCTURE

(51) International classification :E01B9/30E01B9/4¢| (71)Name of Applicant :
(31) Priority Document No :10 2016 122 062.0 | 1)VOSSLOH-WERKE GMBH
(32) Priority Date :16/11/2016 Address of Applicant :Vosslohstia 4 58791 Werdohl
(33) Name of priority country :Germany (72)Name of Inventor :
(86) InternationaRpplication No :PCT/EP2017/0787¢| 1)BOSTERLING, Winfried
Filing Date :09/11/2017
(87) International Publication No ‘WO 2018/091353
(61) Patent of Addition to Application |
‘NA
Number ‘NA
Filing Date ’
(62) Divisional to Application Number  :NA
Filing Date ‘NA

(57) Abstract :

Disclosed is a clamp for retaining a rail for rail vehicles cosiipgi a central portion (2) with two legs (4 5) two torsional portions
9) which are connected to the legs (4 5) of the central portion (2) project laterally outwards and have on their batteupatitnc
zone (10 11) that supports the clamp (1)lmdcomponent bearing same in the operational state and comprising two retaining
(12 13) which are connected to the torsional portions (8 9). The retaining arms (12 13) extend towards the front stuke ¢M)rod
(1) and include a resilient portigh4 15) and a supporting portion (18 19) that has a supporting zone (10 11) by which the ret
arms (12 13) are supported on the rail base in the operational state; the supporting portions (18 19) of the retaitngiZrms (
project laterally outwarslin relation to the central portion (2) in such a way that the straight lines (G1 G2) respectively conne
centers of the supporting zones (20 21) of the retaining arms (12 13) to the center (Z10 ZU) of the supporting zonkthe0 11)
torsionalportion (8 9) associated with the retaining arm (12 13) intersect in a region located on the rear side (R) of the &lam
guide plate for laterally guiding a rail at a rail fastening point includes on a free top face a supporting surfacedXdzshpoto be
placed on the guide plate and includes at least two stops (126 127) which limit at least the movements of the retaifithg arm
clamp in the direction running perpendicular to the supporting surface.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018341 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : NEAR FIELD COMMUNICATION FOR A TOBACGBASED ARTICLE OR PACKAGE
THEREFOR

(51) International classification :G06Q10/08G06Q30/(|(71)Name of Applicant :
(31) Priority Document No :15/352199 1)RAI STRATEGIC HOLDINGS, INC.
(32) Priority Date :15/11/2016 Address of Applicant :401 North Main Street Winsi®alem,
(33) Name of priority country :U.S.A. North Carolina 27101
(86) International Application No :PCT/IB2017/057135 |(72)Name of Inventor :
Filing Date :15/11/2017 1)SUR, Rajesh
(87) International Publication No ‘WO 2018/092035 2)HUNT, Eric T.
(61) Patent of Addition to Application ‘NA 3)SEARS, Stephen B.
Number :N A
Filing Date ’
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

An apparatus embodied as a tobabesed article including a consumable material that is tobacco or that is made derived fror
incorporates tobacco or as a package for one or more of the teliisma article or the consumable material includes a housing
near field communication (NFGag. The housing is structured to retain the tobdias®ed article or the consumable material. The
NFC tag is configured to store or generate information related to the article or the material. The NFC tag is couplealieGvith
reader to enable wirelesransfer of the information to a computing device to enable authentication of the apparatus or displa
storage of the information at the computing device or a service platform in communication with the computing device.
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(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :08/05/2019

(21) Application N0.201937018357 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : OPTIMIZATION OF LOGICAL CHANNEL PROCE38E FOR MULTIPLE TRANSPORT BLOCKS

(51) International :HO4L29/08HOA4L29/06HOAWT72/:
classification

(31) Priority Document No :62/419085

(32) Priority Date :08/11/2016

(33) Name of priority countr:U.S.A.

(86) International Applicatiol

(71)Nameof Applicant :
1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
Address of Applicant :164 83 Stockholm
(72)Name of Inventor :
1)RAMOS, Edgar

No :PCT/EP2017/078620
Filing Date :08/11/2017
5\1807) International Publ|cat|0|:WO 2018/087154
(61) Patent of Addition to ‘NA
Application Number :NA
Filing Date '
(62) Divisional to Applicatior,
‘NA
Number ‘NA
Filing Date '
(57) Abstract :

Some embodiments of this disclosure provide a method for optimizing the processigigaifdbannels when multiple transport
formats are to be served. In certain aspects instead of filling sequentially each transport format one by one the gketstollpa
transmitted by the transport block are concurrently constructed. This maydmeistied for instance by taking into consideratio
the requirements of the data (for example latency and reliability) to be transmitted as well as the characteristicslabtbe av
transport format (for example size expected channel quality transmiesigth etc.).
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018386 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invetion : TRANSMISSION CONTROL METHOD DEVICE AND SYSTEM AND STORAGE MEDIUM

(51) International classification :HO04L1/00 (71)Name of Applicant :
(31) Priority Document No :201610959460.6 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :China Bantian Longgang District Shenzhen, Guangdong 518129
(86) Internatimal Application No :PCT/CN2017/0982¢|(72)Name of Inventor :

Filing Date :21/08/2017 1)WU, Ye
(87) International Publication No ‘WO 2018/082365 2)BI, Xiaoyan
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstact :

The present application relates to the technical field of communications and provides a transmission control method dgsieg
and a storage medium. The method comprises: generating target control format indication information the taidetmaintr
indication information being used for indicating a target tireguency resource occupied by a downlink control channel; and
sending the target control format indication information. The present application helps to solve the problem ofbtrtg adjust
time-frequency resource occupied by a downlink control channel and can flexibly adjust #ieejoency resource occupied by tl
downlink control channel. The present application is applied in transmission control.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018387 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : CONTROL INFORMATION DETECTIONBTHOD AND TRANSMISSION METHOD AND
DEVICE

(51) International classification :HO4W72/04 (71)Name of Apgicant :
(31) Priority Document No :201610959479.0 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Shenzhen, Guangdong 518129
(86) International Application No :PCT/CN2017/1092¢|(72)Name of Inventor :
Filing Date :03/11/2017 1)LI, Chaojun
(87) International Publication No ‘WO 2018/082636 2)SHAO, Jiafeng
(61) Patent of Addition to Application ‘NA 3)CHENG, Yan
Number :N A
Filing Date '
(62) Divisional to Application Number :NA
Filing Date ‘NA
(57) Abstract :

Provided n the present application are a control information detection method and transmission method and a device. The
method comprises: a terminal device determines a first search space and a second search space the first search ppeasf be
the second search space; the terminal device detects at least one piece of first type downlink control information (Eit3k) in tt
search space; and the terminal device detects at least one piece of second type DCI in the second search spaceanatigmeen t
DCl is used for scheduling a data transmission having a first length of time and the second type DCI is used for sciie@uling
transmission having a second length of time the first length of time being less than the second length ottithe i¢ithod or
device described in the present application the search space for the data transmission with low latency requiremantiglgma
detection times is less and thus it is possible to quickly obtain scheduling information and incieepsecaating speed.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937018389 A
(19) INDIA
(22) Date of filing of Application :08/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the mvention : HARQ SIGNALING FOR GRANFREE UPLINK TRANSMISSIONS

(51) International classification :HO4L1/18H04W48/0|(71)Name of Applicant :
(31) Priority Document No :62/416939 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :03/11/2016 Address of Applicant :Huawei Administration Building,
(33) Name of priority country :U.S.A. Bantian, Longgang Distric&henzhen, Guangdong 518129
(86) International fplication No :PCT/CN2017/10896 | (72)Name of Inventor :
Filing Date :01/11/2017 1)CAO, Yu
(87) International Publication No ‘WO 2018/082572 2)ZHANG, Liging
(61) Patent of Addition to Application NA 3)MA, Jianglei
Number :N A
Filing Date ’
(62) Divisional to Application Number :NA
Filing Date :NA
(57) Abstract :

In a wireless communication system a gtiee uplink transmission is an uplink transmission sent from a user equipment (UE
base station that does not need a dynamic and explicit scheduling grant from the base stationa®ysteth®ds are disclosed fc
performing hybrid automatic repeat request (HARQ) for gfeee uplink transmissions. Signaling relating to the ACK/NACK for
HARQ as well as signaling relating to configuring the UE for gfeag uplink transmission &lso disclosed.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :05/01/2019

(21) Application N0.201937000572 A

(43) Publication Date : 05/07/2019

(54) Title of the invetion : FIRST NETWORK NODE THIRD NETWORK NODE WIRELESS DEVICE AND METHODS
PERFORMED THEREBY FOR FACILITATING CELL SELECTION

(51) International
classification
(31) Priority Document No:
(32) Priority Date
(33) Name of priority
country
(86) International
Application No

Filing Date
(87) International
Publication No
(61) Patent of Addition to

:HO4W48/08H04W48/16H04W48)/.

62/475383

:23/03/2017
‘U.S.A.

:PCT/SE2017/051355
:28/12/2017

‘WO 2018/174767

(71)Name of Applicant :
1)TELEFONAKTIEBOLAGET LM ERICSSON (PUBL)
Address of Applicant :164 83 Stockholm
(72)Name of Inventor :
1)MILDH, Gunnar
2)RUNE, Johan

Application Number Hﬁ
Filing Date '
(62) Divisional to ‘NA
Application Number ‘NA
Filing Date '
(57) Abstract :

Method performed by a first network node (111) connected to a second network node (112) serving a wireless devicdi(dt30
cell (121). The first cell (121) has a second cell (122) as neighbor. Each cell has a first beamfonfigogation for a first use
corresponding to a first beam gain (BGM) and a second configuration for a second use corresponding to a second gain .(B(
The first network node (111) obtains (301) for each cell a first indication (BGRP/M BGRC/M) afdbedsgain (BGP BGC) in
relation to the first (BGM). The first network node (111) also determines (302) based on the first indication (BGRP/M B&RC
first value (CSO CSF) to be applied in a cell selection procedure between the first and the sectimg firsll.network node (1 11)
initiates (303) sending the second indication of the first value (CSO CSF) or a third indication of the first indication.
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(12) PATENT APPLICATION PUBLICATION (21) Application No201834005870 A
(19) INDIA
(22) Date of filing of Application :15/02/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : ANTFOLDER HAND SAFETY DOOR

(51) International classification :E06B3/00 | (71)Name of Applicant :
(31) Priority Document No 1106146081 1)SUN-Q DOOR CONTROLS LIMITED
(32) Priority Date :27/12/201 Address of Applicant :NO. 171, SEC. 2, LIUQIAO RD.
(33) Name of priority country :Taiwan |YUANLIN CITY CHANGHUA COUNTY 510 TAIWAN,
(86) International Application No :NA R.O.C.
Filing Date ‘NA (72)Name of Inventor :
(87) International Publication No *NA 1)YU, ShunHsien
(61) Patent of Addition to Application Number ‘NA
Filing Date ‘NA
(62) Divisional to Application Number ‘NA
Filing Date :NA
(57) Abstract :

An antifolder hand safety door includes a door frame having a recess vertically disposed in one inner lateral side thereafed
having a convex hanging stile that is received in the recess dbtndrame to shield the door gap between the door panel and
door frame, an adjustment mechanism mounted in the bottom side of the door panel to ensure that the convex handiagistil
panel is kept in the recess of the frame when the do@l malosed and including a locating shaft and a fixed gear affixed to th
locating shaft, and a door closer including a body mounted in the door panel and pivotally connected to the locatinotatidt, ¢
shaft mounted in the body and a transmisgiear meshed with the fixed gear.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937012975 A
(19) INDIA
(22) Date of filing of Application :31/03/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : SUSPENSION SYSTEM BOGIE ASSEMBLY HAVING SAME AND RAIL VEHICLE

(51) International classification :B61F5/50B61B13/0|(71)Name of Applicant :
(31) Priority Document No :201610839705.1 1)BYD COMPANY LIMITED
(32) Priority Date :21/09/2016 Address of Applicant :No. 3009, BYD Road, Pingshan
(33) Name of priority country :China Shenzhen, Guangdong 518118
(86) International Application No :PCT/CN2017/0752z|(72)Name of Inventor :
Filing Date :28/02/2017 1)REN, Lin
(87) International Publication No ‘WO 2018/054019 2)LI, Daolin
(61) Patent of Addition to Application ‘NA 3)TAN, Zhicheng
Number :N A
Filing Date '
(62) Divisional to Application Nmber :NA
Filing Date :NA
(57) Abstract :

Provided are a suspension system a bogie assembly having same and a rail vehicle. The suspension system comprisatya
connecting base an elastic member a transverse shock absorber and a vertical shock absorber. The vehicle bugipzenigect
located above the elastic member and connected to the elastic member. The transverse shock absorber and the vedimddest
are hingedly connected to the vehicle body connecting base separately and are perpendicular to each other.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201834046079 A

(19) INDIA

(22) Date of filing of Application :06/12/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : VERIFYING AN EECTRICAL OVERVOLTAGE

(51) International classification :HO2H9/04 [(71)Name of Applicant :

(31) Priority Document No
(32) Priority Date

(33) Name of priority country

(86) International Application
Filing Date
(87) International Publication

(61) Patent of Addition to Application Number :NA

Filing Date
(62) Divisional to Application
Filing Date

:17211117.1| 1)SIEMENS AKTIENGESELLSCHAFT

:29/12/2017 Address of Applicant :Wernemon-SiemensStreie 1, 80333

:EUROPEANM Minchen, Germany

UNION (72)Name of Inventor :
No ‘NA 1)Janis Heller

‘NA 2)Tobias Katzenberger
No *NA 3)Bastian Plochmann

‘NA
Number ‘NA
‘NA

(57) Abstract :

The invention relates to a verification device (1) and a method fdywerian electrical overvoltage between two electrical
conductors (3,4). The verification device (1) comprises a condtrettk carrier made of an electrically insulating carrier materia
at least two conductor tracks (7 to 11) applied spaced apartdne another on the conduetwack carrier (5) and a measuring de!
(13) for acquiring an electrical resistance of a first conductor track (7). Each electrical conductor (3,4) is electivatiied to at
least one of the conductor tracks (7 t9.Ilhe conductor tracks (7 to 11) are embodied and arranged such that a prespecified
overvoltage between the electrical conductors (3,4) causes a partial discharge (15) that changes the electrical rémdsfiastce o
conductor track (7) between thesticonductor track (7) and a conductor track (8 to 11) that is electrically connected to one of

electrical conductors (3,4).
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :24/05/2019

(21) Application N0.201938020728 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD OF GENERATING QUANTIZED BLOCK

(51) International classification :HO4N19/117 (71)Name of Applicant :
(31) Priority Document No :10-2011-011488 1)INFOBRIDGE PTE. LTD.
(32) Priority Date :04/11/2011 Address of Applicant :10 Anson Road #280, International
(33) Name of priority country :Republic of Korea |Plaza Singap@ 079903, Singapore
(86) International Application No :PCT/CN2012/0839¢|(72)Name of Inventor :

Filing Date :02/11/2012 1)OH, Soo Mi
(87) International Publication No *NA 2)YANG, Moonock
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :590/KOLNP/2014

Filed on :18/03/2014
(57) Abstract :

Provided is a method that derives an intra prediction mode of a prediction unit, selects an inverse scan pattern afesnsfoment
unit among a diagohacan, a vertical scan and a horizontal scan based on the intra prediction mode and a size of the transf
and generates a quantized block by inversely scanning significant flags, coefficients signs and coefficient levelstadterding
selectednverse scan pattern. If the transform unit is larger than a predetermined size, multiple subsets are generated and i
scanned. Therefore, the amount of coding bits of the residual block is reduced by determining the scan pattern bageddotié
transform unit and the intra prediction mode, and by applying the scan pattern to each subset. Also, the signalingdsatsiaecre

generating MPM group adaptively according to the neighboring intra prediction modes.
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(12) PATENT APPLICATION PUBLICATION

(19) INDIA

(22) Date of filing of Application :24/05/2019

(21) Application N0.201938020738 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : METHOD OF GENERATING QUANTIZED BLOCK

(51) International classification :HO4N19/117 (71)Name of Applicant :
(31) Priority Document No :10-2011-0114608 1)INFOBRIDGE PTE. LTD.
(32) Priority Date :04/11/2011 Address of Applicant :10 Anson Road #280, International
(33) Name of priority country :Republic of Korea |Plaza Singapore 079903, Singapore
(86) International Application No :PCT/CN2012/0839¢|(72)Name of Inventor :

Filing Date :02/11/2012 1)OH, Soo Mi
(87) International Publication No *NA 2)YANG, Moonock
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :590/KOLNP/2014

Filed on :18/03/2014
(57) Abstract :

Provided is a method that derives an intra prediction mode @thcgion unit, selects an inverse scan pattern of a current transf
unit among a diagonal scan, a vertical scan and a horizontal scan based on the intra prediction mode and a sizeoofrthmit,ar
and generates a quantized block by inversely sogrsignificant flags, coefficients signs and coefficient levels according to the
selected inverse scan pattern. If the transform unit is larger than a predetermined size, multiple subsets are geineetezlyand
scanned. Therefore, the amount of codiitg of the residual block is reduced by determining the scan pattern based on the si:
transform unit and the intra prediction mode, and by applying the scan pattern to each subset. Also, the signalingdsatsiaecre

generating MPM group adapély according to the neighboring intra prediction modes.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019821 A
(19) INDIA
(22) Date of filing of Application :20/05/2019 (43) Publication Da : 05/07/2019

(54) Title of the invention : BINDER COMPOSITION BASED ON PLANT FIBERS AND MINERAL FILLERS PREPARATIO
AND USE THEREOF

(51) International classification:D21C5/00D21C9/00D21H11/.{(71)Name of Applicant :
(31) Priority Document No 11661626 1)CENTRE TECHNIQUE DE L'INDUSTRIE, DES
(32) Priority Date :29/11/2016 PAPIERS, CARTONS ET CELLULOSES
(33) Name of priority country :France Address of Applicant :Domaineniversitaire 38610 GIERES
(86) International Application ‘PCT/EP2017/080831 2)KADANT LAMORT
No N 20/11/2017 (72)Name of Inve,ntc,Jr'.

Filing Date 1)VAULOT, Frédéric
(87) International Publication WO 2018/099977 2)LASCAR, Alain
(61) Patent of Addition to ‘NA 3)CARRE, Bruno
Application Number :NA 4)COCHAUX, Alain

Filing Date ' 5)LEROQY, Laurence
(62) Divisional to Application

‘NA

Number ‘NA

Filing Date '
(57) Abstract :

The present invention relates to a binder compaosition containing water plant fibers and fitiersrathe weight ratio between the
plant fibers and the mineral fillers being comprised between 99/1 and ®¥®®lant fibers and the mineral fillers having been rei
simultaneously wherein the refined fibers have a mean size of between 1Mgnu @0d wherein the refined fibers at least parti
embed the refined mineral fillers.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019823 A
(19) INDIA
(22) Date of filing of Application20/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention : AUTOMATIC UNLOADING CARRIER AND UNMANNED AERIAL VEHICLE

(71)Name of Applicant :
1)BEIJING JINGDONG SHANGKE INFORMATION
TECHNOLOGY CO., LTD.
Address of Applicant :8th Floor Of Building No. 76, Zhicht
Road Haidian District, Beijing 100086

(51) International classification:B64D9/00B64C39/02B25J15/
(31) Priority Document No :201610920792.3

(32) Priority Date :21/10/2016

(33) Name of priority country :China

(86) International Application

No :PCT/CN2017/106123 2)BEIJING JINGDONG CENTURY TRADING CO.,LTD.

Filing Date :13/10/2017 (72)Name of Inventor :
(87) International Publication MWO 2018/072654 ;;\Z(UEEE vi
(61) Patent of Addition to ‘NA 3)LIU, Yanquan
Application Number : ' guang

Filing Date NA g;iﬁl H;mg_

2 o , Yanjun

E\(liuzznlgé\?smnal to Application ‘NA 6)XU, Jinhao

Filing Date ‘NA 7)DOU, Jun

8)LIU, Chengbin

(57) Abstract :

Provided is an automatic unloading carrier (1) comprising a mounting base (11) a plurality of object carrying arms (1&yiagd
mechanism for object carrying arms wherein the mounting base (11) is used for fixing with an unmanned carrying vehicle; 1
plurality of object carrying arms (12) are connected to the mounting base (11) by means of the driving mechanism famgibjgc
arms and can be driven to be unfolded or folded by means of the driving mechanism for object carrying arms; andytaf plure
object carrying arms (12) can form a space for carrying a carried object (5) in a folded state and can release th@wodhstraint
carried object (5) in an unfolded state. Further provided is an unmanned carrying vehicle. The unmanned cactgiigyprevided
with the automatic unloading carrier (1) and can achieve automatic unloading of the carried object (5) thereby andés&saui
cooperate with a receiving person to unload and therefore the requirement on the cooperation af lpgrsbarthermore since it i
unnecessary for the unmanned carrying vehicle to stay in the current unloading place for a long time the delivery efficeency
unmanned carrying vehicle is improved.

No. of Pages : ZNo. of Claims : 2

The Patent Office Jonal No. 27/2019 Dated 05/07/2019 28692



(12) PATENT APPLICATION PUBLICATION
(19) INDIA
(22) Date of filing of Application :20/05/2019

(21) Application N0.201937019871 A

(43) Publication Date : 05/07/2019

(54) Title of the invention : ANTENNA DEVICE AND ELECTRONIC DEVICE INCLUDING SAME

(51) International classification:H01Q1/24H01Q21/00H01Q1/.
(31) Priority Document No :10-20160156609

(32) Priority Date :23/11/2016

(33) Name of priority country :Republic of Korea

(86) International Application -PCT/KR2017/08179

No .
Filing Date :20/11/2017

(87) International Publication MWO 2018/097556
(61) Patent of Addition to

(71)Name of Applicant :

1)SAMSUNG ELECTRONICS CO., LTD.

Address of Applicant :129, Samsung, Yeongtonegu

Suwonsi, Gyeonggido 16677
(72)Name of Inventor :

1)HA, Dohyuk

2)KUM, Junsig

3)LEE, Jungyub

4)LEE, Youngju

Application Number mﬁ
Filing Date '
(62) Divisional to Application .
‘NA
Number ‘NA
Filing Date ’
(57) Abstract :

An antenna device can include: @anmtenna substrate on which an array antenna including at least one radiation element is ar
and a cover spaced apart from the antenna substrate at at least a predetermined distance and further includingedaieast ont
radiation element arrangeal torrespond to the at least one radiation element.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201938012951 A
(19) INDIA
(22) Date of filing of Application :30/03/2019 (43) Publication Date :$)07/2019

(54) Title of the invention : CODING CONCEPT ALLOWING PARALLEL PROCESSING, TRANSPORT DEMULTIPLEXER
AND VIDEO BITSTREAM

(51) International classification :HO4N19/105 (71)Name of Applicant :
(31) Priority Document No :61/588,849 1)GE VIDEO COMPRESSION, LLC
(32) Priority Date :20/01/2a.2 Address of Applicant :8 Southwoods Boulevard, Albany, |
(33) Name of priority country :U.S.A. York 12211, U. S. A
(86) International Application No :PCT/EP2013/0510:|(72)Name of Inventor:
Filing Date :21/01/2013 1)SCHIERL, Thomas
(87) International Publication No ‘WO0/2013/107906 2)GEORGE, Valeri
(61) Patent of Addition to Application ‘NA 3)GRUNEBERG, Karsten
Number :NA 4)KIRCHHOFFER, Heiner
Filing Date ' 5)HENKEL, Anastasia
(62) Divisional to Application Number  :1699/KOLNP/2014 | 6)MARPE, Detlev
Filed on :14/08/2014

(57) Abstract :

The invention relates to a raw byte sequence payload describing a picture in slices, WPP subisifeamsdcoded using contex
adaptive binary arithmetic coding is subdivided or chopped into tranches with continuing the-adafgtikte binary arithmetic
coding probability adaptation across tranche boundaries. By this measure, tranche boundawieslsddtroduced within slices,
WPP substreams or tiles do not lead to a reduction in the entropy coding efficiency of these elements. On the otheeVviemdhé
tranches are smaller than the original slices, WPP substreams or tiles and agctreingiay be transmitted earlier, i.e. with low
delay, than the uohopped original entities, i.e. slices, WPP substreams or tiles. In accordance with another aspect, which is
combinable with the first aspect, substream marker NAL units are used avgbipuence of NAL units of a video bitstream in orc
to enable a transport demultiplexer to assign data of slices within NAL units to the corresponding substreams orttlégs sikes
to, in parallel, serve a multithreaded decoder with the corregmpadbstreams or tiles.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201934000003 A
(19) INDIA
(22) Date of filing of Application :01/01/2019 (43) Publication Date : 05/07/2019

(54) Title ofthe invention : SEMICONDUCTOR PACKAGE

(51) International classification :HO1L23/0(|(71)Name of Applicant :

o :10-2018 1)SAMSUNG ELECTRONICS CO., LTD.
(31) Priority Document No 0000532 Address of Applicant :129, Samsung, Yeongtonegu,
(32) Priority Date :03/01/201i| Suwonsi, Gyeonggido, 16677, Republic of Korea.

:Republic [(72)Name of Inventor :

(33) Name of priority country of Korea 1)Kim, Young Lyong

(86) International Application No ‘NA 2)BAEK, Seung Duk
Filing Date ‘NA

(87) International Publication No *NA

(61) Patent of Addition to Application Number ‘NA
Filing Date :NA

(62) Divisional to Application Number :NA
Filing Date ‘NA

(57) Abstract :

A semiconductor package includes atfssmiconductor chip having a first chip substrate, the first chip substrate having a first
surface and a first lower surface opposite to each other, a first thsiliogim via (TSV), a lower connection pad and a first lower
passivation layer on tHest lower surface of the first chip substrate, the first lower passivation layer exposing a portion of the
connection pad, an upper connection pad and a first upper passivation layer on the first upper surface of the firstathiptseibs
first upper passivation layer including a first upper inorganic material layer, and a second semiconductor chip connefitet to
semiconductor chip, the second semiconductor chip including a second TSV, wherein the first lower passivation layekées :
structure of a first lower inorganic material layer and a lower organic material layer.

No. of Pages : € No. of Claims : 2!

The Patent Office Jonal No. 27/2019 Dated 05/07/2019 28695



(12) PATENT APPLICATION PUBLICATION (21) Application N0.201834049511 A
(19) INDIA
(22) Date of filing of Applicaibn :28/12/2018 (43) Publication Date : 05/07/2019

(54) Title of the invention : SEMICONDUCTOR MEMORY DEVICES

(51) International classification :HO1L27/2¢|(71)Name of Applicant :
(31) Priority Document No :62/611,19:| 1)SAMSUNG ELECTRONICS CO., LTD.
(32) Priority Date :28/12/201° Address of Applicant :129, Samsung, Yeongtonegu,
(33) Name of pirity country U.S.A Suwonsi, Gyeonggido, 16677, Republic of Korea.
(86) International Application No :NA (72)Name of Inventor :
Filing Date ‘NA 1)Hui-Jung KIM
(87) International Publication No *NA 2)Kiseok LEE
(61) Patent of Addition to Application Number ‘NA 3)JUNSOO KIM
Filing Date :NA 4)SUNGHEE HAN
(62) Divisional to Application Number ‘NA 5)BONG-SOO KIM
Filing Date ‘NA 6)YOOSANG HWANG
(57) Abstract :

Semiconductor memory devices are providedemiconductor memory device includes a substrate and a stack including a plt
of layers on the substratéach of the pluraty of layers includes semiconductor patterns and a first conductive line that is conr
to at least one of the semiconductor pattefnsecond conductive line and a third conductive line penetrate the Steck.
semiconductor patterns include a firstriconductor pattern and a second semiconductor pattern that are adjacent and space
from each other in a first layer among the plurality of lay&he third conductive line is between, and connected in common to,
first and secnd semiconductopatterns.
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(12) PATENT APPLICATION PUBLICATION (21) Application N0.201937019620 A
(19) INDIA
(22) Date of filing of Application :17/05/2019 (43) Publication Date : 05/07/2019

(54) Title of the invention DATA TRANSMISSION METHOD TERMINAL DEVICE AND NETWORK SIDE DEVICE

(51) International classification :HO4W72/04 (71)Name of Applicant :
(31) Priority Document No :201710008454.7 1)HUAWEI TECHNOLOGIES CO., LTD.
(32) Priority Date :05/01/2017 Address of Applicant :Huawei Administration Building
(33) Name of priority country :China Bantian, Longgang Shenzhen, Guangdong 518129
(86) Internationapplication No :PCT/CN2017/1198(|(72)Name of Inventor :

Filing Date :29/12/2017 1)LIU, Yalin
(87) International Publication No ‘WO 2018/126999
(61) Patent of Addition to Application |

‘NA

Number ‘NA

Filing Date '
(62) Divisional to Application Number :NA

Filing Date ‘NA
(57) Abstract :

Provided are a dateansmission method a terminal device and a network side device. The method comprises: a terminal de
receiving a first identifier (ID); the terminal device indicating mobile information about the terminal device to aviskrsitie
device; and théerminal device receiving target licersgempt information indicated by the first network side device wherein a-
licenseexempt resource is a dedicated liceagempt resource or a universal liceles@mpt resource data information sent using
dedicated licens@xempt resource by the terminal device to the first network side device comprises data sent by the termina
and data information sent using the universal licengampt resource by the terminal device to the first network side device
comprises the data sent by the terminal device and the first ID. According to the technical solution a terminal devjogean ac
licenseexempt resource specified by a network side device and can thus send data to the network side device atteolidiegsi
exempt resource specified by the network side device.
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Rani Jhansi Road), Deli10006 | gmai.
LAKSHMI KUMARAN &
24/06/2019 |SRIDHARAN B6/10, . .
54 DELHI 4561/DELNP/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
PRASHANT PHILLIPS LAKSHMI
24/06/2019 |KUMARAN & SRIDHARAN B6/10, |. .
55 DELHI 3727/DEL/2012 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
56 |DELHI 513/DEL/2011 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009 INDIA.
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109 Sector 44 |.
57 DELHI 201617026356 00:00:® Gurgaon 122003 National Capital ipo@knspartners.com
Region India
24/06/2019
58 |DELHI 7182/DELNP/2014 00:00-00 B6/10 SAFDARJUNG ENCLAVE |IPRDEL@LAKSHMISRI.COM
24/06/D19 B 483 KNK House Meera Bagh
59 DELHI 5792/DELNP/2015 00:00:00 Paschim Vihar New Delhi 110063 |knk@kankrishme.com

INDIA
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SHARDUL AMARCHAND
MANGALDAS & CO.
ADVOCATES & SOLICITORS

60 DELHI 767/DELNP/2015 83/83/3819 AMARCHAND TOWERS 216, dev.robinosn@amsshardul.com
T OKHLA INDUSTRIAL ESTATE
PHASEIII NEW DELHI-110020,
INDIA
CHETAN KUMAR
SPS(CONTROLLING OFFICER), IPU,| __. . L . .
61  |DELHI 2444/DEL/2013 Sg{gg{gglg CSIR, NISCAIR BUILDING, 14, gﬁ'rrfjsr';E”@“'Sca"'res"”'head"p“@r
o SATSANG VIHAR MARG, NEW R
DELHI-110 067, INDIA
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
62 |DELHI 2038/DEL/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
24/06/2019 Remfry House Millenium Plaza Seg@,
63 DELHI 4759/DELNP/2014 00:00:00 Gurgoan122009 India remfry-sagar@remfry.com
24/06/2019 Anand And Anand B 41 NIZAMUDDIN [email@anandandanand.com,archana
64 DELHI 6071/DELNP/2014 00:00:00 EAST nandandanand.com
24/06/2019 IntellexIP Advocates DD/SFS Flat No.
65 DELHI 10971/DELNP/2014 00:00:00 59 Sector 4 Pocket 1 Dwarka New Dellmail@intellexip.com
o 110078 INDIA
C/o Singh & Singh Lall & Sethi, 17, | o o
66  |DELHI 201614040308 Sg{gg{gglg South Extension 11, New Delhi 110 o4{"o@indiaincom,akhanna@indiaip.c
R India, Mobile No.: (+91) 9971681696
24/06/2019 K & S PARTNERS Intellectual Property
67 DELHI 201617008353 . Attorneys 109 Sector 44 Gurgaon 122(ipo@knspartners.com
00:00:00 . - i .
National Capital Region India
24/06/2019 KAnalysis Consulint Pvt. Ltd.
68 DELHI 201817001076 00:00:00 368/69 First Floor Sultanpur M G |docket@kanalysis.com
T Road New Delhi 110030 India
24/06/2019 REMFRY & SAGAR Attorneys at Law |remfry-
69 DELHI 201717021362 . Remfry House Millennium Plaza Sectolsagar@remfry@m,patents@remfry.cq
00:00:00 ;
27 Gurgaon 122 009 India. m
24/06/2019 59 Harmony Apartments Pocket 1 Sect.
70 DELHI 201617025456 00:00:00 4 Dwarka info@aswal.com
REMFRY & SAGAR ATTORNEYSAT-
24/06/2019 LAW REMFRY HOUSE MILLENNIUM
71 DELHI 201617037366 00:00:00 PLAZA SECTOR 27, GURGAON 12 remfry-sagar@remfry.com
009, INDIA.
24/06/2019
72 DELHI 10311/DELNP/2015 00:00:00 B6/10 SAFDARJUNG ENCLAVE IPRDEL@LAKSHMISRI.COM
24/06/2019 DR. VACHASPATI TRIPATHI
73 DELHI 1358/DEL/2015 00:00:00 71,KRISHNA BAGH NAGWA dr.shripati@gmail.com
T VARANASI-221005, U.P.
MR. A.S. MATHUR REGISTRAR
24/06/2019 [AMITY UNIVERSITY UTTAR . .
74  |DELHI 1479/DEL/2011 00:00:00 PRADESH SECTOR 125, NOIDA registrar@amity.edu
201303, INDIA
Shardul Amarchand Mangaldas & Co.
Amarchandlowers 216, Okhla Industrig
Estate, Phaskl, New Delhi-110020,
24/06/2019 |India Tel: (91) (11) 41590700 / 406060 .
75 DELHI 201611011166 00:00:00 41000541 Fax: (91) (11) 26924900 dev.robinson@AMSShardul.com

Mobile: 91 98100 10435 Email:
dev.robinson@amsshardul.com
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WADHWA LAW OFFICES, FIRST

24/062019 |FLOOR, IRIS THREE ONE TWO, .
76 DELHI 201614040533 00:00:00 312 UDYOG VIHAR PHASE 11, patent@walaw.in
GURGAON 122015, INDIA
D.P. AHUJA & CO. DLF STAR
24/06/2019 |[TOWER, OFFICE NO. 510, .
77 |DELHI 201814003522 00:00:00 SECTOR30, GURGAON 122 001 patents@dpahuja.com
NCR, INDIA
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710, . . .
78  |DELHI 87/DELNP/2012 (2)3( gg{ (2)819 TOLSTOY HOUSE 1517, B‘i:"'c%'pﬁxorb's'com'ma”'Sha@'eX
T TOLSTOY MARG NEW DELHFL1Q™ ™
001
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109 Sector 44 |,
79 |DELHI 11116/DELNP/201 00:00:00 Gurgaon122003. National Capital ipo@knspartners.com
Region, India
GROVERLAW ADVOCATES H 36
GREEN PARK EXTENSION NEW
DELHI 110 016 INDIA ADDRES
24/06/2019 FOR CORRESPONDENCE OF _ _ _
80 |DELHI 201617025794 00:00-00 AUTHORISED PATENT AGENT INvivek.dahiya@groverlaw.in
T INDIA GROVERLAW
ADVOCATES H 36 GREEN PARK
EXTENSION NEW DELHI 110 014
INDIA
24/06/2019 |D 1/5 DLF Qutab Enclave Phase | .
81 DELHI 7827/DELNP/2015 00:00:00 gurgaon122002 India kevin@groserandgroser.com
DR. VISHAL TRIPATHI VALUOO-
LEGAL A-1, 701, OLIVE COUNTY]| .
82  |DELHI 5650/DELNP/2014 Sg{ 83{ 3819 SECTORS, VASUNDHARA ;gzg?gr‘;ai'ﬁfoe@m diip.com
T GHAZIABAD -201012 NATIONAL ' ' '
CAPITAL REGION
24/06/2019 ANAND AND ANAND
83 DELHI 447/DELNP/2014 00:00:00 ADVOCATES B-41, NIZAMUDDIN [archana@anandandanand.com
T EAST NEW DELHI 110013, INDIA
84 |DELHI 201617020110  |[24/06/2019  Remfry House Millenium Plaza Seq . . ca0ar@remiry.com
00:00:00 27
24/06/2019 LEX ORBIS Intellectual Property _ _
85 DELHI 5022/DELNP/2014| . -’ Practice 709/710 Tolstoy House 15manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
SUBRAMANIAM & ASSOCIATES
Attorneys- at - law Central Square,
24/06/2019 |Suite328, Plaza lll, 20 Mnoharlal [sna@sna
86  DELHI 10203/DELNP/201 00:00:00 Khurana Marg, Bara Hindu Rao (oflip.com,docket.sna@gmail.com
Rani Jhansi Road), Deli10006
24/06/2019 anov_IP 45/1 Floor 3 Corn_er Market_ _
87 DELHI 10343/DELNP/201|~ ~ . Malviya Nagar New Delhi 110017 (info@anovip.com
00:00:00 INDIA
24/06/2019 ANAND AND ANAND .
88 DELHI 10479/DELNP/201 00:00:00 ADVOCATES B-41, NIZAMUDDIN [email@anandandanand.com
T EAST, NEW DELHF110013, INDIA
24/06/2019 .
89 DELHI 7941/DELNP/2014 00:00:00 D 1/5 DLF Qutab Enclave Phase 1 kevin@groserandgroser.com
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24/06/2019

B6/10 SAFDARJUNG ENCLAVE

90 ([DELHI 8080DELNP/2014 00:00:00 NEW DELHI 110029 INDIA IPRDEL@LAKSHMISRI.COM
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
91 DELHI 896/DEL/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-saga@remfry.com
27, GURGAON 122 009, INDIA.
OBHAN & ASSOCIATES 501/7,
24/06/2019 [LANE W 21 A, WESTERN .
92 |DELHI 201717019163 00:00:00 AVENUE, SAINIK FARMS, NEW email@obhans.com
DELHI-110062
24/06/2019 LEX ORBIS CONSULTING PVT.
93 [DELHI 7645/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy lduse 15 17 |[manisha@lexorbis.com
B Tolstoy Marg New Delhi 110001
24/06/2019 |Anand And Anand B 41 anandandanand@vsnl.com,emai
94 DELHI 10237/DELNP/201 00:00:00 NIZAMUDDIN EAST nandandanand.com
R.S. SHARMA REGISRAR
24/06/2019 |AMITY UNIVERSITY UTTAR . .
95 DELHI 1662/DEL/2012 00:00:00 PRADESH SECTOR 125, NOIDA registrar@amity.edu
201303, INDIA
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109, Sector 44, |.
96 |DELHI 1907/DEL/2015 00:00:00 Gurgaon 122 003, National Capital ipo@knsg@rtners.com
Region, India.
97  |DELHI 201617040436  [22/06/2019 161 \iGyAN VIHAR bhathagaerassociates@yahoo.co
00:00:00 hatnagar_associates@yahoo.con|
DR. B.L. ARYA AMITY
24/06/2019 |[UNIVERSITY UTTAR PRADESH . .
98 |DELHI 231/DEL/2013 00:00:00 SECTOR 125, NOIDA 201303, registrar@amity.edu
INDIA
24/06/2019 Anand and Anand Advocates B 41
99 DELHI 201617020839 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
T India
24/06/2019 |Anand And Anand B 41 .
100 |DELHI 201617024339 00:00:00 NIZAMUDDIN EAST email@anandatanand.com
24/06/2019 S/19 22 IFAIA Center Greater Noid
101 |DELHI 201617028044 oy Shopping Plaza Site IV Kasna Roaldocket@khuranaandkhurana.con
00:00:00 Plot 7/2
24/06/2019 |Remfry House Millenium Plaza Seq
102 |DELHI 4747/DELNP/2014 00:00:00 27, Gurgaor 22009 India remfry-sagar@remfry.com
Remfry House at the Millennium
24/06/2019 |Plaza, Sector 27, Gurgaei22 009
103 ([DELHI 201717011699 00:00:00 New Delhi National Capital Region remfry-sagar@remfry.com
India
24/06/2019 De Penning & De Penning 2B,
104 |DELHI 10032/DELNP/201|~~. An. Ground Floor, Solitaire Plaza MG |patent@depenning.com
00:00:00
Road, Gurgaon 122002
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109, Sector 44,|.
105 ([DELHI 201618004414 00:00:00 Gurgaon 122 003, National Capital ipo@knspartners.com
Region, India
C/O LAKSHMI KUMARAN &
24/06/2019 |(SRIDHARAN B6/10 Safdarjung | .
106 ([DELHI 201817004348 00:00:00 Enclave New Delhi 110029 India iprdel@lakshmisri.com
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Anand and Anand Advocates B 41

107 |DELHI 201717003749 83/83/3819 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
e India
REMFRY & SAGAR ATTORNEYS remiry-
108 [DELHI 5770/DELNP/2015 24{06{2019 AT-LAW REMFRY HOUSE sagar@remfry.com,REMFRY
00:00:00 MILLENNIUM PLAZA SECTOR SAGAR@REMFRY.CO/
27, GURGAON 122 009, INDIA. '
109 |DELHI 3809/DELNP/2015 gg{ 88{ 3819 Efmfry House Millenium Plaza Seq o, v, <o qar@remfry.com
LALL LAHIRI & SALHOTRA
PLOT NO. B28, SECTOR32, .
110 [DELHI 413/DEL/2012 gg{ 88{ 3819 INSTITUTIONAL AREA, gg;@”s"”’pate”ts@rah“'Cha“dh
e GURGAON-122 001 (HARYANA)
INDIA
SHARDUL AMARCHAND
MANGALDAS & CO.
24/06/2019 |ADVOCATES & SOLICITORS dev.robinson@amarchand.com,d
111 DELHI 11054/DELNP/201 00:00:00 AMARCHAND TOWERS 216 robinson@msshardul.com
OKHLA INDUSTRIAL ESTATE
PHASEIIl, NEW DELHI-110020
112 [DELHI 8184/DELNP/2015 24{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
113 ([DELHI 201717000210 24{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
VUTTS & ASSOCIATES LLP No. .
114 |DELHI 201717003323 gg{%%’_ %%19 704 THE CASTLE PLOT 36 A §2"rﬁ"@V“tts'com’prabhakar@"“t
T SECTOR 56
24/06/2019 REMFRY & SAGAR Attorneys at
115 ([DELHI 201817001424 00:00:00 Law Remfry House Millennium Plairemfry-sagar@remfry.com
o Sector 27 Gurgaon 122 009 India.
Patentwire Consultants Pvt. Ltd- B
24/06/2019 |10, Ground Floor, Vishwakarma . .
116 ([DELHI 201711021879 00:00:00 Colony M.B. Road, New Delhi desk@patentwire.co.in
110044, India
LEX ORBIS CONSULTING PVT. . . .
117 |DELHI 201617017572 gg{ 88{ (2)819 LTD. 709/710 Tolstoy House 15 17Eg'g'ﬁxorb's'com'ma”'Sha@'eX
e Tolstoy Marg New Delhi 110001 '
B- 483 , KNK House , Meera Bagh .
118 |DELHI 10033/DELNP/201[24/06/2019 15 chim Vinar , New Delhi 110063]<"K@kankrishme.oo,knk@kanan
00:00:00 INDIA krishme.com
GROSER & GROSER, PATENT
AND TRADE MARK
24/06/2019 ATTORNEYS, OF D- 1/5 DLF
119 |DELHI 10413/DELNP/201 00:00:00 QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
e GURGAON, INDIA.
Anand And Anand ADVOCATES Bt1,
Nizamuddin East New Delhi 110013,
India Phone No: 00911-24355076,
24/06/2019 24358078, 911204059300 Fax No: archana@anandandanand.com,remfr|
120 |DELHI 4014/DEL/2015 00:00:00 0091:11-24354243, 91120-4243056,058(sagar@remfry.com

E-mail: anandandanand@vsnl.com,
email@anandandanand.com,

archana@anandandanand.com

The Patent Office Jonal No. 27/2019 Dated 05/07/2019

28705



Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 0041-
24355076, 941204059300 Fax No:

121 |DELHI  [201714002133  [24/08/2019 569111 54354243, 911204243056 [AChana@anandandanand.com,q
00:00:00 y @anandandanand.com
58 Email:
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240
24/06/2019 anovIP 45/1 Floor 3 Corner Market
122 [DELHI 6288/DELNP/2014|~~.An. Malviya Nagar New Delhi 110017 (info@anovp.com
00:00:00 INDIA
AMARCHAND & MANGALDAS &
24/06/2019 SURESH A. SHROFF & CO.
123 [DELHI 876/DELNP/2013 00:00:00 AMARCHAND TOWERS 216, dev.robinson@amarchand.com
T OKHLA INDUSTRIAL ESTATE,
PHASE IIl NEW DELHF110 020
KAN AND KRISHME
24/06/2019 ADVOCATES PATENT AND
124 |DELHI 10564/DELNP/201|~ .~ A. TRADEMARK ATTORNEYS KNK [knk@kankrishme.com
00:00:00 .
House B-483 Meera BaghPaschim
Vihar New Delhi110063 India
24/06/2019 Anand and Anand Advocates B 41
125 ([DELHI 10492/DELNP/201 00:00:00 Nizamuddin East New Delhi 11081email@anandandanand.com
e India
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
126 |DELHI 400/DELNP/2014 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
Lall Lahiri & Salhotra LLS House
127 |DELHI 201617044343  [24/06/2019 15, ("B 28 Sector 32 InstitutiongP2eNts@rahulchaudhry.com,gpo
00:00:00 Area s.in,patents@lls.in
KHURANA & KHURANA
ADVOCATES AND IP
24/06/2019 |ATTORNEYS, IFAIA Center, S/20 |info@khuranaandkhurana.com,dq
128  DELHI 201717006926 00:00:00 22, Greater Noida ShoppingeRa, |et@khuranaandkhurana.com
UPSIDGClv, Plot No. 7/2, Kasna
Road, Greater Noida, 201308.
129 |DELHI 5095/DELNP/2014|24/06/2019  Remiry House Millenium Plaza Seq . . < 0ar@remiry.com
00:00:00 27
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109 , Sector 44/,
130 ([DELHI 10024/DELNP/2Q400:00:00 ‘Gurgaon, National Capital ipo@knspartners.com
Region,India
24/06/2019 |Anand And Anand B 41 email@anandandanand.camghan
131 |DELHI 4176/DELNP/2015 00:00:00 NIZAMUDDIN EAST @anandandanand.com
Anand and Anand Advocates B 41
132 DELHI  |4531/DELNP/20152+/06/2019  INizamuddin East New Delhi 11003, . & anandandanand.com
00:00:00 India
133 |DELHI 7634/DELNP/2015 24{06{2019 Remiry House Millenium Plaza Secrem‘ry-sagar@remfry.com
00:00:00 27
134 |DELHI 201617027125 83/88/8819 Adastra IP 2054 Sector 8 patent@adastraip.com
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MIRANDAH ASIA (INDIA) LEVEL
5, CADDIE COMMERCIAL

24/06/2019 |TOWER, HOSPITALITY india@mirandah.co.in,manisha@
135 DELHI 201617011208 00:00:00 DISTRICT, AEROCITY, IGI orbis.com,mail@lexorbis.com
AIRPORT, NEW DELHI 110 037,
INDIA
INTTL ADVOCARE F-252, Lane
\W/5,Western Avenue, Sainik Farm
24/06/2019 New Delhi110062 INDIA Telephon
136 |DELHI 201614011195 00:00:00 No. 01202470206298 Fax No. vishal@inttladvocare.com
e 01202470299 Mobile No. +91 989
989 4734 Email:
vishal@inttladvocare.com
24/06/2019 |ZeuslIP Advocates-@, Jangpura | . . .
137 |DELHI 201614015229 00:00:00 Extension New Delhi 110 014 info@zeusip.com,info@Zeusip.cg
138 |DELHI 20171700590  |24/06/2019  Remiry House Millenium Plaza Sed, . qv. < ar@remiry.com
00:00:00 27
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
139 |DELHI 201717012989 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
24/06/2019 ANAND & ANAND ADVOCATES
140 |DELHI 2017/DEL/2010 00:00:00 B-41, NIZAMUDDIN EAST NEW [|archana@anandandanand.com
e DELHI-110013, INDIA
24/06/2019 REMFRY & SAGAR Attorneys at [remfry-
141 |DELHI 201717019264 00:00:00 Law Remfry House Millennium Plajsagar@remfry.com,patents@rem
R Sector 27/Gurgaon 122 009 India. |com
K & S PARTNERS Intellectual
24/06/2019 |Property Attorneys 109 Sector 44 |,
142 |DELHI 201617010147 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
Dr. MEHTA Ramesh Kumar
Advocate & Patent Attorney; and
MEHTA Neelu and KAMPANI Nidh
24/06/2019 |and MEHTA Ankush Patent Agentdmehta@mbtaip.com,mehtaandmg
g
143 |DELHI 10997/[:EI"\IPIZM‘00:00:00 all of Mehta & Mehta Associates [aassociates@gmail.com
Mehta House B 474 Sushant Lok |
Sector 27 GURGAON 122 002 NG
INDIA
144 |DELHI 201617017063 33/88/5819 Remfry House Millenium Plaza Sec 27 |remfry-sagar@remfry.com
145 |DELHI 201617017578 (2)3/88/5819 Adastra IP 2054 Sector 8 delhi-patent@nic.in
146 |DELHI 20161028592 33/82/3819 B6/10 SAFDARJUNG ENCLAVE iprdel@lakshmisri.com
147 |DELHI 10579/DELNP/2014 (2)3/88/5819 Remfry House Millenium Plaza Sec 27 |remfry-sagar@remfry.com
24/06/2019 Remfry House Millenium Riza Sec 27,
148 |DELHI 145/DELNP/2015 00:00:00 Gurgaor122009 India remfry-sagar@remfry.com
24/06/2019 |Bhatnagar & Associates, 161, Vigy. .
149 |DELHI 9334/DELNP/2014 00:00:00 Vihar, 110092 Delhi bhatnagar_associates@yahoo.ca
DR. NEELAMRUHIL HODECS,
24/06/2019 DRONACHARYA COLLEGE OF
150 |DELHI 701/DEL/2015 00:00:00 ENGINEERING, KHENTAWAS, neelamruhil@gmail.com

FARRUKHNAGAR, GURGAON, PIN

123506
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REMFRY and SAGAR, ATTORNEYS
AT-LAW, REMFRY HOUSE AT THE

24/06/2019 MILLENNIUM PLAZA, SECTOR 27, |remfry-
151 |DELHI 3326/DEL/2011 00:00:00 GURUGRAM- 122 0®, NEW DELHI |sagar@remfry.com,bpo.mail@ge.cor
NATIONAL CAPITAL REGION,
INDIA.
24/06/2019 |Remfry House Millenium Plaza Seq
152 |DELHI 9500/DELNP/2015 00:00:00 27 Gurgaon, 122002, India remfry-sagar@remfry.com
24/06/2019 |Remfry House Millenium Plaza Seq
153 |DELHI 9974/DELNP/2014 0000:00 27,Gurgaon, 122009, India remfry-sagar@remfry.com
24/06/2019 B 483 KNK House Meera Bagh
154 |DELHI 10584/DELNP/201|~~. A A. Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
REMFRY & SAGAR ATTORNEYS
24/06/249 |AT-LAW REMFRY HOUSE
155 |DELHI 10893/DELNP/201 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
SHRIMANT SINGH REMFRY &
24/06/2019 SAGAR ATTORNEYSAT-LAW
156 |DELHI 3180/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM remfry-sagar@remfry.com
o PLAZA SECTOR 27, GURGAON 122
009, INDIA.
24/06/2019 LAKSHMI KUMARAN &
157 |DELHI 228/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
T Enclave, New DelhRiL10029 India
24/06/2019 Anand and Anand Advocates B 41
158 |DELHI 599/DELNP/2013 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
T India
24/06/2019 [501/7 Lane W 21A Western Avenu .
159 |DELHI 8437/DELNP/2014 00:00:00 Sainik Earms New Delhi 110062 email@obhans.com
ssaxena@uflexengg.com,akhiles
i upta@uflexltd.com,raghwendra.s
160 |DELHI  [3250/DEL/2015 [24/06/2A9 A-2, SECTORGO0, NOIDA, U.R |y & ihesiid com,akhilesh.gupta@
00:00:00 201307 INDIA .
exltd.com,raghwendra.singh@uflg
td.com
Shardul Amarchand Mayaldas &
24/06/2019 [Co.Amarchand Towers 216 Okhla .
161 |DELHI 201617017419 00:00:00 Industrial Estate Phase Il New Del dev.robinson@AMSShardul.com
110020
Dr. MEHTA Ramesh Kumar
Advocate & Patent Attorney; and
MEHTA Neelu and KAMPANI Nidh
24/06/2019 |and MEHTAAnNKush Patent Agentsmehta@ mehtaip.com,mehtaandni
162 DELHI 10254/DELNP/201 00:00:00 all of Mehta & Mehta Associates [aassociates@gmail.com
Mehta House B 474 Sushant Lok |
Sector 27 GURGAON 122 002 NQ
INDIA
REMFRY & SAGAR ATTORNEYS
24/06/2019 |AT-LAW REMFRY HOUSE
163 |DELHI 11225/DELNP/201 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
B 483 KNK House Meera Bagh
24/06/2019 [Paschim Vihar New Delhi 110063 .
164 |DELHI 201617016323 00:00:00 INDIA knk@kankrishme.com
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LAKSHMI KUMARAN &

165 |DELHI 201617044508 gglgglgglg SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
Enclave
L.S. DAVAR & CO., PATENT AND|KOLKATAPATENT@LSDAVAR.
24/06/2019 |TRADEMARKS ATTORNEY, 5/1, |IN,DOCKETING@LSDAVAR.IN,
166 IDELHI 2629/DEL/2015 00:00:00 (FIRST FLOOR), KALKAJI MAILINFO@LSDC(-%)AVAR.IN,deIhi
EXTENSION NEW DELHF110 019|@Isdavar.in
c/o GIP India, B703, Crown
25/06/2019 |Apartments, Plot 18B, Sector 7, ipindia.ipr@gmail.com,mail@gt
167 DELHI 201611028618 00:00:00 DSvarka, New Delhi 110075, India i?’lgia.in Pres oo
Mobile no.: +919711006619
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 00491-
25/06/2019 24355076, 91120-4059300 Fax No:|archana@anandandanand.com,€
168 DELHI 201614028852 00:00:00 0091:11-24354243, 911204243056 |@anandandanand.com
58 Email:
email@anandandanand.com,
archana@amdandanand.com
RAJANI JAISWAI LAKSHMI
169 PELHI  [1146DEU2011  [25106/2019  KUMARAN & SRIDHARAN BE/LO, o) o aksprmis com
DELHI 110029, INDIA
K & S PARTNERS Intellectual
25/06/2019 |Property Attorneys 109 Sector 44 |.
170 |DELHI 10763/DELNP/201/0 - "o Gurgao?f] 122003yNationa| Capital [PO@knspartners.com
Region India
LEX ORBIS CONSULTING PVT.
25/06/2019 |LTD. 709/710 ,Tolstoy House 137,|manisha@lexorbis.com,mail@Ilex|
171 DELHI 9793/DELNP/2014 00:00:00 Tolstoy Marg, New DZIhi bis.com
110001,india
25/06/2019 F 252 Lane W/5 Western Avenue _ _
172 |DELHI 4768/DELNP/2014 00:00:00 ﬁ]zzlinalk Farms, New DelHL 10062 vishal@inttladvocare.com
173 |DELHI 201617029362 gg{ggfglg Q?;A”&SB%IA,\TTETS?“ email@anandandanand.com
SHARDUL AMARCHAND
MANGALDAS & CO.
174 |DELHI 4553/DELNP/2012 58/88/(2)819 QEAXEEQLEN?D%'(SDSVLEIEQ—CZ)&S dev.robinso@amsshardul.com
OKHLA INDUSTRIAL ESTATE
PHASE IIl, NEW DELHF110020
AMARCHAND & MANGALDAS &
SURESH A. SHROFF & CO.
175 |DELHI 7071/DELNP/2012 33/88/(2)819 ghlgﬁfA?TNAI;\IUDS$gYXEIE2T2i$E dev.robinson@amarchand.com
PHASE IIl NEW DELHF110020,
INDIA
25/06/2019 OBHAN & ASSOCIATES N 94 _
176 |DELHI 201717021789 00:00-00 SECOND FLOOR PANCHSHILA |email@obhans.com
PARK NEW DELHI 110017 INDIA
LAKSHMI KUMARAN &
177 |DELHI 11082/DELNP/201[2>/06/2019  |SRIDHARAN B6/10 Safdanjung  \\ppnel @ AKSHMISRI.COM
00:00:00 Enclave
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LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710,

178 |DELHI  [10196/DELNP/201(2 002019 ITOLSTOY HOUSE 1817, mail@lexorbis.com manisha@le
R TOLSTOY MARG NEW DELHFL1Q™ ™
001
25/06/2019 Anand and Anand Advocates B 41
179 |DELHI 10231/DELNP/201 00:00:00 Nizamuddin EasNew Delhi 110013email@anandandanand.com
R India
25/06/2019 REMFRY & SAGAR Attorneysat-
180 |DELHI 10476/DELNP/201 00:00:00 Law Remfry House Millennium Plajremfry-sagar@remfry.com
T Sector 27Gurgaon 122009
25/06/2019 LEX ORBIS CONSULTING PVT.
181 |DELHI 7858/DELNP/2014 00:00:® LTD. 709/710 Tolstoy House 15 17|manisha@lexorbis.com
T Tolstoy Marg New Delhi 110001
25/06/2019 LEX ORBIS CONSULTING PVT.
182 |DELHI 4114/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 17|manisha&@lexorbis.com
T Tolstoy Marg New Delhi 110001
L.S. DAVAR & CO., PATENT AND
25/06/2019 |TRADEMARKS ATTORNEY, 5/1, |delhi@Isdavar.in,Isdavar@ndf.vsi
183 DELHI - 1929/DEL/2013  155.00.09  |(FIRST FLOOR), KALKAJI net.in
EXTENSION NEW DELH}I110 019
Lall Lahiri & Salhotra LLS House
25/06/2019 |Plot No. B 28, Sector 32,
184 |DELHI 3616/DELNP/2015 00:00:00 Institutional Area. patents@rahulchaudhry.com
Gurgoan,122001,India
SHRIMANT SINGH REMFRY &
25/06/2019 SAGAR ATTORNEYSAT-LAW
185 |DELHI 4273/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM remfry-sagar@remfry.com
o PLAZA SECT(R 27, GURGAON 122
009, INDIA.
SKS LAW ASSOCIATES C1/611,
25/06/2019 MAYFAIR TOWER,
186 |DELHI 2664/DEL/2013 00:00:00 CHARMWOOD VILLAGE, sunita@skslaw.org
T SURAJKUND, FARIDABAD- 121
009 HARYANA, INDIA
25/062019 Remfry House, Millennium Plaza, [remfry-
187 |DELHI 201717015345 A Sector 27, Near IFFCO Chowk Metsagar@remfry.com,patents@rem
00:00:00 . :
Station, Opposite Huda metro com
25/06/2019 LEX ORBIS 709/710, Tolstoy Hous
188 |DELHI 1415/DELNP/2012| = " 7. 1517, Tolstoy Marg w Delhi 110|mail@lexorbis.com
00:00:00 :
001 India
LEX ORBIS 709/710, Tolstoy Hous ___. . .
189 |DELHI 201614016603  [22/06/2019 115717 Toist0y Marg New Delhi 1721 @lexorbis.commanisha@lex
00:00:00 001 bis.com
LEX ORBIS CONSULTING PVT. . . .
190 |DELHI 201617017627 gg{ 88{ (2)819 LTD. 709/710 Tolstoy House 15 17Eg'g'ﬁxorb's'com'ma”'Sha@'eX
e Tolstoy Marg New Delhi 110001 '
25/06/2019 |Anand And Anand B 41 .
191 ([DELHI 201617021269 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
Shardul Amarchand Mangaldas &
Co.Amarchand Towers 216 Okhla
25/06/20P Industrial Estate Phase Ill New Del
192 ([DELHI 201617035840 00:00:00 110020 contact@AMSShardul.com
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Anand & Anand Advocates-B

193 [DELHI  |201714030182  [22/06/2019 41 Nizamuddin East New Delhi  [freh@na@anandandanand.com,e
00:00:00 . @anandandanand.com
110013, India
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
Sector 27, Gurgaon 122 009, India
194 |DELHI 201714003360 gg{ gg{ (2)819 Telephone No. 911242806100 ggéea?g%ﬁ?:;rgﬁm'remﬁy
e Telefax No. 911242806101-fail: '
renfry-sagar@remfry.com
patents@remfry.com
CIP LEGIT 8/306, DHARAMPURA, . . . . .
195 |DELHI 207/DELNP/2014 (2)8(83%819 BAHADURGAH - 124507, Zﬁr(‘:’(')cris@c'p'eg't'Com’c'p'eg't@g
e HARYANA. '
DR. INDRA DWIVEDI
SPS(CONTROLLING OFFICER), . . . . .
196 |DELHI 2566/DEL/2013 (2)8(83%819 IPU, CSIR, NISCAIR BUILDING, ‘r:“ss')rcfgi?'feusc?n”'sca"'res"“'head"p‘
e 14, SATSANG VIHAR MARG, R
NEW DELHI-110 067, INDIA
25/06/2019 B 483 _KNK_ Houg Meera _Bagh _
197 |DELHI 2128/DELNP/2015(-~ <. Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
Anand & Anand AdvocatesB
198 |DELHI 201714016789  [22/00/2019 141 Nizamuddin East New Delhi  [rehana@anandandanand.com,e
00:00:00 . @anandandanand.com
110013, India
K & S PARTNERS Intellectual
25/06/2019 |Property Attorneys 109 Sector 44 |.
199 ([DELHI 20161702158 00:00:00 Gurgao?f/l 122003yNationaI Capital ipo@knspartners.com
Region India
25/06/2019 REMFRY & SAGAR Attorn_ey&at—
200 |DELHI 4066/DELNP/2012 00:00:00 Law Remfry House Millennium Ptajremfry-sagar@remfry.com
e Sector 27Gurgaon 122009
SUBRAMANIAM, NATARAJ &
ASSOCIATES ATTORNEYSAT -
25/06/2019 [LAW PATENT & TRADEMARK sna@sna
201 DELH 2061/DEL/2009 00:00:00 ATTORNEYS E556, GREATER |ip.com,docket.sm@gmail.com
KAILASH -1l NEW DELHI 110 048,
INDIA.
GROSER & GROSER, PATENT
25/06/2019 AND TRADE MARK _
202 |DELHI 6053/DELNP/2012 00:00:00 ATTORNEYS, OF D- 1/5 DLF kevin@groserandgroser.com
e QUTAB ENCLAVE, PHASE |,
GURGAON, INDIA.
Remfry House at thKlillennium Plaza,
25/06/2019 Sector 27, Gurgaonl122 009 New Delhi
203 |DELHI 201717011697 00:00:00 National Capite?l Region, India remfry-sagar@remfry.com
Mirandah Asia (India) Level 5, Caddie
25/06/2019 Commercial Tower, Hospitality District,|. .. . .
204 [DELHI 201718047319 00:00:00 Aerocity, IGI Airport, Neve DeItIXi 110 india@mirandah.co.in
037, India
INTTL ADVOCARE F-252, Lane
\W/5,Western Avenue, Sainik Farms, N
25/06/2019 Delhi-110062 INDIA Telephone No. . .
205 [DELHI 2304/DEL/2015 00:00:00 0120-2470206298 Fax Nop. 0120 vishal@inttladvocare.com

2470299 Mobile No. +91 989 98534 E

mail: vishal@inttladvocare.com
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25/06/2019

B703 Crown Apartments Plot 18B

206 |DELHI 11116/DELNP/201 00:00:00 Sector 7 Dwarka gipindia.ipr@gmail.com
K&S PARTNERS Intellectual
25/06/2019 Property Attorneys 109, Sector 44,
207 |DELHI 201614017615 . Gurgaon 122003, National Capital [ipo@knspartners.com
00:00:00 - . .
Region, India Mobile No. +91
8130055293
208 |DELHI 201617003410 gg{ 88{3819 Tlf)%afreater Kailash 1 New Delhl . ar@psdavar.com
IP Metrix Consulting Group No. 84,
25/06/2019 |1st Main Road, Panduranganagar, . .
209 |[DELHI 1609/DEL/2013 00:00:00 Bannerghatta Road, Bangalore patent@ipmetrix.com
560076
GLOBAL IPR LAW
25/06/2019 |CONSULTANTS (INDIA) 6457, [sparora6457 @hotmail.com,ashis
210 IDELHI - 2130/DEL/2011 1550000 |SECTOR C 6 & 7, VASANT KINJ, frindia@hotmail.com
NEW DELHI-110070, INDIA
211 [DELHI  [8246/DELNP/2014[22/06/2019  [Remiry House Millenium Plaza Seqo 4. cagar@remiry.com
00:00:00 27
25/06/2019 LEX ORBIS Intelled¢ual Property
212 |DELHI 4891/DELNP/2014| - ~A. Practice 709/710 Tolstoy House 15manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
25/06/2019 LEX ORBIS CONSULTING PVT. _ _
213 |DELHI 201717001178 00:00:00 LTD. 709/710 Tolstoy House 15 17|mail@lexorbis.com
e Tolstoy Marg New Delhi 110001
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
25/06/2019 Sector 27, Gurgaon 122 009, India
214 |DELHI 20161407344 00:00:00 Telephone No. 911242806100 patents@remfry.com
e Telefax No. 911242806101-Rail:
remfry-sagar@remfry.com
patents@remfry.com
25/06/2019 LAKSHMI KUMARAN & _
215 |[DELHI 10183/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
e Enclave New Delhi 110029, India
SHRIMANT SINGH REMFRY &
25/06/2019 SAGAR ATTORNEYSAT-LAW
216 |DELHI 1361/DEL/2013 00:00:00 REMFRY HOUSE MILLENNIUM |remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
25/06/2019 BIRENDRA ANAND AND ANAND _
217 |[DELHI 7203/DELNP/2013 00:00:00 ADVOCATES B-41, NIZAMUDDIN |email@anandandanand.com
T EAST NEW DELHI 110013, INDIA
INDRA DWIVEDY
25/06/20.9 SPS(CONTROLLING OFFICER),
218 |[DELHI 1258/DEL/2014 00:00:00 IPU, CSIR, NISCAIR BUILDING, [csirfer.ipu@niscair.res.in
T 14, SATSANG VIHAR MARG,
NEW DELHI-110 067, INDIA
L.S. DAVAR & CO., PATENT AND
TRADEMARKS ATTORNEY, 5/1
25/06/2019 |(FIRST FLOOR), KALKAJI delhi@Isdavar.in,Isdavar@ndf.vsi
219 DELHI 651/DEL/2013 00:00:00 EXTENSION NEW DELHF110 019|net.in,delhi@Isdavar.in
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Dr. MEHTA Ramesh Kumar
Advocate & Patent Attorney; and
MEHTA Neelu and KAMPANI Nidh

25/06/2019 |and MEHTA Ankush Patent Agents|mehta@mehtaip.com,mehtaandn
220 |DELHI 6638/DELNP/2014 00:00:00 all of Mehta & Mehta Associates |aassociates@gmail.com
Mehta House B 474 Sushant Lok |
Sector 27 GURGAON 122 002 NQ
INDIA
R.S. SHARMA REGISTRAR
25/06/2019 |AMITY UNIVERSIY UTTAR . .
221 |DELHI 1371/DEL/2012 00:00:00 PRADESH SECTOR 125, NOIDA registrar@amity.edu
201303, INDIA
222 [DELHI 1611/DELNP/2015[22/06/2019  [Remiry House Millenium Plaza Seq . e <2 qar@remfry.com
00:00:00 27
25/06/2019 LEX QRBIS Intellectual Property . .
223 |DELHI 9980/DELNP/2013| .~ . Practice 709/710 Tolstoy House 15/manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
LAKSHMI KUMARAN &
25/06/2019 |SRIDHARAN B6/10, . .
224 |DELHI 8337/DELNP/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710, . . .
225 |DELHI 781/DEL/2011 Sg{ 83{ 3819 TOLSTOY HOUSE 1517, g}'g'gﬁxorb's'com'ma”'Sha@'eX
T TOLSTOY MARG NEW DELHFL1GQ™ ™
001
K & S PARTNERS
INTELLECTUAL PROPERTY
ATTORNEYS 515B PLATINUM |
226 |DELHI 807/DEL/2014 Sg{ 83{ 3819 TOWER, 5TH FLOOR, SOHNA 'f’/gflpﬁgf?ﬁ:;%ﬂgki‘;?aﬁg:;’sagﬁ
T ROAD, SECTOR 47, GURGAON [ B '
122002, NATIONAL CAPITAL
REGION, INDIA
227 |DELHI 6101/DELNP/2015 33{88%819 gfmfry House Millenium Plaza Seq . ¢ caoar@reng.com
25/06/2019 LEX ORBIS CONSULTING PVT. _ _
228 |DELHI 6406/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 17|manisha@lexorbis.com
e Tolstoy Marg New Delhi 110001
SUBRAMANIAM & ASSOCIATES
ATTORNEYSAT-LAW CENTRAL
229 |DELHI 2215/DEL/2012 Sglgg%glg fﬂ%ﬁgiEARSLL:EE(ﬁSRZ;I’;ZQ:I;éO sna@snap.com,docket.sna@gmail.cq
BARA HINDU RAO, (OFF RANI
JHANSI ROAD,) DELHI110006
INTTL ADVOCARE F-252, Lane
\W/5,Western Avenue, Sainik Fasm
25/06/2019 New Delhi110062 INDIA Telephon _ _
230 |DELHI 2367/DEL/2015 00:00:00 No. 01202470200298 Fax No. vishal@inttladvocare.com
T 01202470299 Mobile No. +91 989
989 4734 Email:
vishal@inttladvocare.com
LEXORBIS 709/710, Tolstoy Housg
231 |DELHI 201614040326 25{06{2019 1517, TolstoyMarg, New Delhi 11(m_ail@Iexorbis.com,manisha@lex
00:00:00 001 bis.com
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REMFRY & SAGAR ATTORNEYSAT-

25/06/2019 LAW REMFRY HOUSE MILLENNIUM
232 |DELHI 3735/DEL/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 remfry-sagar@remfry.com
009, INDIA.
REMFRY & SAGAR Attorneysat-Law
Remfry House Millennium Plaza Secto
25/06/2019 27, Gurgaon 122 009, IndiaTelephone |patents@remfry.com,remfry
233 DELHI 3907/DEL/2015 00:00:00 No. 911242806100 Telefax No. sagar@emfry.com
911242806101 Hnail: remfry-
sagar@remfry.com patents@remfry.co
25/06/2019 ANAND AND ANAND
234 |DELHI 5937/DELNP/2014 00:00:00 ADVOCATES B-41, NIZAMUDDIN |email@anandandanand.com
R EAST, NEW DELHI 110013
25/06/2019 S/19 22, IFAIA Center Greater Noidocket@khuranaandkhurana.con
235 |DELHI 5058/DELNP/2015( -~ . Shopping Plaza, Sit&/ , Kasna Roa(fo@khuranaandkhurana.com,tary
00:00:00
, Plot 7/2 @khuranaandkhurana.com
25/06/2019 604, NILGIRI APARTMENTS 9
236 [DELHI 211/DEL/2013 00:00:00 BARAKHAMBA ROAD, NEW del@infinijuridique.com
T DELHI 110001
25/06/2019 Lall Lahiri & Salhotra LLS House
237 |DELHI 4183/DELNP/2015 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
T Area
25/06/2019 De Penning & De Penning 2B,
238 |[DELHI 3887/DELNP/2015( 7.~ Ground Floor, Solitaire Plaza MG |patent@depenning.com
00:00:00
Road, Gurgan 122002
SH. SANJEEV JAIN AKUMS
25/06/2019 DRUGS & PHARMACEUTICALS
239 |[DELHI 823/DEL/2011 00:00:00 LIMITED 304, MOHAN PLACE, legal@akums.net
T LSC, BLOCK-C, SARASWATI
VIHAR, DELHI-34.
25/06/2019 LAKSHMI KUMARAN &
240 |[DELHI 9491/DELNP/2014| 5. An. SRIDHARAN B6/10 , Safdarjung |IPRDEL@LAKSHMISRI.COM
00:00:00 )
Enclave New Delhi 110029
ANAND AND ANAND .
241 |DELHI 9508/DELNP/2011 gg{ 88{ (2)819 ADVOCATES B-41, NIZAMUDDIN ﬁg‘;ggg‘\?sdgg?na”a”d'Com’a”a
T EAST NEW DELHF110013, INDIA
NEETI WILSON ANAND AND anandandanand@vsnl.com,anan
25/06/2019 |ANAND ADVOCATES B-41, danand@vsnl.com,email@anand
242 |DELHI 5561/DELNP/2012 00:00:00 NIZAMUDDIN EAST NEW DELHI-[anand.com,archana@anandandq
110013, INDIA d.com
SUBRAMANIAM & ASSOCIATES
ATTORNEYS- AT - LAW sna@sna
25/06/2019 CENTRAL SQUARE, SUITE328, [ip.com,docket.sna@gmail.com,dq
243 |DELHI 5968/DELNR2013 00:00:00 PLAZA 11l, 20 MANOHARLAL eting.sna@gmail.com,doeksna@
T KHURANA MARG, BARA HINDU [mail.com,docketing.sna@gmail.c
RAO (OFF RANI JHANSI ROAD), |,sna@sndp.com
DELHI-110006
AMARCHAND & MANGALDAS &
SURESH A. SHROFF & CO.
25/06/2019 |AMARCHAND TOWERS 216, .
244 |DELHI 1191/DELNP/2012 00:00:00 OKHLA INDUSTRIAL ESTATE, dev.robinson@amarchd.com
PHASE Ill, NEW DELHI 110020,
INDIA
25/06/2019 REMFRY & SAGAR Attorneysat-
245 |DELHI 10427/DELNP/201 00:00:00 Law Remfry House Millennium Plairemfry-sagar@remfry.com

Sector 27Gurgaon 122009
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REMFRY & SAGAR Attorneysat-

246 |DELHI 201617041187 88/83/3819 Law Remfry Hous at the MiIIenniun‘remfryLsagar@remfry.com
T Plaza, Sector 27 Gurgaon 122 009
VIDISHA GARG ANAND AND
25/06/2019 |ANAND ADVOCATES B-41, email@anandandanand.com,Arcl
247 DELHI 3626/DEL/2012 00:00:00 NIZAMUDDIN EAST NEW DELHI Ja@anandandanamdm
110013, INDIA
LEX ORBIS CONSULTING PVT.
25/06/2019 |LTD. 709/710, Tolstoy House , 137 . :
248 |DELHI 9997/DELNP/2014 00:00:00 Tolstoy Marg ,New Delhi manisha@Iexorbis.com
110001,India
Anand and Anand Advocates B 41 .
249 |DELHI 201617025705  [22/06/2019 Ny - uddin East New Delhi 11001EM&/@anandandanand.com,arcf
00:00:00 India @anandandanand.com
25/06/2019 |Anand And Anand B 41 email@anandandanand.com,arch
250 DELHI 10629/DELNP/201 00:00:00 NIZAMUDDIN EAST @anandandanand.com
25/06/2019 B 25 Sector 92 NOIDA UTTAR mlp@mlpchambers.com,nitin.ma
251 |PELHI 201717005269 00:00:00 PRADESH 201304, INDIA amani@mlpchambers.com
L.S. DAVAR & CO., PATENT AND
25/06/2019 |TRADEMARKS ATTORNEY, 5/1, |Isdavar@ndf.vsnl.net.in,delhi@I|sq
252 DELHI S460/DEL/2014 00:00:00 (FIRST FLOOR), KALKAJI var.in
EXTENSION NEW DELHF110 019
25/06/2019 ANAND AND ANAND
253 |DELHI 1886/DEL/2013 00:00:00 ADVOCATES B-41, NIZAMUDDIN |anandandanand@vsnl.com
e EAST NEW DELHI 110013, INDIA
K & S PARTNERS In¢llectual
Property Attorneys 109, Sector 44,
Gurgaon 122003, National Capital
25/06/2019 |Region, India Tel: +91 (124) 470 |
254 |DELHI 201614015396 00:00:00 8700 Mobile: +91 8130055293 Faxlpo@knspartners.com
No: +91 (124) 470
8760/8760/8770/8780 Email:
ipo@knspartners.com
Anand and Anand Advocates B 41 .
255 |DELHI 201617000630  |[22M06/2019 | - muddin East New Delhi 11001EMa@anandandanand.com,arch
00:00:00 India @anandandanand.com
25/06/2019 LAKSHMI KUMARAN &
256 |DELHI 421/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
R Enclave, New DelhiL10029India
25/06/2019 B 483 KNK House Meera Bagh
257 |DELHI 844/DELNP/2015 P Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
25/06/2019 K & S PARTNERS Intellectual Property
258 [DELHI 201617000115 00:00:00 Attorneys 109 Setor 44 Gurgaon 12200ipo@knspartners.com
e National Capital Region India
25/06/2019 Anand and Anand Advocates B 41
259 [DELHI 7651/DELNP/2015 00:00:00 Nizamuddin East New Delhi 11003email@anandandanand.com
e India
LEXORBIS 709/710, Tolstoy Housg
15 17, Tolstoy Marg New Delhi 11
260 |IDELHI 1106/DEL/2015 25/06./2019 001 m_all@Iexorbls.com,manlsha@lex
00:00:00 bis.com
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S.JAYARAM LAKSHMI

25/06/2019 |KUMARAN & SRIDHARAN B6/10, |. .
261 |[DELHI 3265/DELNP/2012 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
ANJAN SEN & ASSOCIATES. 17,
CHAKRABERIA ROAD,SOUTH, KOLKATA|
25/06/2019 - 700 025, WEST BENGAL, INDIA. Phone |_ . ) ) .
262 DELHI 2991/DEL/2014 00:00:00 03324749871:0355293955 Fax : 032486 anjanonline@vsnl.net,inffo@ipindiaasa.co
8693; Mobile no : 9830050839, email :
anjanonline@snl.net info@ipindiaasa.com
L.S. DAVAR & CO., PATENT AND
25/06/2019 TRADEMARKS ATTORNEY, 5/1, (FIRST ) . .
263 DELHI 511/DEL/2013 00:00:00 FLOOR), KALKAJI EXTENSION NEW delhi@lsdavar.in,Isdavar@ndf.vsrefrin
DELHI-110 019
25/06/2019 bhatnagar_associates@yahoo.co
264 |[DELHI 7616/DELNP/2015 00:00:00 161 VIGYAN VIHAR hatnagarmp@yahoo.com
25/06/2019 LAKSHMI KUMARAN &
265 |DELHI 201617020862 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave
25/06/2019 OBHAN & ASSOCIATES N- 94,
266 |DELHI 201611017453 00:00:00 SECOND FLOOR, PANCHSHILA |email@obhans.com
R PARK, NEW DELHI 110017, INDIA
25/06/2019 45/1, FLOOR NO.3, CORNER
267 |DELHI 9633/DELNP/2013 00:00:00 MARKET, MALVIYA NAGAR, info@anovip.com
R NEW DELHI-110017, INDIA
25/06/2019 LAKSHMI KUMARAN &
268 |[DELHI 10282/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
U Enclave
25/06/2019 K & S Partners 515 B Platinum Tower
269 |DELHI 201617034910 00:00:00 Floor Sohna Road Sector 47 Gurgaon |gurgaon@knspartners.com
T 122002 National Capital Region India
JAYA PANDEYA LAKSHMI
25/06/2019 [KUMARAN & SRIDHARAN B6/10, |. .
270 |DELHI 6850/DELNP/2012 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
Anand and Anand Advocates B 41 .
271 |DELHI 5915/DELNP/2014[22/082019 |\ - muddin East New Delhi 11001EMal@anandandanand.com,arch
00:00:00 India @anandandanand.com
25/06/2019 sna@sna
272 |DELHI 6392/DELNP/2015 00:00:00 E 556 GREATER KAILASH I in.com,docket.sna@gmail.com
REMFRY and SAGAR
25/06/2019 ATTORNEYSAT-LAW REMFRY
273 |DELHI 224/DELNP/2013 00:00:00 HOUSE AT MILLENNIUM PLAZA, [kevin@groserandgroser.com
T SECTOR 27 GURGAON 122009,
INDIA.
PATENT AND TRADEMARKS
25/06/2019 |ATTORNEY, 5/1, (FIRST FLOR), |Isdavar@ndf.vsnl.net.in,delhi@Isq
274 DELHI 4287/DEL/2015 00:00:00 KALKAJI EXTENSION NEW var.in
DELHI-110 019
REMFRY & SAGAR ATTORNEYS
25/06/2019 |AT-LAW REMFRY HOUSE
275 |DELHI 4760/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
25/06/2019 Anand and Anand Advocates B ,41
276 |DELHI 3020/DELNP/2015 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com

India
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LEXORBIS 709/710, Tolstoy Housg

277 |DELHI  |201614043528  [22/06/2019 1157 Toistoy Marg, New Delhi 11/712il@lexorbis.com,manisha@lex
00:00:00 001 bis.com
REMFRY & SAGAR ATTORNEYS
25/06/2019 |AT-LAW REMFRY HOUSE
278 |DELHI 201617033114 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
Anand & Anand AdvocatesB1,
Nizamuddin East New Delhi 11001
India Phone No: 00911-24355076,
24358078, 94120-4059300 Fax No: .
279 [DELHI  [62/DEL/2015  [22/06/2019 5591 11.24354243, 911204243056, MA@ anandandanand.com,arch
00:00:00 - @anandandanand.com
058 Email:
anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com
AVNISH KUMAR VERMA 221,
25/06/2019 |UDYOG VIHAR, PHASE1, . L
280 |DELHI 2826/DEL/2012 00:00:00 GURGAON, HARYANA (122016), delhipatent@nic.in
INDIA
Anand & Anand Advocats B
41,Nizamuddin East New Delhi
110013, India Phone No: 0091-
25/06/2019 |24355076, 91120-4059300 Fax No:|archana@anandandanand.com, g
281 DELHI 1201714002716 155.00.00"  |009111-24354243, 94120-4243056 |@anandandanand.com
58 Email:
email@anandandanand.com,
archana@anandandanand.com
SUBRAMANIAM & ASSOCIATES
7th Floor, M3M Cosmopolitan, Sec
282 [DELHI  [8510/DELNP/2015 gg{ 88{ 3819 66, Golf Course Extension Road, f”iﬁfg"gcket sna@qmail.com
T Gurugram 122001, National Capitg P ' ' 9 '
Region, India
25/06/2019 L.S.DAVAR & CO. 32, RADHA
283 |DELHI 10369/DELNP/201 00:00:00 MADHAYV DUTTA GARDEN mailinfo@lsdavar.in
e LANE KOLKATA 700010
25/06/2019
284 |DELHI 1760/DELNP/2013 00:00:00 B6/10 SAFDARJUNG ENCLAVE [IPRDEL@LAKSHMISRI.COM
KAN AND KRISHME,
ADVOCATES PATENT AND
25/06/2019 |TRADEMARK ATTORNEYS, KNK .
285 |[DELHI 3125/DELNP/2015 00:00:00 House, B483, Meera Bagh, Pasch"knk@kanknshme.com
Vihar, New Delhi110063, India.
LALL LAHIRI & SALHOTRA RCY
25/06/2019 |House Plot No. B 28 Sector 32 |gpo@lIls.in,patents@rahulchaudh
286 |DELHI 201617020511 00:00:00 Institutional Area Gurgan 122 001 |com
(Haryana) India
25/06/2019 501/7 Lane W 21A Western Avenu
287 |DELHI 9205/DELNP/2014 00:00:00 Sainik Farms, New DelHi10080 |email@obhans.com
e India
25/06/2019
288 |[DELHI 6925/DELNP/2015 00:00-00 B6/10 SAFDARJUNG ENCLAVE |IPRDEL@LAKSHMISRI.COM
25/06/2019 ,
289 |DELHI 2950/DELNP/2014 00:00:00 D 1/5 DLF Qutab Enclave Phase 1 [kevin@groserandgroser.com
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INDRANI GHOSH
SPS(CONTROLLING OFFICER),

csirfer.ipu@niscair.res.in,head.ipy

290 |[DELHI 3380/DEL/2013 88/83/3819 IPU, CSIR, NISCAIR BUILDING |niscair.res.in,head.ipmd@niscair.
e 14, SATSANG VIHAR MARG, .in
NEW DELHI-110 067, INDIA
25/06/2019 Lall Lahiri & Salhotra LLS House
291 |[DELHI 5621/DELNP/2014 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
T Area
REMFRY & SAGAR ATTORNEYS
25/06/2019 |AT-LAW REMFRY HOUSE
292 |DELHI 4668/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
DR. B. L. ARYA REGQSTRAR
25/06/2019 |AMITY UNIVERSITY UTTAR . .
293 |[DELHI 2474/DEL/2013 00:00:00 PRADESH SECTOR 125, NOIDA registrar@amity.edu
201303, INDIA
25/06/2019 B 483 KNK House Meera Bagh
294 |DELHI 133/DELNP/2015 Py Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
Shardul Amarchand Mangaldas & Co.
Amarchand Towers 216 Okhla Industri
25/06/20D Estate Phase Il New Delhi 110020 Ind
295 |DELHI 201617011573 00:00:00 Tel: (91) (11) 41590700 / 40606060 |contac@AMSSShardul.com
" 41000541 Fax: (91) (11) 26924900
Mobile: 91 98100 10435 Email:
dev.robinson@amsshardul.com
296 |[DELHI 201617017490 25{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
25/06/2019 C/O LAKSHMI KUMARAN &
297 |DELHI 1207/DEL/2013 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@akshmisri.com
T Enclave New Delhi 110029 India
Director, International Advanced
25/06/2019 Research Centre for Powder
298 |[DELHI 1745/DEL/2012 00:00:00 Metallurgy and New Materials patents@arci.res.in
e (ARCI), Balapur. P.O Hyderabad
500 005 Telangana State, INDIA
25/06/2019 INTELLILOCUS IP SERVICES 53/{swati_mittall@hotmail.com,intelli
299 |DELHI 201811016151 00:00:00 3rd Floor Old Rajinder Nagar New [ocus@gmail.com,swati_mittall@
e Delhi 110060 9871135752 tmail.com
25/06/2019 L.S.DAVAR & CO. 32, RACHA
300 |[DELHI 2316/DELNP/2015 00:00:00 MADHAV DUTTA GARDEN Isdavar@ndf.vsnl.net.in
e LANE KOLKATA -700010
LALL LAHIRI & SALHOTRA
ADVOCATES PATENT AND
TRADE MARK ATTORNEYS RCY
25/06/2019 |HOUSE PLOT NO. B28, SECTOR |[gpo@Ils.com,patents@rahulchau
301 DELHI 3786/DEL/2012 00:00:00 32, INSTITUTIONAL AREA, y.com,patents@lls.in
GURGAON- 122 001, HARFANA
(INDIA) NATIONAL CAPITAL
REGION
25/06/2019
302 |[DELHI 6666/DELNP/2014 00:00:00 B6/10 SAFDARJUNG ENCLAVE |IPRDEL@LAKSHMISRI.COM
25/06/2019 SHREY BAGGA 22A, AYODHYA
303 |[DELHI 3428/DEL/2015 00:00:00 ENCLAVE, SECTOR13, ROHINI, |shreybaggal994@gmail.com

DELHI-110085.
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B 483 KNK House Meera Bagh

304 [DELHI 7466/DELNP/2014 25{06{2019 Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
25/06/2019 ANAND AN D ANAND
305 [DELHI 10855/DELNP/201 00:00:00 ADVOCATES B-41, NIZAMUDDIN [email@anandandanand.com
R EAST NEW DELHI 110013, INDIA
S/19 22 IFAIA Center Greater Noid|,
306 [DELHI 201717011795  [22/06/2019 |op 0 ing Plaza Site IV Kasna Roa| " o@Khuranaandkhurana.com,dd
00:00:00 Plot 7/2 et@khuranaatkhurana.com
SHARDUL AMARCHAND
MANGALDAS & CO.
25/06/2019 ADVOCATES & SOLICITORS
307 [DELHI 1268/DELNP/2015 00:00:00 AMARCHAND TOWERS 216 dev.robinson@amsshardul.com
T OKHLA INDUSTRIAL ESTATE
PHASE I, NEW DELHF110020,
INDIA
Kshitij Malhotra B703, Crown L . . .
308 |DELHI 201614001166 (2)3{ 88%%19 Apartments, Plot 18B, Sector 7, ﬁ’,}'g:gﬂ:}a"pr@gma"'com'ma"@g*p
R Dwarka, New Delhi 110075, India '
Central Square, Suie28,Plaza Il 2(
25/06/2019 [Manoharlal Khuran#arg, Bara sna@sna
309 |DELHI 5097/DELNP/2015 00:00:00 Hindu Rao(Off Rani Jhansi Road) [ip.com,docket.sna@gmail.com
Delhi 110006,India
25/06/2019 |E71 72 Ground Floor Amar Colony . o
310 |[DELHI 8608/DELNP/2015 00:00:00 Lajpat Nagar IV delhipatent@nic.in
25/06/2019 Anand and Anand Advocates B 41
311 |[DELHI 9669/DELNP/2015 00:00:00 Nizamuddin East New Delhi 11003email@anandandanand.com
o India
RAMESH CHANDER DHAWAN
LALL LAHIRI & SALHOTRA
25/06/2019 [PLOT NO. B28, SECTOR32, gpo@Iis.in,patents@rahulchaudh
312 IDELHI - 10267/DELNP/20L0.60:00  |INSTITUTIONAL AREA, com
GURGAON-122 001(HARYANA)
INDIA
313 |DELHI 201617012658 25{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
IP Metrix Consulting Group No. 84,
25/06/2019 |1st Main Road,Bnduranganagar, |patent@brainleague.com,patent@
314 |DELHI 2539/DEL/2013 00:00:00 Bannerghatta Road, Bangalere metrix.com
560076
25/06/2019 INTTL ADVOCARE F-252, Lane
315 |DELHI 201614016500 00:00:00 W/5,Western Avenue, Sainik Farmjvishal@inttladvocare.com
T New Delhi110062 INDIA
Shardul Amarchand Mangaldas &
25/06/2019 Co.Amarchand Towers 216 Okhla
316 |DELHI 201617019971 Py Industrial Estate Phase |ll New Dellcontact@ AMSShardul.com
00:00:00
110020
LALL LAHIRI & SALHOTRA
PLOT NO. B28, SECT@R32,
25/06/2019 [INSTITUTIONAL AREA, gpo@lls.in,patents@rahulchaudh
317 |DELHI 1201617001168 1500000 |GURGAON-122 001 (HARYANA) |com

INDIA
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K & S Partners 515 B Platinum

25/06/2019 |Tower 5th Floor Sohna Road Sectd.
318 |DELHI 201617040702 00:00:00 47 Gurgaon 122002 National Capit|po@knspartners.com
Region India
SUBRAMANIAM & ASSOCIATES
ATTORNEYSAT-LAW
CENTERAL SQUARE, SUITE328,
319 |DELHI 88/DEL/2013 gg{ gg{ (2)819 PLAZA IIl, 20 MANOHARLAL f”‘z‘%g‘gcket sna@nail.com
T KHURANA MARG, BARA HINDU P ! ’ '
RAO, (OFF RANI JHANSI ROAD),
DELHI-110006, INDIA
25/06/2019 |Talwar Advocates 413 P Sector 6 .
320 |DELHI 9010/DELNP/2013 00:00:00 Panchkula Haryana 134109 prosecution@talwaradvocates.co
25/06/2019 LAKSHMI KUMARAN &
321 |DELHI 84/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
e Enclave, New DelRiL10029 India
322 |DELHI 201617006768  |>0/00/2019  Remfry House Millenium Plaza Seq o . cagar@remiry.com
00:00:00 27
25/06/2019 LAKSHMI KUMARAN &
323 |DELHI 201617019865 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 11002%dia
REMFRY & SAGAR ATTORNEYS
25/06/2019 |AT-LAW REMFRY HOUSE
324 |DELHI 201617025522 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
LEX ORBIS CONSULTNG PVT. . . .
325 |DELHI 201617028403 gg{ 88{ 3819 LTD. 709/710 Tolstoy House 15 17B"ig'g'ﬁxorb's'com’ma”'Sha@'eX
R Tolstoy Marg New Delhi 110001 ’
25/06/2019 501/7 Lane W21A Western Avenue|
326 |[DELHI 11079/DELNP/201 00:00:00 Sainik Farms New Delkl1 10080, email@obhans.com
e India
KRISHNA & SAURASTRI
25/06/2019 ASSOCIATES LLP 407 Global Foy
327 |DELHI 201717019782 00:00:00 4th Floor Golf Course Road Sector|patent@krishnaandsaurastri.com
e Gurgaon 122002 New Delhi Nation
Capital Region
ANAND AND ANAND .
328 |DELHI 5058/DELNP/2013 33{88%819 ADVOCATES B-41, NIZAMUDDIN ﬁgﬁggﬁggﬁgﬁgd&;@r‘r’f”"Com'ema'
T EAST NEW DELHI 110013, INDIA )
L.S. DAVAR & CO., PATENT AND
25/06/2019 |[TRADEMARKS ATTORNEY, 5/1, [lsdavar@ndf.vsnl.net.in,delhi@I|sq
329 |DELHI 2785/DEL/2014 00:00:00 (FIRST FLOOR), KALKAJI var.in
EXTENSION NEWDELHI-110 019
INTTL ADVOCARE F-252,
25/06/2019 |WESTERN AVENUE SAINIK hemant@inttladvocare.com,visha|
330 |DELHI 283/DELNP/2013 00:00:00 FARMS, NEW DELHI 1100062, |inttladvocare.com
INDIA.
25/06/2019  |FAKSHMI KUMARAN &
331 |DELHI 201617026531 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
SUCHI RAI SINGH &
25/06/2019 |ASSOCIATES, N30, MALVIYA ipr@singhassociates.in,newdelhi
332 |PELHI 1450/DEL/2011 00:00:00 NAGAR NEW DELHI-110017, nghassciates.in

INDIA
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LAKSHMI KUMARAN &

25/06/2019 |SRIDHARAN B6/10, . .
333 [DELHI 968/DELNP/2014 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
25/06/2019 LEX ORBIS Intellectual Property
334 |DELHI 4020/DELNP/2014( -~ "~ Practice 709/710olstoy House 15 |[manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
25/06/2019 sna@sna
335 |[DELHI 201617042925 00:00:00 E 556 GREATER KAILASH II ip.com.docket.sna@gmail.com
25/06/2019 De Penning & De Penning 2B,
336 |DELHI 201717001696 pos Ground Floor, Solitag Plaza MG |patent@depenning.com
00:00:00
Road, Gurgaon 122002
25/06/2019 Anand and Anand Advocates B1
337 |DELHI 2957/DELNP/2015 00:00:00 Nizamuddin East New Delhi 1100Janandandanand@vsnl.com
e India
338 |DELHI 201617018035 88/83/3819 B6/10 SAFDARIUNG ENCLAVE |iprdel@lakshmisri.com
MATA PRASAD AGM (DESIGN)
ASERDC HINDUSTAN
25/06/2019 |AERONAUTICS LIMITED, L
339 |[DELHI 2313/DEL/2013 00:00:00 AVIONICS DIVISION, KORWA, agmd.korwa@haindia.com
AMETHI-227412 UTTAR
PRADESH
S/19 22 IFAIA Center Greater Noid|.
340 |DELHI 201617027539  [22/06/2A9 |op o ning Plaza Site IV Kasna Roa| " 0@khuranaandkhurana.com,dd
00:00:00 Plot 7/2 et@khuranaandkhurana.com
DR. INDRA DWIVEDI
SPS(CONTROLLING OFFICER), : . L . .
341 |DELHI 1845/DEL/2014 Sg{ 83{ 3819 IPU, CSIR, NISCAIR BJILDING, f]iss'g;rr"feusc?n”'sca"'res"”'head"p‘
T 14, SATSANG VIHAR MARG, T
NEW DELHI-110 067, INDIA
342 |DELHI 10144/DELNP/201[2>/06/2019  |Remiry House Millenium Plaza Sed . 1« <o oar@remfry.com
00:00:00 27
25/06/20D B 483 KNK House Meera Bagh
343 |DELHI 6589/DELNP/2014|-~ <. Paschim Vihar New Delhi 110063 |delhi-patent@nic.in
00:00:00 INDIA
INTTL ADVOCARE F-252, LANE
25/06/2019 |W/5, WESTERN AVENUE SAINIK [hemant@inttladvocare.cqouishal @
344 DELHI 9134/DELNP/2013 00:00:00 FARMS, NEW DELHI 1100062, [inttladvocare.com
INDIA.
25/06/2019 |Anand And Anand B 41
345 |[DELHI 939/DELNP/2015 00:00:00 NIZAMUDDIN EAST anandandanand@vsnl.com
S.K.BANSAL M/S UNITED
25/06/2019 |OVERSEAS PATENT FIRM 52, |unitedpatent_ipr@sify.com,united
346 |DELH 3713/DEL/2012 00:00:00 SUKHDEV VIHAR, MATHURA tent@unitedipr.com
ROAD, NEW DELHI - 110025.
25062019 |--S: PAVAR & CO. 32, RADHA
347 |DELHI 5676/DELNP/2015 00:00:00 MADHAYV DUTTA GARDEN Isdavar@ndf.vsnl.net.in
T LANE KOLKATA -700010
LAKSHMI KUMARAN &
25/06/2019 SRIDHARAN B6/10,
348 |DELHI 6659/DELNP/2012 00:0000 SAFDARJUNG ENCLAVE NEW |iprdel@lakshmisri.com

DELHI 110029, INDIA
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REMFRY & SAGAR ATTORNEYS

25/06/2019 |AT-LAW REMFRY HOUSE
349 |[DELHI 8000/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710, . . .
350 |DELHI 2921/DELNP/2012 gg{ gg{ (2)819 TOLSTOY HOUSE 1517, B‘i:"'c%'pﬁxorb's'com'ma”'Sha@'eX
e TOLSTOY MARG NEW DELHFL1J™ ™
001
Mirandah Asia (India) Level 5,
26/06/2019 |Caddie Commercial Tower, - . .
351 |DELHI 201817009041 00:00:00 Hospitality District, Aerocity, IGI india@mirandah.co.in
Airport, New Delhi 110 037, India
26/06/2019 LEX (_)RBIS Intellectual Property . .
352 |[DELHI 6151/DELNP/2013|~ .~ . Practice 709/710 Tolstoy Hoed5 [manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
LEXORBIS 709/710, TOLSTOY . . .
353 |DELHI 4259/DELNP/2012 (2)8( 83%819 HOUSE 1517, TOLSTOY MARG B"ig‘”c?kxorb's'com’ma”'Sha@'ex
e NEW DELHI-110001 INDIA '
26/06/2019 |AnandAnd Anand B 41 .
354 |DELHI 201617030550 00:00:00 NIZAMUDDIN EAST DELHI email@anandandanand.com
ABUZAR MUSTAFA DEPARTMENT
26/06/2019 OF MECHANICAL ENGINEERING, .
355 [DELHI 201711001439 00:00:00 ALIGARH MUSLIM UNIVERSITY, saleemanwar@zhcet.ac.in
ALIGARH-202002, U.P., INDIA
CHAITANYA WINGKAR C/O GE
INDIA TECHNOLOGY CENTRE PVT
26/06/2019 LTD. JOHN F.WELCH TECHNOLOGY/|bpo.mail@ge.com,ipo@knspartners.
356  DELHI 1572/DH /2013 00:00:00 CENTER, 122, EPIP PHASE 2, HOOD mp @ Po@ P
VILLAGE, WHITEFIELD ROAD,
BANGALORE-560066, INDIA
26/06/2019 B 483 'KNK_ House Meera_ Bagh .
357 |DELHI 485/DELNP/2014 AN Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
LAKSHMI KUMARAN & . e
358 |DELHI 11109/DELNP/201 gg{ 88{ (2)819 SRIDHARAN B6/10 Safdarjung f&‘g%'gksrgg&com"mmm
R Enclave New Delhil10029, India )
359 |DELHI 201617030938 26{06{2019 ALG India Law Offices 30 Siri Fort pfatents@algindia.com,patents@e
00:00:00 Road dia.com
26/06/2019 |Remfry House , Millenium Plaza ,
360 |[DELHI 4972/DELNP/2015 00:00:00 Sec 27, Gurgaon, 122009, India renfry-sagar@remfry.com
MIRANDAH ASIA (INDIA) LEVEL
5, CADDIE COMMERCIAL
26/06/2019 |TOWER, HOSPITALITY india@mirandah.co.in,manisha@
361 [DELHI B684/DELNP/2012 00:00:00 DISTRICT, AEROCITY, IGI orbis.com,mail@Ilexorbis.com
AIRPORT, NEW DELHI 110 037,
INDIA
26/06/2019 REMFRY & SAGAR A_\ttorngys at
362 |[DELHI 201817005808 00:00:00 Law Remfry House Millennium Plajremfrysagar@remfry.com
B Sector 27 Gurgaon 122 009
K&S PARTNERS Intellectual
26/06/2019 Property Attorneys 515 B Rlaum _
363 |DELHI 201717019598 00:00:00 Tower 5th Floor Sohna Road Sectdipo@knspartners.com

47 Gurgaon 122002 National Capit

Region India.
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364

DELHI

2609/DEL/2014

26/06/2019
00:00:00

Dr. MEHTA, Ramesh Kumar and
MEHTA, Ankush, Advocates &
Patent Attorneys; and MEHTA, Ne¢
and KAMPANI, Nidhi, Patent
Agents; all of Mehta & Mehta
Associates Mehta House;4&74,
Sushant LoM, Sector 27,
GURGAON 122 002, NCR, INDIA
Ph. Nos. : +911244108474 Cell No
+919871941381 Fax : +9124
4108476 Email :
mehta@mehtaip.com

mehta@mehtaip.com

365

DELHI

4310/DEL/2015

26/06/2019
00:00:00

Anand & Anand AdvocatesB1,
Nizamuddin East New Delhi 11001
India Phone No: 00911-24355076,
24358078, 911204059300 Fax No:
0091-11-24354243, 911204243056,
058 Email:
anandandanand@vsnl.com,
email@anandanaand.com,
archana@anandandanand.com

archana@anandandanand.com

366

DELHI

1890/DELNP/2015

26/06/2019
00:00:00

Remfry House Millenium Plaza Seq
27

remfry-sagar@remfry.com

367

DELHI

11505/DELNP/201

26/06/2019
00:00:00

Lall Lahiri & Salhotra LLS House
PlotNo. B 28 Sector 32 Institutiona
Area

gpo@lls.in,patents@rahulchaudh
com

368

DELHI

159/DEL/2014

26/06/2019
00:00:00

REMFRY & SAGAR ATTORNEYS
AT-LAW REMFRY HOUSE
MILLENNIUM PLAZA SECTOR
27, GURGAON 122 009, INDIA.

remfry-sagar@remfry.com

369

DELHI

7416/DELNP/2014

26/06/2019
00:00:00

Anand And Anand B 41
NIZAMUDDIN EAST

email@anandanadanand.com

370

DELHI

7530/DELNP/2012

26/06/2019
00:00:00

SUBRAMANIAM, NATARAJ &
ASSOCIATES ATTORNEYSAT -
LAW PATENT & TRADEMARK
ATTORNEYS E556, GREATER
KAILASH Il NEW DELHI 110 048

sna@sna
ip.com,docket.sna@gmail.com

371

DELHI

201611041041

26/06/2019
00:00:00

AFTAB SINGH S/O DR.
SIKANDER SINGH NEAR
AGGARWAL DHARAMSHALA
BASSI PATHAN, DISTT.
FATEHGARH SAHIB-140412,
PUNJAB

aaftabsinghkeepsmiling@yahoo.q
m

372

DELHI

4123DELNP/2013

26/06/2019
00:00:00

ANAND AND ANAND
ADVOCATES B-41, NIZAMUDDIN
EAST NEW DELHI 110013, INDIA

email@anandandanand.com

373

DELHI

279/DEL/2014

26/06/2019
00:00:00

DR. INDRA DWIVEDY
SPS(CONTROLLING OFFICER),
IPU, CSIR, NISCAIR BUILDING,
14, SATSANG VIHAR MARG,
NEW DELHI-110 067, INDIA

csirfer.ipu@niscair.res.in,head.ipl
niscair.res.in

374

DELHI

11258/DELNP/201

26/06/2019
00:00:00

B 483 KNK House Meera Bagh
Paschim Vihar New Delhi 110063
INDIA

knk@kankrishme.com
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422, KAKROLA COMPLEX,

375 |DELHI 7194/DELNP/2015 gg’, 8‘3’_ gglg DWARKA MOR,NEW DELHI- 'zgor?a”“at'on'Com'mark@a””at
e 110078, INDIA '
LEX ORBIS CONSULTING PVT. . . .
376 |DELHI 201617011992 (2)8( 83{ 3819 LTD. 709/710 Tolstoy House 15 17B"ig"c(?rfxoms'com’ma”'Sha@'eX‘
e Tolstoy Marg New Delhi 110001 '
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |,
377 |DELHI 201617027111 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
REMFRY & SAGAR ATTORNEYSAT-
26/06/2019 LAW REMFRY HOUSE MILLENNIUM
378 |DELHI 201617037078 00:00:00 PLAZA SECTOR 27, GURGAON 122 remfry-sagar@remfry.com
009, INDIA.
GROSER & GROSER, PATENT AND
26/06/2019 TRADE MARK ATTORNEYS, OF D- .
379 |DELHI 8603/DELNP/2013 00:00:00 1/5 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON,INDIA.
Mr. Jitin Talwar, Advocate and Patg
26/06/2019 Agent (India), Registration Number
380 |DELHI 3067/DEL/2014 Py IN/PA 1117 413P, Talwar prosecution@talwaradvocatesm
00:00:00
Advocates, Sector 6, Panchkula
Haryanal34109
26/06/2019 LAKSHMI KUMARAN &
381 |[DELHI 3797/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
K&S PARTNERS Intellectual Property
26/06/2019 Attorneys 109, Sector 44, Gurgaon .
382 |DELHI 201614017760 150.00:00 122003, NationeCapital Region, India | PO@Knspartners.com
Mobile No. +91 8130055293
SUBRAMANIAM & ASSOCIATES,
Attorneys- at law, Central Square,
Suite328, Plaza lll, 20 Manoharlal
383 [DELHI 201614033105 gg{gg{gglg Khurana Marg, Bara Hindu Rao (Ofisnig?nsg?)cket sna@qmail.com
00 Rani Jhasi Road), Delhii10006 | P-¢0™ : gmai.
(India) Mobile Nos.: +91
7042499356; 9205965311
Anand and Anand Advocates B 41 .
384 |DELHI 201617001968  |[20/06/2019 I\ - muddin East New Delhi 110012"2ndandanand@vsnl.com,emai
00:00:00 India nandandanand.com
VIDISHA GARG ANAND AND
26/06/2019 |ANAND ADVOCATES B-41, email@anandandanand.com,ana
385 |DELHI 7317/DELNP/2012 00:00:00 NIZAMUDDIN EAST NEW DELHI-|ndanand@vsnl.com
110013, INDIA
26/06/2019 ANAND & ANAND A DVOCATES [anandandanand@vsnl.com,emai
386 |DELHI 927/DEL/2011 00:00:00 B-41, NIZAMUDDIN EAST NEW [nandandanand.com,archana@an
T DELHI-110013, INDIA andanand.com
SUBRAMANIAM & ASSOCIATES
ATTORNEYS- AT - LAW
CENTRAL SQUARE, SUITE328,
387 |DELHI 201617023975 gg{ 88{ (2)819 PLAZA IIl, 20 MANOHARLAL f”io@nfg"(’)cket sna@gmail.com
St KHURANA MARG, BARA HINDU [P-¢0™: : gmatl.
RAO (OFF RANI JHANSI ROAD),
DELHI-110006
26/06/2019 .
388 |DELHI 201617001911 00:00:00 D 1/5 DLF Qutab Enclave Phase | [kevin@groserandgroser.com

The Patent Office Jonal No. 27/2019 Dated 05/07/2019

28724



Anand & Anand Advocates-B1,
Nizamuddin East New Delhi 110013,
India Phone No: 00911-24355076,

26/06/20D 24358078, 911204059300 Fax No:
389 |DELHI 4311/DEL/2015 00:00:00 009111-24354243, 941 20-4243056,058 archana@anandandanand.com
E-mail: anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandard.com
26/06/2019 Anand and Anand Advocates B1
390 |DELHI 5579/DELNP/2015 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
T , India
Anand and Anand AdvocatesA
391 |DELHI 8637/DELNP/2014[28/06/2019 |\ - muddin East New Delhi 110012"¢hana@anandandanand.com,q
00:00:00 India @anandandanand.com
DR.S.K.BAGGA DRONACHARYA
26/06/2019 |GROUP OF INSTITUTIONS # 27, | . - .
392 |DELHI 201611008905 00:00:00 KNOWLEDGE PARKIII, director@gnindia.cbnacharya.info
GREATER NOIDA-201308, U.P.
Anand & Anand AdvocatesB1,
393 [DELHI 3703/DELNP/2015(28/08/2019 I\ amuddin East New Delhi 110012 ¢"@na@anandandanand.com,e
00:00:00 India @anandandanand.com
VIDISHA GARG, ANAND &
26/06/2019 |ANAND ADVOCATES B-41, anandandanand@vsnl.com,emai
394 |DELHI 2382/DEL/2011 00:00:00 NIZAMUDDIN EAST NEW DELHI-|nandandanand.com
110013, INDIA
26/06/2019 REMFRY & SAGAR Attorneysat-
395 |[DELHI 9719/DELNP/2012 00:00:00 Law Remfry House Millennium Plagremfry-saga@remfry.com
T Sector 27Gurgaon 122009
396 [DELHI 201617006244  |[20/06/2019  Remiry House Millenium Plaza Seq . . < oar@remiry.com
00:00:00 27
S. MAJUMDAR & CO., G48, LGF, _— .
397 [DELHI 201611026411  [20/06/2019 /oot Nagar Ill, New Delhi 110  [(€/@Ppatentindia.coroal@patentin
00:00:00 . la.com
024, India
26/06/2019 Lall Lahiri & Salhotra LLS House
398 |[DELHI 1693/DELNP/2014 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
T Area
26/06/2019 LEX ORBIS 709/710, Tolstoy Hous
399 |DELHI 2104/DELNP/2012| .~ A. 1517, Tolstoy Marg New Delhi 11(mail@Ilexorbis.com
00:00:00 .
001 India
26/06/2019 [FAKSHMI KUMARAN &
400 |DELHI 3285/DELNP/2015| . . SRIDHARAN B6/10 Safdarjung  [IPRDEL@LAKSHMISRI.COM
T Enclave New Delhi 110029, India
26/06/2019 |501/7 Lane W 21A Western Avenus .
401 |(DELHI 3471/DELNP/2015 00:00:00 Sainik Farms, email@obhans.com
26/06/2019 ANAND AND ANAND
402 [DELHI 9570/DELNP/2013 00:00:00 ADVOCATES B-41, NIZAMUDDIN [anandandanand@vsnl.com
T EAST NEW DELHI 110013, INDIA
DR. NIKHIL JONWAL BE-41,
26/06/2019 |SHALIMAR BAGH, (WEST) njonwal89 @gmail.com,akshayku
403 DELHI 1245/DEL/2014 00:00:00 SHALIMAR BAGH S.O. NEW r.ipo@nic.in
DELHI 110088
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
404 |DELHI 201617037956 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com

27, GURGAON 122 009NDIA.
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LAKSHMI KUMARAN &

405 |DELHI 201617022958 88/83/3819 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
o Enclave New Delhi 110029 India
LEX ORBIS CONSULTING PVT. . . .
406 [DELHI 201617024513 (2)8( 83{ 3819 LTD. 709710 Tolstoy House 15 17 B"ig"c(ﬂ?xorb's'com’ma”'Sha@'ex
R Tolstoy Marg New Delhi 110001 '
S&H PARTNERS OFFICE NO.
26/06/2019 |[0A126, 43, GALAXY, RESIDENCY/patent@sandhpartners.com,samt
407 DELHI 1201717004024 1550000 |ROAD, BANGALORE 560025,  |@sandhpartners.com
INDIA
408 |DELHI 8460/DELNP/2015 gg{ 88{ 3819 Efmfry House Millenium Plaza Seq ... <o qar@remfry.com
LAKSHMI KUMARAN &
26/06/2019 |SRIDHARAN B6/10, . .
409 |DELHI 7106/DELNP/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109, Sector 44,|.
410 |DELHI 2398/DEL/2015 00:00:00 Gurgaon122 003 National Capital ipo@knspartners.com
Region, India.
26/06/2019 |B6/10 SAFDARIUNG ENCLAVE
411 (DELHI 10180/DELNP/201 00:00:00 New Delhi 110029, India IPRDEL@LAKSHMISRI.COM
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
412 |DELHI 201617025983 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
LEX ORBIS INTELLECTUAL
26/06/2019 PROPERTY PRACTICE 709/710, mail@lexorbis.com,manisha@lexorb
413 DELHI OL0/DELNP/2012 55,0000 TOLSTOY HOUSE 1517, TOLSTOY |om
MARG NEW DELHI-110 001
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
414 |DELHI 201617036328 00:00:00 MILLENNI UM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
LEX ORBIS CONSULTING PVT.
26/06/2019 |LTD. 709/710 , Tolstoy House 187 manisha@Iexorbis.com,mail@Ilex|
415 [DELHI - 148S1/DELNP/2015)5,.00-00 [Tolstoy Marg , New Delhi bis.com
110001,India
416 |DELHI 9045/DELNP/2013[28/06/2019 |, 64 \/iGyAN VIHAR bhatnagar_associates@yahoo.cq
00:00:00 hatnagarmp@yahoo.com
Anand & Anand Advocates-B1,
417 |DELHI 10423/DELNP/201[28/06/2019 |7 2 muddin East New Delhi 110013Chana@anandaniand.com,ems
00:00:00 India @anandandanand.com
418 |(DELHI 201617032772 38/88/(2)819 N 220 Greater Kailash 1 psdavar@psdavar.com
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
Sector 27, Gurgaon 122 0d8dia. -
419 |DELHI 201614017936 gg{ 88{ (2)819 Telephone No. 911242806100 Egte;té%ﬁ?frgﬁm'remﬁy
e Telefax No. 911242806101-@ail: |00 Y
remfry-sagar@remfry.com
patents@remfry.com
26/06/2019 |Lall & Sethi Advocates D 17 South|. . .
420 |DELHI 201617028416 00:00:00 Extension Il info@indaip.com
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26/06/2019

317 Lawyers Chambers High Court

421 |DELHI 2295/DELNP/2015 00:00:00 Delhi patents@ssrana.com
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
422 |DELHI 11351/DELNP/201 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009NDIA.
Mirandah Asia (India) Level 5,
26/06/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@
423 DELHI 201617018549 00:00:00 Hospitality District, Aerocity, IGI  |orbis.com,mail@lexdyis.com
Airport, New Delhi 110 037, India
26/06/2019 .
424 |DELHI 201617037371 00:00:00 161 VIGYAN VIHAR bhatnagar_associates@yahoo.co
Mirandah Asia (India) Level 5,
26/06/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@
425 |DELHI 676/DELNP/2015 00:00:00 Hospitality District, Aerocity, IGI  |orbis.com
Airport, New Dehi 110 037, India
26/06/2019 B 483 KNK House Meera Bagh
426 (DELHI 3737/DELNP/2015(- ~ 1. Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
SUBRAMANIAM, NAT ARAJ &
ASSOCIATES ATTORNEYSAT-
427 |DELHI 3629/DELNP/2013 gg{ 88{ 3819 LAW PATENT & TRADEMARK f”iﬁfgﬁcket sna@gmail.com
et ATTORNEYS E556, GREATER  |P-¢0™ : gmai.
KAILASH Il NEW DELHI 110 048
INTTL ADVOCARE F-252,
26/06/2019 [WESTERN AVENUE SAINIK hemant@inttladvocare.com,vishal
428 DELHI - ISLI4/DELNP/2013)3, 0009 |[FARMS, NEW DELHI 100062, |inttladvocare.com
INDIA.
26/06/2019 [Remfry House , Millenium Plaza ,
429 |DELHI 5408/DELNP/2015 00:00:00 Sec 27, Gurgaon, 122009, India remfry-sagar@remfry.com
26/06/2019 SHARAD VADEHRA A 11
430 |(DELHI 201617028293 00:00:00 Shubham Enclave Paschim Vihar |knk@kankrishme.com
e New Delhi 110063 INDIA
KHURANA & KHURANA,
Advocates and IP Attorneys B3,
UPSIDC, SitelV, Behind Grand .
431 |DELHI 201811031196 gg{ 88{ (2)819 Venice, Kasna Road, Greater Noid Qfg@%hklj‘r:f;:r?;fhkj:f;i‘gncflm'd‘
e 201310, UP, Nidonal Capital Regiorn '
India.
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
432 |DELHI 1623/DEL/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
433  |DELHI 1664/DELNP/2015(20/06/2019  IRemiry House Millenium Plaza Seq . e <o 0ar@remfry.com
00:00:00 27
26/06/2019 LEX ORBIS Intellectual Property
434 |DELHI 3307/DELNP/2014{. .~ Practice 709/710 Tolstoy House 15manisha@lexorbisamn
00:00:00
17 Tolstoy Marg
Khurana & Khurana Advocates ang
26/06/2019 IP Attorneys, IFAIA Center, S/202, tarun@khuranaandkhurana.com,
435 |[DELHI 9918/DELNP/2012 00:00:00 Greater Noida Shopping Plaza, ket@khuanaandkhurana.com,infq

UPSIDGIV, Plot No. 7/2, Kasna

Road, Greater Noida, 201308, Indi4

@khuranaandkhuran.com

The Patent Office Jonal No. 27/2019 Dated 05/07/2019

28727



Amarchand & Mangaldas & Suresh
A. Shroff & Co. Advocates &

436 [DELHI 8929/DELNP/2015 26{06{2019 Solicitors Amarchand Towers 216 |dev.robinson@amarchdrcom
00:00:00 ;
Okhla Industrial Estate Phase 111 N¢
Delhi 110 020
26/06/2019 D.P. AHUJA & CO. of 14/2 PALM Apatents@dpahuja.com,PATENTS
437 |DELHI 201617022127 00:00:00 VENUE, CALCUTTA 700 019, DPAHUJA.COM,info@jainandpar
T WEST BENGAL INDIA ners.com
26/06/2019 anovIP 45/1 Floor €orner Market
438 |DELHI 201617038968 oy Malviya Nagar New Delhi 110017 (info@anovip.com
00:00:00 INDIA
SINGH & ASSOCIATES, N30, L . .
439 |DELHI 201717004132 gg{ 88{ 3819 MALVIYA NAGAR NEW DELHI Ee}’]"gses'zgfé”sgﬂassoc'ates"”"pr
e 110017 INDIA 9 :
DR. INDRA DWIVEDY HEAD,
INNOVATION PROTECTION . . L . .
440 |DELHI 2816/DEL/2014 gg{%%’_ %%19 UNIT, CSIR, NISCAIR BUILDING, f]iss'ggirf'Peus(?n”'sca"'res"”’head"p‘
T 14, SATSANG VIHAR MARG, R
NEW DELHI-110 067, INDIA
K & S PARTNERSIntellectual
26/06/2019 |Property Attorneys 109 Sector 44 |ipo@knspartners.com,bangalore
441 DELHI 3933/DELNP/2015 00:00:00 Gurgaon 122003 National Capital |nspartners.com
Region India
26/06/2019 [Remfry House Millenium Plaza Seq
442 |DELHI 201617031852 00:00:00 27 Gurgaor 22009 INDIA remfry-sagar@retny.com
26/06/2019 LAKSHMIKUMARAN &
443 |DELHI 9217/DELNP/2014 00:00:00 SRIDHARAN B6/10, Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
SKS Law Associates C1/611, Mayf
Tower, Charmwood Vilige, _ .
444 |DELHI 3944/DEL/2015  [20/06/2019 g aikund, Faridabad 121 009 [Patent@saikrishnaassociates.con
00:00:00 H nita@skslaw.org,info@skslaw.org
aryana, INDIA
LAKSHMI KUMARAN &
26/06/2019 |SRIDHARAN B6/10, : .
445 (DELHI 2937/DEL/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshrsri.com
DELHI 110029, INDIA
26/06/2019 De Penning & De Penning 2B,
446 [DELHI 201717046101 oy Ground Floor, Solitaire Plaza MG |patent@depenning.com
00:00:00
Road Gurgaon 122002
26/06/2019  |SARASWAT & CO. 84
447 |DELHI 8592/DELNP/2012 00:00:00 NATRAJPURAM KAMLA NAGAR |agra@saraswat.co.in
T AGRA 282005U.P.
Anand and Anand Advocates B 41 .
448 |DELHI 8548/DELNP/2014/20/08/2019 |\ - muddin East New Delhi 11001EMa!@anandandanand.com,che
00:00:00 India @anandandanand.com
449 |DELHI 201617029534  |[20/06/2019  Remiry House Miknium Plaza Sec) . ., ¢ 0ar@remiry.com
00:00:00 27
26/06/2019 K & S PARTNERS Intellectual
450 |[DELHI 1474/DELNP/2014|~ 1. An. Property Attorneys 109 Sector 44 (ipo@knspartners.com
00:00:00 . . .
Gurgaon National Capital Region
ANAND AND ANAND .
451 |DELHI 1274/DELNP/2015[28/08/2019 1 b\ /6 CATES B-41, NIZAMUDDIN [EMall@anandandanand.com, mar
00:00:00 a@Ilexorbis.com

EAST NEW DELHI 110013, INDIA
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S. MAJUMDAR & CO., 5, Harish

452 |DELHI 201711017313 88/83/3819 Mukherjee Road, Calcuttar00 025, [cal@patentindia.com
T State of West Bengal, India
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 00491-
24355076, 941204059300 Fax No:
453 |DELHI 201718003141  |[20/06/2019 154411 1.04354243, 02120-4243056 [FChana@anandandanand.com,v
00:00:00 58 Email- ha@anandandanand.com
email@anandandanand.com,
archana@anandandanand.com;
Mobile No: +91 9717990240
MORRIS TRADE MARK CO. 8/3 . .
454 |DELHI 548/DEL/2013 (2)8( gg{ (2)819 OLD RAJINDER NAGAR NEW Fg\tgrr‘]tlsgtred'ﬁma”'Com’trademar
T DELHI-110060 INDIA ’
26/06/2019 LAKSHMI KUMARAN & _
455 (DELHI 8846/DELNP/2015 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
e Enclave
SHARDUL AMARCHAND
MANGALDAS & CO.
26/06/2019 ADVOCATES & SOLICITORS _
456 |(DELHI 7851/DELNP/2014 00:00:00 AMARCHAND TOWERS 216, dev.robinson@amsshardul.com
T OKHLA INDUSTRIAL ESTATE
PHASEIII NEW DELHI-110020,
INDIA
26/06/2019 B 483 _KNK_ House Meera_ Bagh _
457 |DELHI 9333/DELNP/2014{. .-~ Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
L.S. DAVAR & CO. 32, RADHA . .
458 |DELHI 4626/DELNP/2015 Sg{ 88/02819 MADHAV DUTTA GARDEN :232&2;%”“"’5”"”et"”’doc"et'”g
) LANE KOLKATA -700010 ’
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
459 [DELHI 3812/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INIA.
26/06/2019 REMFRY & SAGAR Attorngysat—
460 |DELHI 6890/DELNP/2012 00:00:00 Law Remfry House Millennium Plairemfry-sagar@remfry.com
T Sector 27Gurgaon 122009
FOX MANDAL & ASSOCIATES
FM HOUSE, # 25, HUDA . -
461 |DELHI 611/DEL/2014 gg{ 88{ (2)819 RESIDENTIAL COMPLEX, ROAD :)a{)uggg;&?;hé?&%fnx d”;?ggr"’:l"cor
T NO.02, BANJARA HILLS, ' '
HYDERABAD- 500034
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sectofi4 |,
462 |DELHI 5991/DELNP/2015 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
463 [DELHI 201617011387 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |.
464 |DELHI 201617026638 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com

Region India
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26/06/2019

Remfry House Millenium Plaza Seq

465 |DELHI 201617029730 00:00:00 27 remfry-sagar@remfry.com
26/06/2019 |Anand And Anand B 41 .
466 |(DELHI 201617030139 00:00:00 NIZAMUDDIN EAST NEW DELHI email@anandandanand.com
467 |DELHI 201717002093  [20/06/2019  Remfry House Millenium Plaza Seq o . cagar@remiry.com
00:00:00 27
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
468 |DELHI 201717002687 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
26/06/2019 Remfry & Sagar, Attorneyat-Law,
469 |[DELHI 3911/DELNP/2014( . An. Remfry House Millenium Plaza Sedremfry-sagar@remfry.com
00:00:00
27 Gurgaorl22009
26/06/2019 OBHAN And ASSOCIATES N 94
470 [DELHI 201817013427 00:00:00 SECOND FLOOR PANCHSHILA [email@obhans.com
R PARK NEW DELHI 110017 INDIA
S K SRIVASTAVA DGM
26/06/2019 (EQUIPMENT) ASERDCHINDUSTAN L
471 |DELHI 645/DEL/2014 00:00:00 AERONAUTICS LIMITED EAIZABAD dgmeqpt.adllko@hahdia.com
ROAD LUCKNOW-226016
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |.
472 DELHI 201617025682 150:00.00  |Gurgaon 122003 National Capital |PO@Knspartnersam
Region India
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |,
473 |DELHI 201617017122 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
S. MAJUMDAR & CO., G48, LGF, -
474 |DELHI 201611002790  |[20/06/2019 1/ oiatNagar I, New Delhi 110  |(€/@patentindia.com,cal@patent
00:00:00 . ia.com
024, India
475 |DELHI 201617013501 26{06{2019 ANUATION 422 Kakrola Complex |mark@anuation.com,info@anuat
00:00:00 Dwarka Mor .com
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
476 |DELHI 201617023668 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
26/06/2019 .
477 |DELHI 7544/DELNP/2015 00:00:00 D 1/5 DLF Qutab Enclave Phase | [kevin@groserandgroser.com
26/06/2019 C/O LAKSHMI KUMARAN &
478 |DELHI 10636/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave New Delhi 110029 India
479 [DELHI 9122/DELNP/2013 38/88/(2)819 B6/10 SAFDARJUNG ENCLAVE |IPRDEL@LAKSHMISRI.COM
26/06/2019 |ZeuslP Advocates C 4 Jangpura |, .
480 [DELHI 9898/DELNP/2015 00:00:00 Extension New Delhi 110014, India info@zeusip.com
IPR INTERNATIONAL SERVICES |ipris@vsnl.net,
26/06/2019 |[BLOCK NO. 8, BUILDING NO. 2, |ipris@rediffmail.can,
481 DELHI 219/DELNP/2013 00:00:00 RAJENDER NAGAR NEW DELH! (ipris@rediffmail.com,ipris@vsnl.n
110060, INDIA. t
REMFRY & SAGAR ATTORNEYS
26/06/2019 |AT-LAW REMFRY HOUSE
482 |DELHI 484/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com

27, GURGAON 122 009, INDIA.
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C/O S.K. YADAV APARTMENTS

483 |DELHI 2181/DEL/2015 88/83/3819 hfé?’p\ls EABNLISUCRP’(’CIT'IR\{V%8011 sureshpeter.devadoss@gmail.cof
(UP) INDIA.
26/06/2019 LEX ORBIS 709/710, Tolstoy I_-|ous _ _
484 [DELHI 1929/DEL/2014 Py 1517, Tolstoy Marg New Delhi 11(mail@lexorbs.com
00:00:00 :
001 India
485 |DELHI 201617028410 26{06{2019 Lall & S_ethi Advocates D 17 South ema_il@anandandanand.com,info
00:00:00 Extension Il ndiaip.com
SHRIMANT SINGH REMFRY &
26/06/2019 SAGAR ATTORNEYSAT-LAW
486 |(DELHI 11284/DELNP/201 00:00:00 REMFRY HOUSE MILLENNMUM remfry-sagar@remfry.com
e PLAZA SECTOR 27, GURGAON
122 009, INDIA.
26/06/2019 S/19 22 IFAIA Center Greater Noid
487 [DELHI 7318/DELNP/2014( <.~ ~. Shopping Plaza Site IV Kasna Roaldocket@khuranaandkhurana.con
00:00:00
Plot 7/2
26/06/D19 De Penning & De Penning 2B,
488 |DELHI 201617036395 00:00:00 Ground Floor, Solitaire Plaza MG |patent@depenning.com
T Road, Gurgaon 122002
26/06/2019 sha@sna
489 [DELHI 201617037328 00:00:00 E 556 GREATER KAILASH II ip.com,docket.sna@gmail.com
REMFRY & SAGAR ATTORNEYS
26/06/2@9 |AT-LAW REMFRY HOUSE
490 |DELHI 201617035901 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
491 |DELHI 4320/DELNP/2015 Sg{ 83{ 3819 gfmfry House Millenium Plaza Seq . ¢ cagar@remfry.com
E-13, UPSIDC, SITHV, BEHIND-
GRAND VENICE, KASNA ROAD,
492 |DELHI 6347/DELNP/2015 gg{gg{gglg GREATER NOIDA 201310, UP, Laert‘g%ﬁ:;g;ﬂ%?;;"’;”?O‘;?m
R NATIONAL CAPITAL REGION, '
INDIA
CHADHA & CHADHA, Advocates,
26/06/2019 |F-46, Himalaya House, 23, Kasturbinfo@iprattorneys.com,patents@i
493 IDELHI 7822/DELNP/ZOM00:00:00 Gandhi Marg, New Delhi 110001 |attorneys.com
India.
26/06/2019 LEX ORBIS 709/710, TOLSTOY _ _
494 [DELHI 8171/DELNP/2015 00:00:00 HOUSE 1517, TOLSTOY MARG |mail@lexorbis.com
o NEW DELHI 110001 INDIA
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |.
495 |DELHI 201617026211 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
K & S PARTNERS Intellectual
26/06/2019 |Property Attorneys 109 Sector 44 |.
496 |DELHI 7773/DELNP/2015 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
MIRANDAH ASIA (INDIA) LEVEL
5, CADDIE COMMERCIAL
26/06/2019 |[TOWER, HOSPITALITY - . .
497 |DELHI 201718047325 00:00:00 DISTRICT, AEROCITY, IGI india@mirandah.co.in

AIRPORT, NEW DELHI 110 037,

INDIA
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LAKSHMI KUMARAN &

498 [DELHI  |201617042405 88(88%819 SRIDHARAN B6/10 Safdarjung  |PRDEL@LAKSHMISRI.COM
o Enclave
REMFRY & SAGAR ATTORNEYS
27/06/2019 |AT-LAW REMFRY HOUSE
499 |DELHI 201617009955 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
Central Square Suite, 328, Plaza Il sra@sna
27/06/2019 |20 Manoharlal Khurana Marg, Barg; .
500 |[DELHI 201717009301 00:00:00 Hindu Rao, (off Rani Jhansi Road) |péfgr:?gog]<;tl.igam@gmall.Com,sr
Delhi - 110006 P gmatl
K & S PARTNERS Intellectual
27/06/2019 |Property Attorneys 109, Sector 44,|.
501 |[DELHI 680/DEL/2013 00:00:00 Gurgaon 122 003 National Capital ipo@knspartners.com
Region, India
SUBRAMANIAM & ASSOCIATES
Attorneys at law 7th Floor M3M
27/06/2019 . sna@sna
502 |DELHI 201817004659 AA. Cosmopolitan Sector 66 Golf Courg; .
00:00:00 Extension Road Gurugram 12200j|p.com,docket.sna@gmall.com
National Capital Region (India)
LEX ORBIS INTELLECTUAL
27/06/2019 PROPERTY PRACTICE 709/710,
503 [DELHI 2920/DELNP/2012 00:00-00 TOLSTOY HOUSE 1517, mail@lexorbis.com
o TOLSTOY MARG NEW DELHI110
001
K & S PARTNERS Intellectual
27/06/2019 |Property Attorneys 109 Sector 44 |,
504 |[DELHI 245/DELNP/2015 00:00:00 Gurgaon 122003 Natioh&apital ipo@knspartners.com
Region, Gurgaon, India.
AMARCHAND & MANGALDAS &
SURESH A. SHROFF & CO.
27/06/2019 |AMARCHAND TOWERS 2186, .
505 |DELHI 2263/DELNP/2013 00:00:00 OKHLA INDUSTRIAL ESTATE, dev.robinson@amarchamdm
PHASE IIl, NEW DELHI 110020,
INDIA
LEX ORBIS CONSULTING PVT. . . .
506 [DELHI 201617031210 3(7){ 83{ (2)819 LTD. 709/710 Tolstoy House 15 17Eg'g'ﬁxorb's'com'ma”'Sha@'eX
e Tolstoy Marg New Delhi 110001 '
507 |DELHI 201617027818 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
27/06/2019 ANAND AND ANAND
508 |DELHI 1323/DEL/2013 00:00:00 ADVOCATES B-41, NIZAMUDDIN [anandandanand@vsnl.com
T EAST NEW DELHI 110013, INDIA
27/106/2019 |--S:DAVAR & CO.32,RADHA DOCKETING@LSDAVAR.IN,
509 |DELHI 414/DELNP/2015 00:00:00 MADHA DUTTA GARDEN LANE |mailinfo@Isdavar.in,Isdavar@ndf
e KOLKATA -700010 snl.net.in
REMFRY & SAGAR ATTORNEYS
27/06/2019 |AT-LAW REMFRY HOUSE
510 |DELHI 2279/DEL/2011 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009 INDIA.
Rohit Singh Abu Ghazaleh
27/06/2019 Intellectual Property TMP Agents
511 [DELHI 201817013718 00:00:00 India Pvt. Ltd. 3rd Floor H L Arcadgindia@agip.com

Above Axis Bank Plot No. 14 Sectg

V (MLU) Dwarka New Delhi 110074
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REMFRY & SAGAR ATTORNEYS

27/06/2019 |AT-LAW REMFRY HOUSE
512 |DELHI 2374/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
S.S.Rana & Co. Advocates, Patent
27/06/2019 |Tr ademar k Attorn
513 |DELHI 2922/DELNP/2014 00:00:00 Chambers, High Court of Delhi Nevpatents@ssrana.com
Delhi 110003, India.
KAN AND KRISHME Attorney at
27/06/2019 |Law, B-483, KNK House, Meera .
514 |DELHI 2924/DEL/2013 00:00:00 Bagh, Pastim Vihar, New Delhi knk@kankrishme.com
110063, India
27/06/2019 |ZeuslIP Advocates C 4 Jangpura |, .
515 |DELHI 7808/DELNP/2014 00:00:00 Extension New Delhi info@zeusip.com
27/06/2019 |Lall & Sethi Advocates D 17 South|. o
516 |DELHI 10423/DELNP/201 00:00:00 Extersion Il info@indiaip.com
27/06/2019 [Remfry House Millenium Plaza Seq
517 |DELHI 9771/DELNP/2015 00:00:00 27 Gurgaon, 122009, India remfry-sagar@remfry.com
27/06/2019 LEX ORBIS CONSULTING PVT.
518 |DELHI 11010/DELNP/201 00:00:00 LTD. 709/710 Tolstoy Hous#5 17 |manisha@lexorbis.com
e Tolstoy Marg New Delhi 110001
Dr. MEHTA Ramesh Kumar Advocate
Patent Attorney; and MEHTA Neelu an
KAMPANI Nidhi and MEHTA Ankush .
519 |DELHI 6178/DELNP/2014 33(88%819 Patent Agents all of Mehta & Mehta L“Ceigtt:s@@men:‘;ﬁ"gﬁm'mehtaa”dmeht
o Associates Meta House B 474 Sushant] 9 ’
Lok | Sector 27 GURGAON 122 002
NCR INDIA
INTTL ADVOCARE F-252, WESTERN . . .
520 |DELHI 11417/DELNP/2012 33(88%819 AVENUE SAINIK FARMS, NEW gg%ir:g'Crgerf"ocare'com'v'sr‘a'@'”
o DELHI 1100062, INDIA. '
Shardul Amarchand Mangaldas & Co.
Amarchand Towers 216 Okhla Industri
27/06/2019 Estate Phase Il New Delhi 110020 Ind
521 |DELHI 11569/DELNP/2015 00:00:00 Tel: (91) (11) 41590700 / 40606060 |contact@AMSShardul.com
S 41000541 Fax: (91)1(L) 26924900
Mobile: 91 98100 10435 Email:
dev.robinson@amsshardul.com
27/06/2019 Anand And Anand B41
522 |DELHI 2705/DELNP/2015( . <. NIZAMUDDIN EAST, New Delhi |email@anandandanand.com
00:00:00 .
110013,India
KAN AND KRISHME,
27/06/2019 ADVOCATES PATENT AND
523 |DELHI 2241/DELNP/2014| A . An. TRADEMARK ATTORNEYS, KNK [knk@kankrishme.com
00:00:00 )
House, B483, Meera Bagh, Paschi
Vihar, New Delhi110063, India.
Mirandah Asia (India) Level 5,
27/06/2019 [Caddie Commeial Tower, s . .
524 |DELHI 201817000315 00:00:00 Hospitality District, Aerocity, IGI india@mirandah.co.in
Airport, New Delhi 110 037, India
RNA, IP ATTORNEYS 401402, 4th
Floor, Suncity Success Tower, Sec
27/06/2019 |- 65, Golf Course Extension Road, .
525 |DELHI 3225/DEL/2015 00:00:00 Gurgaon- 122 005 National Capital patents@rnaip.com

Region (Haryana), India
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27/06/2019

526 |[DELHI 8365/DELNP/2014 00:00:00 D 1/5 DLF Qutab Enclave Phase 1 kevin@groserandgroser.com
Anand and Anand AdvocatesA .
527 |DELHI 6273/DELNP/2014[2//06/2019 I 2 muddin East New Delhi 11001EM&/@anandandanand.com,arcf
00:00:00 India @anandandanand.com
27/06/2019 |F 252 Lane W/5 Western Avenue | . .
528 |DELHI 6379/DELNP/2014 00:00:00 Sainik Farms vishal@inttladvocare.com
27/06/2019 Anand and Anand Advocates B 41
529 |DELHI 6548/DELNP/2014 00:00:®@ Nizamuddin East New Delhi 1100lemail@anandandanand.com
e India
REMFRY & SAGAR ATTORNEYSAT-
27/06/2019 LAW REMFRY HOUSE MILLENNIUM
530 |DELHI 2922/DEL/2013 00:00:00 PLAZA SECTOR 27, GURGAON 122 remfry-sagar@rmfry.com
009, INDIA.
GROSER & GROSER, PATENT AND
27/06/2019 TRADE MARK ATTORNEYS, OF D- .
531 |DELHI 2754/DEL/2012 00:00:00 1/5 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
27/06/2019 |Anand And Anand B 41 .
532 |[DELHI 201617029170 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
27/06/2019 Anand and Anand Advocates B 41
533 |[DELHI 201617017854 00:00:00 Nizamuddin East New Delhi 1100lemail@anandandanand.com
e India
K & S PARTNERS Intellectual
27/06/2019 |Propety Attorneys 109 Sector 44 |,
534 |DELHI 201617009549 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
DE PENNING & DE PENNING 2B,
27/06/2019 |GROUND FLOOR, SOLITAIRE .
535 |[DELHI 201617020337 00:00:00 PLAZA MG ROAD. GURGAON patent@depenning.com
122002, INDIA
536 [DELHI 201617017665  |2//06/2019  Remiry House Millenium Plaza Seq . . < oar@remiry.com
00:00:00 27
27/06/2019 LAKSHMI KUMARAN &
537 |DELHI 201617019060 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
27/06/2019 LEX ORBIS 709/710, Tolstoy Hougremfry-
538 |DELHI 4936/DELNP/2014| . ~ . 1517, Tolstoy Marg New Delhi 11l(sagar@remfry.com,mail@Iexorbig
00:00:00 .
001 India om
27/06/2019 LEX ORBIS 709/710, TOLSTOY
539 |DELHI 201717016044 00:00:00 HOUSE 1517, TOLSTOY MARG |mail@lexorlks.com
e NEW DELHI-110 001
27/06/2019 |Remfry House Millenium Plaza Seq
540 |DELHI 8994/DELNP/2014 00:00:00 27, Gurgaor 22009 India remfry-sagar@remfry.com
Mirandah Asia (India) Level 5,
27/06/2019 |Caddie Commercial Tower, india@mirandah.co.in,manisha@
541 DELHI 201617023822 00:00:00 Hospitality Distrct, Aerocity, IGI orbis.com,mail@lexorbis.com
Airport, New Delhi 110 037
PATENT & TRADEMARK
542 |DELHI 201617032519 Sg{ 88{ 8819 ATTORNEYS E556, GREATER f”i‘%gﬁcket sna@qmabm
00 KAILASH Il NEW DELHI 110 048 [P-¢0™: : 9
LAKSHMI KUMARAN &
27/06/2019 |SRIDHARAN B6/10, . L
543 |DELHI 201617033210 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshimisri.com

DELHI 110029, INDIA
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K & S PARTNERS Intellectual

27/06/2019 |Property Attorneys 109 Secto#4 |,
544 |DELHI 201617021382 00:00:00 Gurgaon 122003 National Capital ipo@knspartners.com
Region India
K & S PARTNERS Intellectual
27/06/2019 Property Attorneys, 109, Sector 44
545 |DELHI 201614022904 . Gurgaon 122003, National Capital [ipo@kngpartners.com
00:00:00 - ) .
Region, India Mobile No. +91
8130055293
C/O LAKSHMI KUMARAN & : . .
546 |DELHI 201614039550 (2)8( gg{ (2)819 SRIDHARAN B6/10, Safdarjung g’gﬁﬁgﬁkfohg"s”com'ma'ath"'@
R Enclave New Delhi 110029 India '
REMFRY & SAGAR ATTORNEYS-
27/06/2019 |AT-LAW REMFRY HOUSE
547 [DELHI 7925/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
KAN AND KRISHME,
27/06/2019 ADVOCATES PATENT AND .
548 [DELHI 904/DEL/2013 ey TRADEMARK ATTORNEYS, KNK [knk@kankrishme.com
00:00:00 )
House, B483, Meera Bagh, Paschi
Vihar, New Dehi-110063, India.
27/06/2019 ANOVIP 45/1_ ,Floor 3, Corner _ _
549 [DELHI 9276/DELNP/2015 00:00:00 Market , Malviya Nagar , New Delhlinfo@anovip.com
R 110017, INDIA
L.S. DAVAR & CO., PATENT AND
27/06/2019 |TRADEMARKS ATTORNEY, 5/1, . .
550 |[DELHI 2452/DEL/2014 00:00:00 (FIRST FLOOR), KALKAJI delhi@Ilsdavar.in
EXTENSION NEW DELHI110 019
VINOD KUMAR JOSHI
HINDUSTAN AERONAUTICS
27/06/2019 |LIMITED TRANSPORT AIRCRAFT|. .
551 |DELHI 3360/DEL/2014 00:00:00 DIVISION, KANPUR P.O. indgn.knp@haindia.com
CHAKERI, KANPUR, UTTAR
PRADESH INDIA-208008
27/06/2019 |Remfry House Millenium Plaza Seq
552 [DELHI 3692/DELNP/2015 00:00:00 27 Gu)r/gaon,122009,lndia remfry-sagar@remfry.com
Abu Ghazaleh Intellectual Property
27/06/2019 (AGIP) TMP Agents India Pvt. Ltd.
553 |DELHI 201717001776 00:00:00 HL Arcade 3rd Floor Plot No. 14  |india@agip.com
e Sector 5 (MLU) Above AXIS Bank
Dwarka New Delhi 110075 India
554 |DELHI 201617040037 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
555 |DELHI 201617003828 38/88/(2)819 ;emfry House Millenium Plaza Secremfry—sagar@remfry.com
27/06/2019 Lall Lahiri & Salhotra LLS Hpus_e
556 |[DELHI 6973/DELNP/2014 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
e Area
557 |DELHI 1312DELNP/2015 3(7){ 88{ (2)819 ?E’)ghiLa"‘“’ers Chambers High Courf, o ts@ssrana.com
LEX ORBIS 709/710, TOLSTOY
27/06/2019 |HOUSE 1517, TOLSTOY MARG [mail@lexorbis.com,bangalore @k
558  |DELHI 10063/DELNP/201 00:00:00 NEW DELHI 110001 INDIA partngs.com
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REMFRY & SAGAR ATTORNEYS

27/06/2019 |AT-LAW REMFRY HOUSE
559 |[DELHI 2925/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
27/06/2019 L.S.DAVAR & CO. 32, RADHA
560 |[DELHI 798/DELNP/2015 00:00:00 MADHAV DUTTA GARDEN docketing@lsdavar.in
T LANE KOLKATA -700010
Central Square,Suitg28,Plaza 11l 20
27/06/2019 |Manoharlal Khurana Marg, Bara [sna@sna
561 DELHI 11769/DELNP/201 00:00:00 Hindu Rao(Off Rani Jhansi Road) [ip.com,docket.sna@gmaibm
Delhi 110006, India
KAN AND KRISHME Attorneys at
27/06/2019 |Law, A-11, Shubham Enclave, knk@kankrishme.com,kankrishm
562 DELHI 201614020644 00:00:00 Paschim Vihar, New DelHL 10063, |er@gmail.com
India
INDRA DWIVDEY HEAD, IPM
27/06/2019 |DIVISION, CSIR, NISCAIR . . .
563 |DELHI 1794/DEL/2011 00:00:00 BUILDING, 14 SATSANG VIHAR head.ipu@niscair.res.in
MARG, NEW DELHI- 110067.
27/06/2019 C/O LAKSHMI KUMARAN &
564 |DELHI 201717020344 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
ZeuslP Advocates-@, Jangpura
Extension New Delhi 110 014 Ph:
27/06/2019 [91-11-41370000, 41824330,
565 |DELHI 2493/DEL/2015 00:00:00 41824331 Fax: 911- 41824334, Info@ZeuslP.com
24323338 BEMail: Info@ZeuslP.com
Website : www.ZeuslP.com
LAKSHMI KUMARAN &
27/06/2019 SRIDHARAN B6/10,
566 |DELHI 155/DEL/2D13 00:00:00 SAFDARJUNG ENCLAVE NEW (iprdel@lakshmisri.com
T DELHI 110029, INDIA
SHRIMANT SINGH REMFRY &
27/06/2019 SAGAR ATTORNEYSAT-LAW
567 |DELHI 1638/DEL/2013 00:00:00 REMFRY HOUSE MILLENNIUM |remfry-sagar@remfry.com
T PLAZA SECTOR27, GURGAON
122 009, INDIA.
L.S. DAVAR & CO., PATENT AND
27/06/2019 |[TRADEMARKS ATTORNEY, 5/1, [delhi@lsdavar.in,Ilsdavar@ndf.vsi
568 |DELHI 1654/DEL/2012 00:00:00 (FIRST FLOOR), KALKAJI net.in
EXTENSION NEW DELHF110 019
569 |[DELHI 8404/DELNP/2015 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
REMFRY & SAGAR Attorneysat- remfry-
27/06/2019 |Law Remfry House at Millennium
570 |DELHI 4928/DELNP/2013 00:00:00 Plaza, Sector 27 Gurgaon 122 009 sagahr@remfry.com,patltlen_ts@rahu
India audhry.com,patents@Ils.in
REMFRY & SAGAR ATTORNEYS
27/06/2019 |AT-LAW REMFRY HOUSE
571 |DELHI 2448/DEL/2011 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
27/06/2019 [501/7 Lane W 21A Western Avenu .
572 |DELHI 5994/DELNP/2014 00:00:00 Sainik Earms New Delhi 110062 email@obhans.com
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LEX ORBIS 709/710, Tolstoy Hou

573 |DELHI 6824/DELNP/2012 27{06{2019 1517, Tolstoy Marg New Delhi 1ljmail@lexorbis.com
00:00:00 .
001 India
Anand & Anand AdvocatesB
27/06/2019 |41,Nizamuddin East New Delhi archana@anandandanand.com, g
574 DELHI 20171426583 00:00:00 110013, India Mobile No: +91 @anandandanand.com
9717990240
K&S PARTNERS Intellectual
27/06/2019 Property Atorneys 515 B Platinum
575 |DELHI 201817008309 00:00:00 Tower 5th Floor Sohna Road Sectdipo@knspartners.com
R 47 Gurgoan 122002 National Capit
Region India
27/06/2019 LAKSHMI KUMARAN &
576 |DELHI 201617017875 00:00:00 SRIDHARAN B6/10 Safdarjung |iprdel@lakshmisri.com
e Enclave
27/06/2019 Anand and Anand Advocates B 41
577 |DELHI 10315/DELNP/201 00:00:00 Nizamuddin East New Delhi 1100lemail@anandandanand.com
e India
REMFRY & SAGAR Attorneysat-
27/06/2019 |Law Remfry House at Millennium
578 |DELHI 332/DELNP/2013 00:00:00 Plaza, Sector 2Burgaon 122 009, remfry-sagar@remfry.com
India
i i ssaxena@uflexengg.com,akhiles
579 |DELHI 3135/DEL/2014 27{06{2019 A-2, SECTORG0, NOIDA, U.P- upta@uflexltd.com,raghwendra.s
00:00:00 201307 INDIA
h@uflexltd.com
27/06/2019 ANOVIP, 45/1 Floor 3, Corner
580 |DELHI 2392/DELNP/2015 00:00:00 Market, Malviya Nagar , New Delhilinfo@anovip.com
T 110017, INDIA
KHURANA & KHURANA
Advocates and IP Attorneys E 13
27/06/2019 |UPSIDC Site IV Behind Grand info@khuranaandkhurana.com,dq
581 |DELHI 201717044229 00:00:00 Venice Kasna Road Greater Noidalet@khuranaandkhurana.com
201310 UP National Capital Regior
India.
K & S PARTNERS Intellectual
27/06/2019 |Property Attorneys 109 Sector 44 .
582 |DELHI 457/DELNP/2015 00:00:00 Gurgaon 122003 National Capital delhi@knspartners.com
Region, India
27/06/2019 Remfry House Millenium Plaza Sed
583 |DELHI 5960/DELNP/2014 00:00:00 27 remfry-sagar@remfry.com
27/06/2019 B 483 KNK House Meera Bagh
584 |DELHI 1913/DELNP/2013| <A .~ A. Paschim Vihar New Delhi 110063 |(delhi-patent@nich
00:00:00 INDIA
27/06/2019 |317 Lawyers Chambers High Court
585 |[DELHI 8364/DELNP/2015 00:00:00 Delhi patents@ssrana.com
V Venkatesh & P Ramesh Kannan
27/06/2019 |MANAS', # 47 & 48, Krishnaveni . .
586 |DELHI 201911015815 00:00:00 Nagar North Street, Mugalivakkam pramesh.kannan@rediffmail.com
Chenrai - 600125 Tamil Nadu, Indig
27/06/2019 sna@sna
587 |DELHI 201617018870 00:00:00 E 556 GREATER KAILASH II ip.com.docket.sna@gmail.com
588 |DELHI 10496/DELNP/201 3(7)/8(6)/(2)819 ;emfry House Millenium Plaza Secremfry-sagar@remfry.com
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589

DELHI

7198/DELNP/2012

27/06/2019
00:00:00

S. JAYARAM LAKSHMI
KUMARAN & SRIDHARAN B6/10,
SAFDARJUNG ENCLAVE NEW
DELHI 110029, INDIA

iprdel@lakshmisri.com

590

DELHI

919/DEL/2013

27/06/2019
00:00:00

C/O LAKSHMI KUMARAN &
SRIDHARAN B6/10, Safdarjung
Enclave New Delhi 110029 India

iprdel@lakshmisri.com

591

DELHI

5480/DELNP/2013

27/06/2019
00:00:00

SHRIMANT SINGH REMFRY &
SAGAR ATTORNEYSAT-LAW
REMFRY HOUSE MILLENNIUM
PLAZA SECTOR 27, GURGAON
122 009, INDIA.

remfry-sagar@remfry.com

592

DELHI

201717004423

27/06/2019
00:00:00

LEX ORBIS CONSULTING PVT.
LTD. 709/710 Tolstoy House 15 17
Tolstoy Marg New Delhi 110001

mail@lexorbis.com

593

DELHI

201617025387

27/06/2019
00:00:00

K & S PARTNERS Intellectual
Property Attorneys 109 Secto4 4
Gurgaon 122003 National Capital
Region India

ipo@knspartners.com

594

DELHI

201617013306

27/06/2019
00:00:00

anovIP 45/1 Floor No. 3 Corner
Market Malviya Nagar New Delhi
110017 INDIA

info@anovip.com

595

DELHI

3188/DEL/2014

27/06/2019
00:00:00

Anand &Anand Advocates Bl1,
Nizamuddin East New Delhi 110013,
India Phone No: 00911-24355076,
24358078, 94120-4059300 Fax No:
0091-11-24354243, 91120-4243056,058
E-mail: anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com

archana@amdandanand.com,email(
nandandanand.com

596

DELHI

2735/DEL/2014

27/06/2019
00:00:00

DR. ANJANA BARUAH HEAD,
INNOVATION PROTECTION
UNIT CSIR, NISCAIR BUILDING,
14, SATSANG VIHAR MARG,
NEW DELHI-110 067, INDIA

csirfer.ipu@niscair.res.in,head.ipy
niscair.es.in

597

DELHI

483/DELNP/2013

27/06/2019
00:00:00

REMFRY & SAGAR ATTORNEYS
AT-LAW REMFRY HOUSE
MILLENNIUM PLAZA SECTOR
27, GURGAON 122 009, INDIA.

remfry-sagar@remfry.com

598

DELHI

201617016160

27/06/2019
00:00:00

Shardul Amarchand Mangaldas &
Amarchand Towers 216 Okhla
Industrial Estate Phase Ill New Del
110020 India Tel: (91) (11) 415907
/ 40606060 41000541 Fax: (91) (11
26924900 Mobile: 91 98100 10435
Email:
dev.robinson@amsshardul.com

dev.robinson@amsshardul.com

599

DELHI

201714007270

27/06/2019
00:00:00

Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 00491-
24355076, 911204059300 Fax No:
0091-11-24354243, 91120-4243056
58 Email:
email@anandandanand.com,
archana@anandandanand.com

archana@anandandanand.com, €
@anandandanand.com
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mailto:archana@anandandanand.com

De Penning & De Penning 2B,

600 |DELHI 201617035944 27{06{2019 Ground Floor, Solitaire Plaza MG [patent@depenning.com
00:00:00
Road, Gurgaon 122002
SHIVARPITA NAILWAL
WORLDWIDE INTELLEC 313, . L
601 [DELHI 1655/DEL/2013 (2)8( 8%’_%%19 BEST SKY TOWER, NETAJI g?océevfl'gﬂgv"i‘aoeri'g;’é'l‘ﬁeec'”gg:fc'CO”
e SUBHASH PLACE, PITAMPURA, ’
NEW DELHI - 110034.
27/06/2019 LEX ORBIS IntellectuProperty
602 |[DELHI 9398/DELNP/2013 00:00:00 Practice 709/710 Tolstoy House 15manisha@lexorbis.com
T 17 Tolstoy Marg New Delhi 110 0Q
27/06/2019 Lall Lahiri & Salhotra LLS House
603 |DELHI 839/DELNP/2015 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
T Area
27/06/2019
604 [DELHI 715/DELNP/2014 00:00:00 B6/10 SAFDARJUNG ENCLAVE |IPRDEL@LAKSHMISRI.COM
VUTTS & ASSOCIATES LLP,
ADVOCATES, NO. 704, THE .
605 |DELHI 4595/DELNP/2013 gg{ 88{ 3819 CASTLE, PLOT 36A, SECTOR 56, ﬁg;ﬁ"@‘“tts'com'prabhakar@"““
T GURGAON- 122009, HARYANA,
INDIA
606 [DELHI 4024/DELNP/2015 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
27/06/2019 Anand and Anand Advocates-B1
607 |DELHI 2587/DELNP/2015 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
e , India
VINOD KUMAR JOSHI
HINDUSTAN AERONAUTICS
27/06/2019 LIMITED, TRANSPORT
608 |DELHI 3353/DEL/2014 00:00:00 AIRCRAFT DIVISION, CHAKERI [indgn.knp@haindia.com
T POST OFFICE, HARJINDER
NAGAR, KANPUR U.P. INDIA-
208008
27/06/2019
609 |DELHI 7784/CELNP/2014 00:00:00 B6/10 SAFDARJUNG ENCLAVE [IPRDEL@LAKSHMISRI.COM
REMFRY & SAGAR ATTORNEYS remiry-
27/06/2019 |AT-LAW REMFRY HOUSE .
610 |DELHI 758/DEL/2010 00:00:00 MILLENNIUM PLAZA SECTOR 27 s;ilgar@remfry.com,ramank.|po@
GURGAON 122 002, INDIA. '
SHARDUL AMARCHAND
MANGALDAS & CO.
ADVOCATES & SOLICITORS
27/06/2019 |AMARCHAND TOWERS 216, .
611 |[DELHI 7603/DELNP/2014 00:00:00 OKHLA INDUSTRIAL ESTATE, dev.robinson@amsshardul.com
PHASEIII NEW DELHI-110020,
INDIA
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
110013, India Phone No: 00491-
27/06/2019 |24355076, 91120-4059300 Fax No:|archana@anandandanand.com, &
612 |DELHI 1201614022775 |5.00.00 |0091-11-24354243, 94120-4243056 |@anandandanand.com

58 Email:
email@anandandanand.com,

archana@anandandanand.com
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K & S PARTNERS Intellectual

27/06/2019 |Property Attorneys 109, Sector 44,|.
613 |DELHI 9300/DELNP/2015 00:00:00 Gurgaon 122003 , National Capital ipo@knspartners.com
Region , India
GROSER &GROSER, PATENT
27/06/2019 AND TRADE MARK
614 |[DELHI 9952/DELNP/2012 00:00:00 ATTORNEYS, OF D- 1/5 DLF kevin@groserandgroser.com
e QUTAB ENCLAVE, PHASE |,
GURGAON, INDIA.
27/06/2019 MASILAMANI LAW PARTNERS |nitin.masilamani@mlpchambers.c
615 |[DELHI 1460/DELNP/2013 00:00:00 B-25, SECTOR 92, NOIDA UTTAR/m,docket.sna@gmail.com,sna@s
e PRADESH 201304 INDIA. ip.com
27/06/2019 Anand and Anand AdvocatesA,
616 |[DELHI 1878/DELNP/2013| .~ . Nizamuddin East, New Delhi11001|email@anandandanand.com
00:00:00 INDIA
27/06/2019 arovIP 45/1 Floor 3 Corner Market
617 |DELHI 10641/DELNP/201| A .~ A. Malviya Nagar New Delhi 110017 (info@anovip.com
00:00:00 INDIA
618 [DELHI 201617038434 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
Ms. Kompal Bansal (&ent Agent
27/06/2019 |No. IN/PA/1754) For Corporate :
619 |[DELHI 1555/DEL/2015 00:00:00 Consultants # 5568, Sector 38 Wesconsultants.corporate@gmall.con
Chandigarh160014
LAKSHMI KUMARAN & . .
620 |DELHI 3324/DELNP/2015 gg{ 88{3819 SRIDHARAN B6/10 Safdarjung 'rf’r;diser'gg"r':fhm's”'Com*'smds@'a
R Enclave New Delhi 110029,India '
K & S PARTNERS Intellectual
27/06/2019 |Property Attorneys 10%ector 44 |,
621 |[DELHI 7768/DELNP/2012 00:00:00 Gurgaon 12200National Capital ipo@knspartners.com
Region India
SYED TANVIR ALI C/O MR.
27/06/2019 MADHAV RAJ,65/3
622 |DELHI 1196/DEL/2011 00:00:00 SAIDULLAHJAB, MAIDAN delhipatent@nic.in
T GARHI ROAD, NEW DELHF
110068
SHARDUL AMARCHAND
MANGALDAS & CO.
27/06/2019 ADVOCATES & SOLICITORS
623 |DELHI 9110/DELNP/2011 00:00:00 AMARCHAND TOWERS 216, dev.robinson@amsshardul.com
T OKHLA INDUSTRIAL ESTATE
PHASEIII NEW DELHI-
110020,INDIA
27/06/2019 |Remfry House Millenium Plaza Seq
624 |DELHI 11074/DELNP/201 00:00:00 27 Gurgaorl 22009, India remfry-sagar@remfry.com
B 483 KNK House Meera Bagh
625 |IDELHI 11250/DELNP/201 27{06{2019 Paschim Vihar New Delhi 110063 |knk@kanrishme.com,knk@kankri
00:00:00 INDIA me.com
REMFRY & SAGAR ATTORNEYS
27/06/2019 AT-LAW REMFRY HOUSE
626 |DELHI 201617033289 00:00:00 MILLENNIUM PLAZA SECTOR  |remfry-saga@remfry.com

27, GURGAON 122 009, INDIA.
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LAKSHMI KUMARAN &

627 |DELHI  |201617036835 gg{ 83{ 3819 SRIDHARAN B6/10 Safdarjung [Spr:r‘j]ei;%gk;h'm's”com"prde'@'a
o Enclave NEW DELH{110029 INDIA '
GROSER & GROSER, Patent and
TradeMark Attorneys, of D- 1/5
DLF Qutab Enclave, Phase I,
27/06/2019 |Gurgaon, INDIA. Telephone No. [|kevin@groserandgroser.com,KeV
628 |DELHI 201615016614 00:00:00 0124- 4660500 Fax No. 0124 @groserandgroser.com
4222364 and 4222365 Mobile No.
9811282273 Hnail.
kevin@groserandgroser.com
OBHAN & ASSOCIATES N- 94,
27/06/2019 SECOND FLOOR, PANCHSHEEL .
629 [DELHI 201717040613 00:00:00 PARK, NEW DELHI- 110017, email@obhans.com
R INDIA PHONE: +91 011 40200200
FAX: +91 011 40200299
Anand & Anand AdvocatesB1,
630 [DELHI 201614001143  [27/06/2019 |- 2 muddin East New Delhi 1100{2/¢hana@anandandanand.com,e
00:00:00 India @anandandanand.com
27/06/2019 anovlIP, 45/1_ Floor No. 3, Corner_ _ _ _
631 |[DELHI 201617001103 00:00:00 Market Malviya Nagar, New Delhi |info@anovip.com,info@aswal.co
R 110017, INDIA
27/06/2019 LEXORBIS 709/710 Tolstoy Housg _
632 |DELHI 201817000545 Py 15 17 Tolstoy Marg New Delhi 110mail@lexorbis.com
00:00:00 .
001 India
27/06/2019 REMFRY & SAGAR Attorn_ey&at—
633 [DELHI 3794/DEL/2012 00:00:00 Law Remfry House Millennium Plairemfry-sagar@remfry.com
T Sector 27Gurgaon 22 009 India.
27/06/2019 anov'IP 45/1 Floor 3 Comer Market' _
634 |DELHI 10466/DELNP/201| .~ 1. Malviya Nagar New Delhi 110017 |info@anovip.com
00:00:00 INDIA
27/06/2019 L.S. DAVAR & CO. 32, RADHA . .
635 |DELHI 5528/DELNP/2015 00:00:00 MADHAV DUTTA GARDEN docketing@Ilsdavar.in
T LANE KOLKATA -700010
ANS IP Management Services,
27/06/2019 Go!den Square Serviced & Virt.ual _ .
636 |DELHI 3707/DEL/2014 00:00:00 Offices, 102, Eden Park, 20, Vittal |swati@ansipms.com
T Mallya Road, Bangalor860001,
Karnataka
L.S. DAVAR & CO., PATENT AND i/satljrai\rgal\r/I@AFLdegsEnLlQI%ICédDer\I/%E(
637 |DELHI 808/DEL/2015 27/06/2019 |TRADEMARKS ATTORNEY, 5/1, IN ’
00:00:00 (FIRST FLOOR), KALKAJI Isdavar@ndf.vsnl.net.in,delhi@Is|
EXTENSION NEW DELH}I110 019 ;/ar in ' I
638 |DELHI 6450/DELNP/2014 38/88/(2)819 ;emfry House Millenium Plaza Secremfry—sagar@remfry.com
SHRIMANT SINGH REMFRY &
27/06/2019 SAGAR ATTORNEYSAT-LAW
639 |DELHI 2651/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM |remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
27/06/2019 A_nand & Anand Advocates .B 41 .
640 |[DELHI 201817008424 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com

India
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MR. VANDNA (RAJPUT) ANEJA
C/O LUTHRA & LUTHRA LAW

641 DELHI  |azs/pEL2012 37002019 IOFFICES 103 ASHOKA ESTATE [dethi@luthra.com
R BARAKHAMBA ROAD NEW
DELHI-110 001
27/06/2019 B 483 KNK House Meera Bagh
642 |[DELHI 4263/DELNP/2013( ~ ~ . Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
SUBRAMANIAM, NATARAJ &
sna@sna
27/006/2019 ASSOCIATES ATTORNEYSAT- ip.com,docket.sna@gmail.com,sr
643 |DELHI 7186/DELNP/2012 00:00:00 LAW PATENT & TRADEMARK @vsnl ,com sn.a@sna ' '
o ATTORNEYS ES56, GREATER i com. docl,<et sna@gmail.com
KAILASH Il NEW DELHI 110 048 [P- ' ' 9 '
27/06/2019 PLOT #108, SECTOR7, POCKET [delhi
644 |DELHI 2022/DEL/2014 00:00:00 B3, OPP INDIAN PATENTOFFICE |patent@nic.in,akhilesh@aonergy
R DWARKA, N.DELHI. m,sidharth.bansal@yahoo.com
ANAND AND ANAND email@anandandanand.com.arch
27/06/2019 |ADVOCATES B-41, NIZAMUDDIN : '
645 |DELHI 3064/DEL/2012 00:00:00 EAST ,NEW DELHI 110013, @anandandanand.com,anandan
nd@vsnl.com
INDIA
LALL LAHIRI & SALHOTRA Plot
27/06/2019 [No. B-28, Secto32, Institutional  |gpo@lls.inpatents@rahulchaudhr|
646 DELHI 201611013453 00:00:00 Area, Gurgaofil22 001 (Haryana) |com
India
Dr. Asha Aggarwal, HeatPM
27/06/2019 |Department, InéSwift Laboratories . .
647 |DELHI 731/DEL/2014 00:00:00 Limited, E5. Phasdl, Industrial asha.aggarwal@indswiftlabs.com
Area, Mohali160055, Punjab, India
648 |DELHI 10395/DELI\PIZOlE27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
LAKSHMI KUMARAN &
27/06/2019 |SRIDHARAN B6/10, . L
649 |[DELHI 201617033532 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshimisri.com
DELHI 110029, INDIA
27/06/2019 LAKSHMI KUMARAN &
650 |DELHI 20161703787 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave
KAN AND KRISHME Attorneys at
27/06/2019 Law, B-483, KNK House, Meera
651 |[DELHI 1747/DEL/2015 A Bagh, Paschim Vihar, New Dethi  [knk@karkrishme.com
00:00:00 :
110063, India
Anand & Anand AdvocatesB
41,Nizamuddin East New Delhi
27/06/2019 |110013, India Phone No: 0091- :
652 |[DELHI 201617017030 00:00:00 24355076, 91120-4059300 Fax No- email@anandandanand.com
0091:11-24354243, 94120-4243056
58
K&S PARTNERS INTELLECTUAL
PROPERTY ATTORNEYS 4121/B
6TH CROSS, 19A MAIN, HAL 1l
653 |DELHI  |5578/DELNP/2014 [2//08/2019 IoraGE (EXTENSION), bangalore @knspartners.com,kev
00:00:00 @groserandgroser.com

BANGALORE 560038,
KARNATAKA, INDIA
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DR. PINAKI CHAKRABORTY C/O
PROF. RINA CHAKRABARTI

654 |DELHI 339/DEL/2014 gg_/gg_/gglg DEPARTMENT OF ZOOLOGY, |Pinaki_chakraborty_163@yahoo.
e UNIVERSITY OF DELHI, DELHI-
110 007.
SHARDUL AMARCHAND
MANGALDAS & CO.
27/06/2019 ADVOCATES & SOLICITORS .
655 |[DELHI 3590/DELNP/2014 00:00:00 AM ARCHAND TOWERS 216, dev.robinson@amsshardul.com
e OKHLA INDUSTRIAL ESTATE
PHASEIIl, NEW DELHI 110020,
INDIA
27/06/2019 ANAND & ANAND ADVOCATES .
656 [DELHI 2716/DEL/2010 00:00:00 B-41, NIZAMUDDIN EAST NEW |email@anandandanand.com
e DELHI-110013, INDIA
L.S. DAVAR & CO., PATENT AND . .
! kolkatapatent@Isdavar.in,docketi
27/06/2019 |TRADEMARKS ATTORNEY, 5/1, ) I~ )
657 |DELHI 3285/DEL/2015 00:00:00 (FIRST FLOOR), KALKAJI Icﬁ)iIédlg(\jlg\r/.;rr],maﬂmfo@lsdavar.|n,
EXTENSION NEW DELH}110 019 '
REMFRY & SAGAR ATTORNEYS
27/06/2019 |AT-LAW REMFRY HOUSE
658 |[DELHI 3097/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
27/06/2019 Saikrishna & Associa_tes Advocateq . _
659 |DELHI 201611002977 Py B-140, Sector 51, Noid201301, patent@saikrishnaassociates.con
00:00:00 .
Uttar Pradesh, India
27/06/2019 LAKSHMI KUMARAN & _ _ o
660 [DELHI 201617017878 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
REMFRY & SAGAR ATTORNEYS
27/06/2019 |AT-LAW REMFRY HOUSE
661 |[DELHI 201617019368 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
662 [DELHI 201617028692 58/88/(2)819 ﬁ?;:&ﬁg%mgfsﬁ_ﬂ email@anandandanand.com
27/06/2019 FAISAL HASAN DEPTT. OF .
663 |DELHI 201611019225 00:00:00 MECHANICAL ENGG., AMU, f.hasan.me@amu.ac.in
T ALIGARH-202002, U.P., INDIA
27/06/2019 |ZeuslIP Advocates C 4 Jangpura |, .
664 |DELHI 684/DELNP/2015 |00 0 C o o Now DethOOlgp info@zeusip.com
Global IP Servies Pvt. Ltd., 198F,
27/06/2019 |27th Cross, 3rd Block, Jayanagar, . . .
665 |DELHI 5873/DELNP/2015 00:00:00 Bangalore 560011, Karnataka, docketing@globalipservices.com
INDIA
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
Sector 27, Gurgaon 122 0Qfdia.
666 |DELHI  [201614002108 gg{ 88{ 3819 Telephone No. 9124-280-6100 Egg;g(‘iﬁgrzgﬁm'remﬁy
T Telefax No. 91124-280 6101 Email: )
remfry-sagar@remfry.com
patents@remfry.com
27/06/2019 A_nand anq Anand Advoca}tes B 41 .
667 |DELHI 201617001967 00:00:00 Nizamuddin East Newelhi 110013lemail@anandandanand.com

India
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ANOVIP OF 45/1, FLOOR NO:3,

27/06/2019 |CORNER MARKET, MALVIYA . .
668 |DELHI 9568/DELNP/2012 00:00:00 NAGAR NEW DELHI-110017, info@anovip.com
INDIA
LALL LAHIRI & SALHOTR A |
ADVOCATES PATENT AND
TRADE MARK ATTORNEYS RCY |gpo@lls.in,patents@rahulchaudh
27/06/2019 |HOUSE PLOT NO. B28, SECTOR [com,patents@lls.in,gpo@Ils.com,
669 |DELHI 1911/DEL/2013 00:00:00 32, INSTITUTIONAL AREA, tents@rahulchaudhry.com,pats@
GURGAON- 122 001, HARYANA [lIs.in
(INDIA)] NATIONAL CAPITAL
REGION
JOTWANI ASSOCIATES IN/PA
27/06/2019 |359; PATENT ATTORNEY 81 . .
670 |DELHI 2027/DELNP/2012 00:00:00 NATIONAL PARK LAJPAT contact@jotwani.com
NAGAR IV NEW DELHI-110024
Anand & Anand AdvocatesB
671 |DELHI 201714034154  [2//06/2019 141 Nizamuldin East New Delhi  |[2rchana@anandandanand.com,g
00:00:00 . @anandandanand.com
110013, India
DR. INDRA DWIVEDY HEAD, IPM
DIVISION, CSIR, NISCAIR Lo o . _
672 |DELHI 2737/DEL/2014 Sg{ 83{ 3819 BUILDING, 14, SATSANG VIHAR f]iss“gzirr"feusc?n“sca”'res"”'head"p“
R MARG, NEW DELHI-110 067, B
INDIA
RAMESH C. DHAWAN LALL
LAHIRI & SALHOTRA PLOT NO.
27/06/2019 |B-28, SECTOR32, gpo@lls.in,patents@rahulchaudh
673 DELHI 299/DELNP/2014 00:00:00 INSTITUTIONAL AREA, com,patents@lls.in
GURGAON-122 001 (HARYANA)
INDIA
Shardul Amarchand Mangaldas &
27/06/2019 |Co.Amarchand Towers 216 Okhla
674 |DELHI 201717000486 00:00:00 Industrial Estate Phase 11l New Del contact@AMSShardul.com
110020
K&S PARTNERS Intellectual
27/06/2019 Property Attoneys 515 B Platinum
675 |[DELHI 201817006324 00:00:00 Tower 5th Floor Sohna Road Sectdipo@knspartners.com
o 47 Gurgoan 122002 National Capit
Region India
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
27/06/2019 Sector 27, Gurgaon 122 90india.
676 |DELHI 201614003081 00:00:00 Telephone No. 91242806100 patents@remfry.com
e Telefax No. 91124-280 6101 Email:
remfry-sagar@remfry.com
patents@remfry.com
677 |DELHI 201617038134 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
27/06/2019 |ZeuslIP Advocates C 4 Jangpura |, .
678 |DELHI 9913/DELNP/2015 00:00:00 Extension New Delhi 110014, India info@zeusip.com
DE PENNING & DE PENNING 2B,
27/06/2019 GROUND FLOOR, SOLITAIRE
679 [DELHI 1386/DEL/2010 00:00:00 PLAZA MG ROAD GURGAON patent@depenng.com

122002
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REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium PlaZ

27/06/2019 |Sector 27, Gurgaon 122 009, India
680 |DELHI 1775/DEL/2014 00:00:00 Telephone No. 9124-280-6100 remfry-sagar@emfry.com
Telefax No. 91124-280 6101 Email:
remfry-sagar@remfry.com
LALL LAHIRI & SALHOTRA Plot
27/06/2019 [No. B-28, Sectof32, Institutional .
681 |DELHI 201611005336 00:00:00 Area, Gurgaofl 22 001 (Haryana) gpo@lls.in,veena.arora@srf.com
India
27/06/2019 LEX ORBIS CONSULTINGPVT. . .
682 |[DELHI 9106/DELNP/2014 00:00:00 LTD. 709/710 Tolstoy House 15 17|manisha@lexorbis.com
R Tolstoy Marg New Delhi 110001
27/06/2019 45/1 FLOOR NO:3, CORNER _ .
683 [DELHI 7619/DELNP/2013 00:00:00 MARKET, MALVIYA NAGAR, info@anovip.com
R NEW DELHI-110017, INDIA
27/06/2019 BHATNAGAR & ASSOCIATES
684 [DELHI 2377/DEL/2011 . 161, VIGYAN VIHAR DELHI-110 |bhatnagarmp@yahoo.com
00:00:00
092, INDIA.
MATA PRASAD AGM (DESIGN)
27/06/2019 ASERDC HINDUSTAN .
685 |DELHI 2976/DEL/2013 00:00:00 AERONAUTICS LIMITED agmd.korwa@halndia.com
R DIVISION, KORWA, AMETHI-
227412, U.P., INDIA.
A-11, KNK House,SHUBHAM .
686 |DELHI 11249/DELNP/201 gg{ 88{ 3819 ENCLAVE,PASCHIM VIHAR NEW E:'ekgﬁ”k”sr‘me'com'k”k@kam
o DETHI 110063 INDIA '
27/06/2019 LAKSHMI KUMARAN & . ' o
687 |DELHI 11987/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
e Enclave
REMFRY & SAGAR ATTORNEYS
688 |DELHI 1961/DEL/2011 00:00:00 SECTOR 27, GURGAON 122009, Sagar@remfry.com,anandandad
@vsnl.com
INDIA
27/06/2019 GURASHISH SINGH 704B2, . _
689 |[DELHI 201611044868 00:00:00 EXOTICA, SEC:53, GURGAON, [gurashish0509@gmail.com
T HARYANA-122001, INDIA
690 |[DELHI 201617014331 27{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfryz:om
00:00:00 27
VARUN SHARMA AMARCHAND
& MANGALDAS & SURESH A.
691 |[DELHI 7325/DELNP/2012 58/88/(2)819 ?g@%’;’;ifﬁooﬁm’ti(:HAND dev.robinson@amarchand.com
INDUSTRIAL ESTATE, PHASE
IIl, NEW DELHI 110020, INDIA
REMFRY & SAGAR ATTORNEYS
27/06/2019  |AT-LAW REMFRY HOUSE
692 |DELHI 4293/DELNP/2012 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
27/06/2019 K&S PARTNERS 4121/B, 6th C_ros
693 [DELHI 201617038938 00:00:00 19A Main, HAL Il Stage (Extension|bangalore@knspartners.com

Bangdore 560038, India
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Anand & Anand AdvocatesB1,

Nizamuddin East New Delhi 11001
India Phone No: 00911-24355076,
24358078, 941204059300 Fax No:

694 [DELHI  [201614018556 |2//06/2019 15591 11.24354243, 911204243056, Chana@anandandanand.com,g
00:00:00 - @anandandanand.com
058 Email:
anandandanand@vsnl.com,
email@anandandanand.com,
archana@anandandanand.com
27/06/2019 LEX ORBIS CONSULTING PVT.
695 |DELHI 11721/DELNP/201 00:00:00 LTD. 709/710 Tolstoy House 15 17|manisha@lexorbis.com
T Tolstoy Mag New Delhi 110001
27/06/2019 LEX ORBIS 709/710, Tolstoy Hous
696 |[DELHI 2863/DELNP/2012|~n.~ . 1517, Tolstoy Marg New Delhi 11(mail@Ilexorbis.com
00:00:00 :
001 India
MEHTA & MEHTA ASSOCIATES
27/06/2019 |MEHTA HOUSE, B474, SUSHANTmehta@mehtaip.com,mehtaandn
697 DELHI 10925/DELNP/201 00:00:00 LOK-I, SECTOR 27, GURGAON [aassociates@gmail.com
122 002, NCR, INDIA
698 [DELHI 8722/DELNP/2015(2//06/2019  |Remfry House Millenium Plaza Seq . . ¢ 0ar@remiry.com
00:00:00 27
699 |DELHI 3392/DH.NP/2014 38/88%819 C 11 Sector 23 am.delhi@amarchand.com
MALATHI LAKSHMIKUMARAN
27/06/2019 LAKSHMI KUMARAN &
700 |DELHI 111/DEL/2011 00:00:00 SRIDHARAN B6/10, iprdel@lakshmisri.com
o SAFDARJUNG ENCLAVE NEW
DELHI 110029, INDIA
JUPITER LAW PARTNERS
27/06/2019 |OFFICE NO.123 FIRST FLOOR I
701 |DELHI 20161701827 00:00:00 VIPUL AGORA M G ROAD contact@jupiterlawpartners.com
GURGAON 122002.
LEX ORBIS CONSULTING PVT. . . .
702 |DELHI 10240/DELNP/201 gg{ 88{ (2)819 LTD. 709/710 Tolstoy House 15 17B}:@gr:a@'exorb's'com'ma"@'ex
o TolstoyMarg New Delhi 110001 '
LEX ORBIS CONSULTING PVT.
27/06/2019 |LTD. 709/710, Tolstoy House 137 . .
703 [DELHI 2618/DELNP/2015 00:00:00 Tolstoy Marg, New Delhi manisha@Iexorbis.com
110001,India
Anand & Anand Advocates-B1,
Nizamuddin East New Delhi 110013,
27/06/2019 India Phone No: 00911-24355076,
704 [DELHI 2968/DEL/2015 00:00:00 24358078, 94120-4059300 Fax No: archana@nandandanand.com
e 0091-11-24354243, 91120-4243056,058
E-mail: email@anandandanand.com,
archana@anandandanand.com
705 |DELHI 7617/DELNP/2014 gg{ 88{ (2)819 gfmfry House Millenium Plaza Seq . ¢ cagar@remfry.com
LEXORBIS 709/710, Tolstoy Housq __. . .
706 |DELHI 987/DEL/2015  [2//08/2019 15717 ‘Toistoy Marg New Delhi 112/ @lexorbiscom,manisha@lexq
00:00:00 001 bis.com
Mirandah Asia (India) Level 5,
27/06/2019 |Caddie Commercial Tower, india@mirandah.co.in,mail@lexo
707 |PELHI 201717003725 00:00:00 Hospitality District, Aerocity, IGI  |s.com

Airport, New Delhi 110 037, India
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ASWAL ASSOCIATES
ATTORNEYS AT LAW &

27/06/2019 (INTELLECTUAL PROPERTY 59, |
708 [DELHI 3855/DELNP/2013 00:00:00 HARMONY APARTMENTS, info@aswal.com
POCKET|, SECTOR4, DWARKA,
NEW DELHI-110078, INDIA
28/06/2019 LEX ORBIS CONSULTING PVT. _ _
709 |[DELHI 201717002575 00:00:00 LTD. 709/710 Tolstoy House 15 17|mail@Ilexorbis.com
R Tolstoy Marg New Delhi 110001
28/06/2019 |Remfry House, Millenium Plaza ,S¢
710 |DELHI 5471/DELNP/2015 00:00:00 27, Gurgaon, 122009, India remfry-sagar@remfry.com
REMFRY & SAGAR ATTORNEYS
28/06/2019 |AT-LAW REMFRY HOUSE
711 |DELHI 5050/DELNP/2013 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA.
28/06/2019 INFINI JURIDIQUE 604, NILGIRI o
712 [DELHI 8455/DELNP/2012 00:00:00 APARTMENTS 9 BARAKHAMBA |del@infinjjuridique.com
T ROAD, NEW DELHF110001
28/06/2019 REMFRY & SAGAR Attorngysat—
713 |DELHI 8839/DELNP/2012 00:00:00 Law Remfry House Millennium Plajremfry-sagar@remfry.com
e Sector 27Gurgaon 122 009ndia.
SHRIMANT SINGH REMFRY &
28/06/2019 SAGAR ATTORNEYSAT-LAW
714 |DELHI 9587/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM |remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
28/06/2019 REMFRY & SAGAR Attorneysat
715 |DELHI 6307/DELNP/2012 00:00:00 Law Remfry House Millennium Plafremfry-sagar@remfry.com
e Sector 27Gurgaon 122009
AMARCHAND & MANGALDAS &
SURESH A. SHROFF & CO.
28/06/2019 |AMARCHAND TOWERS 216, .
716 |DELHI 451/DELNP/2013 00:00:00 OKHLA INDUSTRIAL ESTATE, dev.robinson@amarchand.com
PHASE Ill, NEW DELHI 110020,
INDIA
28/062019 |Lall & Sethi Advocates D 17 South|. oo
717 |DELHI 10332/DELNP/201 00:00:00 Extension Il info@indiaip.com
28/06/2019 |Remfry House Millenium Plaza Seq
718 |DELHI 10676/DELNP/201 00:00:00 27, Gurgaor 22009 India remfry-sagar@remfry.com
28/06/2019 B 483 _KNK_ House Meera_ Bagh _
719 |DELHI 11474/DELNP/201]- . Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:0000 INDIA
720 |DELHI 201617005006  |22/06/2019  Remiry House Millenium Plaza Seq . . caoar@remiry.com
00:00:00 27
Shardul Amarchand Mayaldas &
28/06/2019 |Co.Amarchand Towers 216 Okhla
721 |DELHI 201617019732 00:00:00 Industrial Estate Phase Ill New Del contact@AMSShardul.com
110020
Anand & Anand Advocates-B1,
Nizamuddin East New Delhi 110013,
28/06/2019 India Phone No: 00911-24355076,
722 |DELHI 201618009863 00:00:00 2433078, 91120-4059300 Fax No: archana@anandandanand.com

0091-11-24354243, 94120-42430565058
E-mail: email@anandandanand.com,
archana@anandandanand.com
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LEX IP CARE INTELLECTUAL
PROPERTY ATTORNEYS 212, B

28/06/2019 |BLOCK, UNITECH BUSINESS .
723 |DELHI 1855/DEL/2011 00:00:00 ZONE, NIRVANA COUNTRY, calab@lexipcare.com
SECTOR 50, GURGAON122018,
India
GLOBAL IPR LAW
28/06/2019 |CONSULTANTS(INDIA) 6457, ashish.iprindia@hotmail.com,spa
724 DELHI 2509/DEL/2015 00:00:00 C6&7, Vasant Kunj, New Delhi a645@hotmail.com
110070
LEX ORBIS CONSULTING PVT.
28/06/2019 |LTD. 709/710, Tolstoy House 137 . .
725 |DELHI 2615/DELNP/2015 00:00:00 Tolstoy Marg , New Delhi manisha@Iexorbis.com
110001,India
28/06/2019 LEX ORBIS CONSULTING PVT. . .
726 |DELHI 695/DELNP/2015 00:00:00 LTD. 709/710 Tolstoy House 15 17manisha@lexorbis.com
R Tolstoy Marg New Delhi 110001
SHARDUL AMARCHAND
28/06/2019 MANGALDAS & CO. ADVOCATES & .
727 |DELHI 73/DELNP/2015 00:00:00 SOLICITORS AMARCHAND TOWERSYdev.robinson@amsshardul.com
e 216, OKHLA INDUSTRIAL ESTATE
PHASE IIl NEW DELHF110@0, INDIA
ANAND AND ANAND .
728 |DELHI 8289/DELNP/2013 gg{gg{gglg ADVOCATES B-41, NIZAMUDDIN ﬁgﬁggﬁggﬁgﬁgdgn‘f”"Com'ema'
T EAST NEW DELHI 110013, INDIA )
KAN AND KRISHME
ADVOCATES PATENT AND
28/06/2019 [TRADEMARK ATTORNEYS KNK .
729 |DELHI 3332/DELNP/2012 00:00:00 HOUSE B-483 MEERA BAGH knk@kankrishme.com
PASCHIM VIHAR NEW DELHI-
110063 INDIA.
28/06/2019 SHARAD VADEHRA A 1_1 _ _
730 |DELHI 201717000021 00:00:00 Shubham Enclave Paschim Vihar |knk@kankrishme.com
T New Delhi 11063 INDIA
REMFRY & SAGAR Attorneys at
731 |DELHI 201817006914 3(8)(88%819 Law Remfry House Millennium Pla:;(;g;?é?g;r% rceg”nflry'com'remﬂy
T Sector 27 Gurgaon 122 009 '
LEX ORBIS CONSULTING PVT. . . .
732 |DELHI 201617034099 gg{ 88{ (2)819 LTD. 709/710 Tolstoy House 15 17B"ig':fg)r'fxorb's'com’ma”'Sha@'eX
o Tolstoy Marg New Delhi 110001 '
REMFRY & SAGAR ATTORNEYS
AT-LAW REMFRY HOUSE, AT
733 |DELHI 3313/DEL/2011 gg{ 88{ (2)819 THE MILLENNIUM PLAZA, ?ggfg?g&;gfﬂry'com’Remﬁ*
T SECTOR 27, GRGAON 122009, )
INDIA
28/06/2019 [B-6/10, SAFDARJUNG ENCLAVE,|. .
734 |DELHI 9223/DELNP/2014 00:00:00 New Delhi110029 India iprdel@lakshmisri.com
28/06/2019 B- 483 , KNK HouseMeera Bagh ,
735 |DELHI 9707/DELNP/2014|~ . An. Paschim Vihar, New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
K & S PARTNERS Intellectual
28/06/2019 Property Attorneys 1(?9 Sector 44 _
736 [DELHI 201617017585 00:00:00 Gurgaon 122003 National Capital [ipo@knspartners.com

Region India
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B 483 KNK House Meera Bagh

737 |DELHI 201617019293 28{06{2019 Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
REMFRY & SAGAR ATTORNEYS
28/06/2019 |AT-LAW REMFRY HOUSE
738 |DELHI 201617021777 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
REMFRY & SAGAR ATTORNEYS
28/06/2019 |AT-LAW REMFRY HOUSE
739 |[DELHI 201617025937 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
28/06/2019 ANAND AND ANAND anandandanand@vsnl.com,emai
740 |DELHI 1325/DEL/2013 00:00:00 ADV OCATES B41, NIZAMUDDIN jnandandanand.com,email@anan
e EAST NEW DELHI 110013, INDIAdanand.com
28/06/2019 LAKSHMI KUMARAN &
741 |DELHI 2873/DELNP/2015|~ .~ SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
00:00:00 : .
Enclave, New Delhi 110029,India
28/06/2019 LEX ORBIS Intellectual Property
742 |DELHI 2934/DELNP/2014| . An. Practice 709/710 Tolstoy House 15manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
Mirandah Asia (India) Level 5,
28/06/2019 [Caddie Comrarcial Tower, - . .
743 |DELHI 201717013429 00:00:00 Hospitality District, Aerocity, IG india@mirandah.co.in
Airport, New Delhi- 110037, India
REMFRY & SAGAR Attorneysat-
Law Remfry House Millennium Plaz
28/06/2019 Sector 27, Gurgaon 122 009, India
744 |DELHI 767/DEL/2014 00:00:00 Teleplone No. 91124-280-6100 patents@remfry.com
T Telefax No. 91124-280 6101 Email:
remfry-sagar@remfry.com
patents@remfry.com
SUBRAMANIAM, NATARAJ &
ASSOCIATES ATTORNEYSAT -
28/06/2019 [LAW PATENT AND TRADE sna@sna
745 DELHI 3068/DEL/2010 00:00:00 MARK ATTORNEYS E556, ip.com,docket.sna@gmail.com
GREATER KAILASH Il NEW
DELHI 110 048
28/06/2019 |Lall & Sethi D-17, South Extension |, s
746 |DELHI 3366/DELNP/2014 00:00:00 Il New Delhi 110 049 India info@indiaip.com
28/06/2019 B-483, KNK House, Meera Bagh,
747 |DELHI 3371/DELNP/2015 00:00:00 Paschim Vihar, New Delhki110 063 |knk@kankrishme.com
T India.
28/06/2019 SIEBENIP 293 RPS, SHEIKH
748 |DELHI 4/DEL/2013 pos SARAI, PHASE 1, NEW DELH |jaya.bhatnagar@siebenip.com
00:00:00
110017
DR. INDRA DWIVEDY
SPS(CONTROLLING OFFICER), . . . . . .
749 |DELHI 186/DEL/2014 Sglgg_/gg 19" lipu, CSIR, NISCAIR BUILDING, ﬁiss')rcfgirr"Peus@i)n”'sca"'res"”’head"p‘
o 14, SATSANG VIHAR MARG, R
NEW DELHI-110 067, INDIA
LEX ORBIS CONSULTING PVT.
28/06/2019 [LTD. 709/710 Tolstoy House 15 17 . .
750 |[DELHI 11208/DELNP/201 00:00:00 Tolstoy Marg New Delhi 110001 manisha@Iexorbis.com
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ZEUSIP ADVOCATES 4,

751 |DELHI 6821/DELNP/2012 83/83/3819 JANGPURA EXTENSION NEW |info@zeusip.com
e DELHI 110014
28/06/2019 Anand and Anand Advocates B 41
752 |DELHI 201617014657 00:00:00 Nizamuddin East New Delhi 1100lemail@anandandanand.com
R India
L.S. DAVAR & CO., PATENT AND
28/06/2019 |TRADEMARKS ATTORNEY, 5/1, [lsdavar@nélvsnl.net.in,delhi@Isd4
753 DELHI  [3978/DEL/I2014  1543.00.09"  |(FIRST FLOOR), KALKAJI var.in
EXTENSION NEW DELH}110 019
SHRIMANT SINGH REMFRY &
28/06/2019 SAGAR ATTORNEYSAT-LAW
754 |DELHI 2412/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM [remfry-sagar@remfry.com
e PLAZA SECTOR 27, GURGAON
122 009, INDIA.
755 |DELHI 201617014275  |20/06/2019  Remfry House Millenium Plaza Seq o . cagar@remiry.com
00:00:00 27
LEX ORBIS CONSULTING PVT. . . .
756 |DELHI 201617033775 gg{ 88{ 3819 LTD. 709/710 Tolstoy House 15 17B}:"L(?r'ﬁxorb's'com’ma”'Sha@'ex
T Tolstoy Marg New Delhi 110001 '
28/06/2019 SHARAD VADEHRA A 11
757 |DELHI 201617@2524 00:00:00 Shubham Enclave Paschim Vihar [knk@kankrishme.com
e New Delhi 110063 INDIA
28/06/2019 |B6/10 SAFDARJUNG ENCLAVE,
758 |DELHI 10747/DELNP/201 00:00:00 New Delhi110029 India IPRDEL@LAKSHMISRI.COM
759 [DELHI 6760/CELNP/2014 [22/06/2019  Remfry House Millenium Plaza Seq . . <2 oar@remiry.com
00:00:00 27
K & S PARTNERS Intellectual
28/06/2019 |Property Attorneys 109 Sector 44 |.
760 [DELHI 6228/DELNP/2015 00:00:00 Gurgaon 122003 National Capital ipo@knsparners.com
Region India
28/06/2019 |Anand And Anand B 41 .
761 |DELHI 201617005913 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
PROF. VINOD KUMAR
28/06/2019 DRONACHARYA GROUP OF
762 |DELHI 201611004514 00:00:00 INSTITUTIONS, B-27, KNOWLEDGE |director@gnindia.dronacharya.info
T PARK-1Il, GREATER NOIDA-201308,
U.P.
REMFRY & SAGAR Attorneysat-Law
Remfry House Millennium Plaza Secto
28/06/2019 27, Gurgaon 122 009, IndiaTelephone |patents@remfry.com,remfry
763 DELHI 201714011031 155.00:00 No. 911242806100 Telefax No. sagar@remfry.com
911242806101 Hnail: remfry
sagar@remfry.com patents@remfry.co
28/06/2019 K & S PARTNERS Intellectual Property
764 |DELHI 4250/DELNP/2014 00:00:00 Attorneys 109, Sector 44, Gurgaon 123ipo@knspartners.com
T 003, National Capital Region, India
28/06/2019 Remfry House , Millenium Plaza, Sec 2
765 |DELHI 5741/DELNP/2015 00:00:00 Gurgaon, 122002, India remfry-sagar@remfry.com
KAN AND KRISHME
ADVOCATES, PATENT AND
28/06/2019 TRADEMARK ATTORNEYS KNK
766 |DELHI 285/DEL/2011 00:00:00 HOUSE, B483, MEERA BAGH, knk@kankrishme.com

PASCHIM VIHAR, NEW DELHI-
110063, INDIA.
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28/06/2019

Anand And Anand B 41

email@anandandanand.com,arch

767 DELHI 10358/DELNP/201 00:00:00 NIZAMUDDIN EAST @anandandanand.com
28/06/2019 sna@sna
768 |DELHI 7233/DELNP/2015 00:00:00 E 556 GREATER KAILASH I ip.com,docket.sna@gmail.com,sr
T patent@gmail.com
28/06/2019 Anand and Anand Advocates B 41
769 |DELHI 6296/DELNP/2014 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
T India
SUBRAMANIAM, NATARAJ &
ASSOCIATES ATTORNEYSAT-
28/062019 |LAW PATENT AND TRADE sna@sna
770 |DELHI 3082/DEL/2010 00:00:00 MARK ATTORNEYS E556, ip.com,docket.sna@gmail.com
GREATER KAILASH Il NEW
DELHI 110 048
K & S Partners 515 B Platinum
28/06/2019 ([Tower 5th Floor Sohna Road Secto|.
771 |DELHI 201617038882 00:00:00 47 Gurgaon 122002 National Capit|po@knspartners.com
Region India
B 483 KNK House Meera Bagh . .
772 IDELHI  [10402/DELNP/201[28/08/2019 |5 o chim Vihar New Delhi 110063 [<"k@kankrishme.com,ramank.ipg
00:00:00 INDIA @nic.in
28/06/2019 LAKSHMI KUMARAN &
773 |DELHI 11111/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
U Enclave
774 |DELHI 1486/DELNP/2015 gglgg%glg g;amfry House Millenium Plaza Secremfry—sagar@remfry.com
275 |DELHI 11794/DELNP/201 28/.06/.2019 F 252 Lane W/5 Western Avenue [ipcare@inttladvocare.com,vishal(
00:00:00 Sainik Farms nttladvocare.com
LEX ORBIS INTELLECTUAL
PROPERTY PRACTICE 709/710, . . .
776 |DELHI 3695/DELNP/2013 Sg{ 83{ 3819 TOLSTOY HOUSE 1517, g}'g'gﬁxorb's'com'ma”'Sha@'eX
T TOLSTOY MARG NEW DELHF110™ ™
001
C/O LUTHRA & LUTHRA LAW
28/06/2019 |OFFICES 103 ASHOKA ESTATE .
777 |DELHI 3389/DELNP/2014 00:00:00 BARAKHAMBA ROAD NEW delhi@Iluthra.com
DELHI-110 001
B-703, CROWN APARMENTS, . L
778 |DELHI 1757/DEL/2013 gg{ 88{ (2)819 PLOT 18B, SECTOR 7, DWARKA, ;Tig’t?;ﬁgﬁgma"'Com'g'p'”‘
00 NEW DELHI - 110075, INDIA Apr@gmai.
REMFRY & SAGAR Attorneysat-
28/06/2019 Law Remfry House Millennium Plaz
779 |DELHI 201618008405 00:00:00 Sector 27, Gurgaon 122 002, IndiaJremfry-sagar@remfry.com
e Telephone No. 91242806100
Telefax No. 91124-280 6101
28/06/2019 |Anand And Anand B 41 .
780 |DELHI 10537/DELNP/201 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
28/06/2019 |FAKSHMI KUMARAN &
781 |[DELHI 201617002592 00:00:00 SRIDHARAN B6/10 Safdarjung iprdel@lakshmisri.com
T Enclave
782 |DELHI 201617003668 28{06{2019 Remiry House Millenium Plaza Secremfry—sagar@remfry.com
00:00:00 27
783 |DELHI 2696/DELNP/2014 83/83/8819 ;emfry House Millenium Plaza Secremfry—sagar@e:mfry.com
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K & S PARTNERS Intellectual

28/06/2019 |Property Attorneys 109, Sector 44,|.
784 |DELHI 3494/DEL/2015 00:00:00 Gurgaon122 003 National Capital ipo@knspartners.com
Region, India.
OBHAN & ASSOCIATES 5017
28/06/2019 |LANE W-21A WESTERN AVENUE :
785 |DELHI 2191/DEL/2013 00:00:00 SAINIK FARMS NEW DELHI 110 email@obhans.com
062 INDIA
SUNITA K. SREEDHARAN SKS LAW
28/06/2019 ASSOCIATES C1/611, MAYFAIR
786 |DELHI 2989/DEL/2013 00:00:00 TOWER, CHARMWOOD VILLAGE, [sunita@skslaw.org
o SURAJKUND, FARIDABAD - 121 009
HARYANA, INDIA
MEHTA & MEHTA ASSOCIATES
28/06/2019 MEHTA HOUSE, B474, SUSHANT mehta@mehtaip.com,mehtaandmeht
/87 DELHI B084/DEL/2011  1h1.00:00 LOK-I, SECTOR 27, GURGAON 122 |ociates@gmail.com
002, NCR, INDIA
28/06/20D Anand and Anand Advocates B 41
788 [DELHI 3255/DELNP/2013 00:00:00 Nizamuddin East New Delhi 110013 [email@anandandanand.com
o India
AMARCHAND & MANGALDAS &
SURESH A. SHROFF & CO.
28/06/2019 |AMARCHAND TOWERS 216, .
789 |[DELHI 687/DELNP/2013 00:00:00 OKHLA INDUSTRIAL ESTATE, dev.robinson@amarchand.com
PHASE II1, NEW DELHI 110020,
INDIA
28/06/2019 LEX ORBIS CONSULTING PVT.
790 |[DELHI 7602/DELNP/2014 00:00:00 LTD. 709/710 Tolstoy House 15 17|manisha@lexorbis.com
o Tolstoy Marg New Delhi 110001
LEX ORBIS Intellectual Property . . .
791 [DELHI 1498/DEL/2014 gg{ 88’02819 Practice 709/710, Tolstoy House 1!E§'L%@rfx°rb's'°°m'ma”'Sha@'eX
' 17, Tolstoy Marg New Delhi110 001~
Manisha Singh 9811161518
28/06/2019 |LEXORBIS 709/710, Tolstoy Hous¢mail@Ilexorbis.com,manisha@Iex|
792 DELHI 201614024322 00:00:00 1517, Tolstoy Marg, New Delhi 11{bis.com
001
28/06/2019 |Anand And Anand B 41 .
793 |DELHI 201617027065 00:00:00 NIZAMUDDIN EAST email@anandandanand.com
28/06/2019 [Remfry House Millenium Plaza Sed
794 |DELHI 201617030229 00:00:00 27 Gurgaon remfry-sagar@remfry.com
28/06/2019 .
795 |[DELHI 4157/DELNP/2014 00:00:00 D 1/5 DLF Qutab Enclave Phase 1 kevin@groserandgroser.com
LEX ORBIS CONSULTING PVT. . . .
796 |DELHI 8424/DELNP/2014 gg{ 88{ (2)819 LTD. 709/710 Tolstoy House 15 17”é?\?figa@'exorb's'com'rama”k"F
o TolstoyMarg New Delhi 110001 '
GROSER & GROSER, PATENT
28/06/2019 AND TRADE MARK
797 |DELHI 9749/DELNP/2013 00:00:00 ATTORNEYS, OF D- 1/5 DLF kevin@groserandgroser.com
T QUTAB ENCLAVE, PHASE |,
GURGAON, INDIA.
REMFRY & SAGAR ATTORNEYS
28/06/2019 AT-LAW REMFRY HOUSE AT remfry-sagar@remfry.com,Remfry
798 |DELHI 315/DEL/2012 00:00:00 THE MILLENNIUM PLAZA, Sagar@remfry.com,bpo.mail@ge

SECTOR 27 GURGAON 122009,
INDIA
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P.S.DAVAR & CO. N 220
GREATER KAILASH 1 NEW

799 |[DELHI 201817005817 28{06{2019 DELHI 110048 psdavar@psdavar.com
00:00:00 . )
email:psdavar@psdavar.com tel: 0
29241034
28/06/2019 Anand and Anand Advocates B 41 |email@anandandanand.com,
800 |[DELHI 201717014791 Py Nizamuddin East New Delhi 1100]archan@anandandanand.com,en
00:00:00 ;
India @anandandanand.com
28/06/2019 .
801 |DELHI 3552/DELNP/2014 00:00:00 D 1/5 DLF Qutab Enclave Phase 1 |kevin@groserandgroser.com
28/06/2019 Lall Lahiri & Salhotra LLS House
802 [DELHI 3884/DELNP/2015 00:00:00 Plot No. B 28 Sector 32 #titutional |patents@rahulchaudhry.com
T Area
ANOVIP, 45/1, FLOOR NO: 3,
28/06/2019 |CORNER MARKET, MALVIYA . .
803 |DELHI 307/DELNP/2014 00:00:00 NAGAR, NEW DELHIF110017, info@anovip.com
INDIA
28/06/2019 B 483 KNK House Meera &h
804 |DELHI 201617005706 pos Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
28/06/2019 S/19 22 IFAIA Center Greater Noidldocket@khuranaandkhurana.con
805 |DELHI 201617018426 A, Shopping Plaza Site IV Kasna Roaffo@khuranaandkhurana.com,tar
00:00:00
Plot 7/2 @khuranaandhkurana.com
REMFRY & SAGAR ATTORNEYS
28/06/2019 |AT-LAW REMFRY HOUSE
806 |DELHI 201617022155 00:00:00 MILLENNIUM PLAZA SECTOR remfry-sagar@remfry.com
27, GURGAON 122 009, INDIA
28/06/2019 C/O LAKSHMI KUMARAN &
807 |[DELHI 201614012047 00:00:00 SRIDHARAN B&10, Safdarjung [iprdel@lakshmisri.com
T Enclave New Delhi 110029 India
DR. INDRA DWIVEDI
SPS(CONTROLLING OFFICER), . . L . .
808 |DELHI 1872/DEL/2013 Sg{ 83{ 3819 IPU, CSIR, NISCAIR BUILDING, f]iss”gzirr"feusc?n”'sca'res"”'head"p“
T 14, SATSANG VIHAR MARG, T
NEW DELHI-110 067, INDIA
LAKSHMI KUMARAN &
28/06/2019 |SRIDHARAN B6/10, iprdel@lakshmisri.com,Ilsmds@la
809 |DELHI 9542/DELNP/2012 00:00:00 SAFDARJUNG ENCLAVE NEW |hmisri.com,lsbom@lakshmisri.cof
DELHI 110029, INDIA
28/06/2019 LAKSHMI KUMARAN &
810 |[DELHI 10188/DELNP/201 00:00:00 SRIDHARAN B6/10 Safdarjung IPRDEL@LAKSHMISRI.COM
T Enclave New Delhi 110029, India
LEX ORBIS Intellectual Property . . .
811 |DELHI 1370/DELNP/2014[28/06/2019 5 ice 709/710 Tolstoy House 1512/l @lexabis.com,manisha@lexd
00:00:00 bis.com
17 Tolstoy Marg
28/06/2019 REMFRY & SAGAR Attorneysat-
812 |[DELHI 6927/DELNP/2012 00:00:00 Law Remfry House Millennium Plairemfry-sagar@remfry.com
T Sector 27Gurgaon 122009
LEX ORBIS Intellectial Property
28/06/2019 |Practice 709/710 Tolstoy House 159manisha@lexorbis.com,mail@lex
813 |DELHI 287/DELNP/2014 00:00:00 17 Tolstoy Marg bis.com
28/06/2019 |1201 URBAN ESTATE PHASEL
814 |DELHI 776/DEL/2012 00:00:00 JALANDHAR PUNJAB-144001. stelcore@yahoo.com
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SAIKRISHNA & ASSOCIATES

815 [DELHI 11130/DELNP/201 gg%%/, %%19 ADVOCATES B-140, Sector 51, ﬁﬁ‘ggﬁﬁz'r'f;'aszgscf‘;z‘t’:éaéifnco”
T Noida201301, NCR, India '
MR. SANDEEP RAO C/O GPANDIA,
GENERAL ELECTRIC INDIA
28/06/2019 TECHNOLOGY CENTRE PVT. LTD.
816 |DELHI 1966/DEL/2013 00:00:00 JOHN F. WELCH TECHNOLOGY bpo.mail@ge.com
e CENTER, 122, EPIP PHASE 2, HOOD,
VILLAGE, WHITEFIELD ROAD,
BANGALORE 560066, INDIA
28/06/2019 LEX ORBIS Intellectual Property
817 |DELHI 10443/DELNP/201|~ 1. . Practice 709/710 Tolsy House 15 |manisha@lexorbis.com
00:00:00
17 Tolstoy Marg
28/06/2019 LAKSHMI KUMARAN &
818 |DELHI 201617039114 00:00:00 SRIDHARAN B6/10 Safdarjung [iprdel@lakshmisri.com
e Enclave
28/06/2019 LEXORBIS 709/710 Tolstoy House|
819 |[DELHI 201717029552 AN 15 17 Tolsoy Marg New Delhi 110 [mail@lexorbis.com
00:00:00 001
INTTL ADVOCARE F-252, LANE
28/06/2019 |W/5, WESTERN AVENUE SAINIK lhemant@inttladvocare.com,visha|
820 DELHI 5123/DELNP/2014 00:00:00 FARMS, NEW DELHI 110062, inttladvocare.com
INDIA.
SHRIMANT SINGH REMFRY &
28/06/2019 SAGAR ATTORNEYSAT-LAW remfry-
821 |[DELHI 678/DELNP/20B 00:00:00 REMFRY HOUSE MILLENNIUM |sagar@remfry.com,patents@rem
T PLAZA SECTOR 27, GURGAON |com
122 009, INDIA.
LEXORBIS 709/710, Tolstoy Housq __. . .
822 |DELHI 3224/DEL/2015  [22/08/2019 |15 17 ‘Toistoy Marg New Delhi 10|12/ @1exorbis.com manisha@lex
00:00:00 001 bis.com
LAKSHMI KUMARAN &
28/06/2019 |SRIDHARAN B6/10, . L
823 |[DELHI 1650/DEL/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
824 |DELHI 201617004379  |[20/0/2019  Remfry House Millenium Plaza Seq . . ca0ar@remiry.com
00:00:00 27
825 [DELHI 201617015535  |20/06/2019  Remfry House Millenium Plaza Seq . . ca0ar@remiry.com
00:00:00 27
LALL LAHIRI & SALHOTRA Plot .
826 |DELHI 201717021001 gg{ 88{ (2)819 No. B 28 Sector 32 Institutional Arefaf:eor;;s@”s"”'patems@rah“'Cha
e Gurgaon 122 001 (Haryana) India Y-
JOTWANI ASSOCIATES IN/PA
28/06/2019 [359; PATENT ATTORNEY 81 contact@jotwani.com,jotwani @jot
827 DELHI 3388/DELNP/2014 00:00:00 NATIONAL PARK LAJPAT ani.com
NAGAR IV NEW DELHI-110024
LITMUS LEGAL 405
28/06/2019 |MERCANTILE HOUSE 15 .
828 |DELHI 201817014221 00:00:00 KASTURBA GANDHI MARG NEW contact@litmuslegal.com
DELHI 110 001
K&S PARTNERS Intellectual
28/06/2019 Property Attorneys 515 B Platinum
829 [DELHI 201717033145 00:00:00 Tower 5th Floor Sohna Road Sectdgurgaon@knspartners.com

47 Gurgoan 122002 National Capit
Region India
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Shardul Amarchand Mangaldas &

28/06/2019 |Co.Amarchand Towers 216 Okhla
830 |[DELHI 201617027990 00:00:00 Industrial Egate Phase Il New Delhcontact@AMSSharduI.com
110020
28/06/2019 Lall Lahiri & Salhotra LLS Hpus_e
831 |[DELHI 201617030164 00:00:00 Plot No. B 28 Sector 32 Institutionapatents@rahulchaudhry.com
T Area
CHADHA & CHADHA,
ADVOCATES, F46, HIMALAYA | . |
832 [DELHI 10492/DELNP/201 (2)3( 83{ 3819 HOUSE, 23, KASTURBA GANDHI ;{ggggﬁgrm”eys'com’pate”ts@'
T MARG, NEW DELHI-110001 )
INDIA
LAKSHMI KUMARAN & . .. .
833 |DELHI  [201717004946 [22/06/2019 Igp hiiARAN B6/10 Safdarjung | Prdel@lakshmisri.com,iprdel@lal
00:00:00 o himisri.com
Enclave new delhi10029india
B. KOMBI REMFRY & SAGAR
28/06/2019 ATTORNEYSAT-LAW REMFRY
834 |DELHI 132/DEL/2013 00:00:00 HOUSE MILLENNIUM PLAZA remfry-sagar@remfry.com
T SECTOR 27, GURGAON 122 009,
INDIA.
MALATHI LAKSHMIKUMARAN
28/06/2019 LAKSHMI KUMARAN & _ o
835 |DELHI 6681/DELNP/2013 00:00:00 SRIDHARAN B6/10, iprdel@lakshmisri.com
T SAFDARJUNG ENCLAVE NEW
DELHI 110029, INDIA
DR. MOHAMMAD SYED JAMIL
ASGHAR DEPARTMENT OF . . . .
836 |DELHI 3431/DEL/2013 gg{gg{gglg ELECTRICAL ENGINEERING fljiisighar@gma"'Com"”Ch'”ta"po
T ALIGARH MUSLIM UNIVERSITY, '
ALIGARH 202002, U.P. INDIA
28/06/2019 De Penning & De Penning 2B,
837 |DELHI 201617023111 A, Ground Floor, Solitaire Plaza MG [patent@depenning.com
00:00:00
Road, Gurgaon 122002
SHRIMANT SINGH REMFRY &
28/06/2019 SAGAR ATTORNEYSAT-LAW
838 |DELHI 2247/DELNP/2013 00:00:00 REMFRY HOUSE MILLENNIUM |remfry-sagar@remfry.com
T PLAZA SECTOR 27, GURGAON
122 009, INDIA.
839 |[DELHI 2804/DELNP/2013 5(8)/88/(2)819 Q?;AHSA CB%N?ETSI?FM email@anandandanand.com
AVNISH KUMAR VERMA 221,
28/06/2019 |UDYOG VIHAR, PHASE1, . . .
840 |DELHI 2835/DEL/2012 00:00:00 GURGAON, HARYANA (122016), info@livpure.in
INDIA
GROSER & GROSER, PATENT AND
28/06/2019 TRADE MARK ATTORNEYS, OF D- )
841 |DELHI 10225/DELNP/2013 00:00:00 1/5 DLF QUTAB ENCLAVE, PHASE |, kevin@groserandgroser.com
GURGAON, INDIA.
KAILASH CHOUDHARY SINGH &
28/06/2019 |ASSOCIATES, N30, MALVIYA ipr@singhassociates.in,newdelhi
842 IDELHI  |7632/DELNP/20111)) 0009 |NAGAR NEW DELHIF110017,  |nghassociates.in
INDIA
28/06/2019 REMFRY & SAGAR REMFRY
843 |DELHI 1760/DELNP/2014 00:00:00 HOUSE 8TH FLOOR TOWER A |remfry-sagar@remfry.com
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The Patent Office Jonal No. 27/2019 Dated 05/07/2019

28755



28/06/2019

Remfry House Millenium Plaza Seq

844 |DELHI 6924/DELNP/2014 00:00:00 27 remfry-sagar@emfry.com
SHARDUL AMARCHAND
28/06/2019 MANGALDAS & CO. ADVOCATES &
845 [DELHI 6019/DELNP/2014 00:00:00 SOLICITORS AMARCHAND TOWERYdev.robinson@amsshardul.com
T 216, OKHLA INDUSTRIAL ESTATE,
PHASE IIl, NEW DELHF110020, INDIA
K&S PARTNERS Intellectual
28/062019 |Property Attorneys 515 B Platinum|.
846 |DELHI 201717022744 00:00:00 Tower 5th Floor Sohna Road Sectc|po@knspartners.com
47 Gurgaon 122002
KHURANA & KHURANA
ADVOCATES AND IP
28/06/2019 |ATTORNEYS, IFAIA Center, S/20 |info@khuranaandkhurana.com,dq
847 DELHI 201717004628 00:00:00 22, Greater Noida Shopping Plaza,let@khuranaandkhurana.com
UPSIDGClv, Plot No. 7/2, Kasna
Road, Greater Noida, 201308.
28/06/2019 |Remfry House Millenium Plaza Seq
848 |DELHI 253/DELNP/2015 00:00:00 27, Gurgaorl 22009 India remfry-sagar@remfry.com
LAKSHMI KUMARAN &
28/06/2019 [SRIDHARAN B6/10, . e
849 |DELHI 3629/DEL/2013 00:00:00 SAEDARJUNG ENCLAVE NEW iprdel@lakshmisri.com
DELHI 110029, INDIA
LEX ORBIS INTELLECTUAL
PROPERTY PRACICE 709/710, . . .
850 |DELHI 3136/DELNP/2013 gg{ 88{ 3819 TOLSTOY HOUSE 1517, B}:‘gﬁxorb's'com’ma”'Sha@'eX
T TOLSTOY MARG NEW DELHF110™ ™
001
S.K. SRIHARI K & S PARTNERS
28/06/2019 INTELLECTUAL PROPERTY
851 |DELHI 2274/DELNP/2013 00:00:00 ATTORNEYS BK HOUSE, PLOT |ipo@knspartners.com
e NO.109, SECTORI4, GURGAON
122 002, HARYANA, INDIA.
L.S.DAVAR & CO., Patent and . . . .
’ . mailsdelhi@Isdavar.in,delhi@Isda
28/06/2019 |[Trademarks Attorney, 5/1, (First . g .
852 |[DELHI 201711002855 00:00:00 Floor), Kalkaji Extension, New De”rr.|_n,Isdavar@ndf.vs_nlet.ln,mal!sde
Ihi@lsdavar.in,delhi@lsdavar.in
110 019.
Anand & Anand AdvocatesB
853 |DELHI 201714023135  |[28/06/2019 1)) N amuddin East New Delhi  [2rehana@anandandanand.com,g
00:00:00 . @anandandanand.com
110013, India
28/06/2019 SHARAD VADEHRA A 11
854 |DELHI 201617026677 00:00:00 Shubham Enclave Paschim Vihar |knk@kankrishme.com
T New Delhi 110063 INDIA
28/06/2019 LEX ORBIS 709/710, Tolstoy Hous
855 |DELHI 201611034270 Py 1517, Tolstoy Marg New Delhi 11(mail@Ilexorbis.com
00:00:00 .
001 India
Shardul Amarchand Mangaldas &
Amarchand Towers 216 Okhla
Industrial Estate Phase 11l New Del
28/06/2019  |[110020 India Tel: (91) (11) 415907
856 [DELHI 201617011575 00:00:00 / 40606060 41000541 Fax: (91) (11dev.robinson@AMSShardul.com

26924900 Mobile: 91 98100 10435
Email:
dev.robinson@amsshardul.com
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L.S. DAVAR & CO., PATENT AND
TRADEMARKS ATTORNEY, 5/1,

857 |DELHI 1479/DEL/2015 gg{ 83{ (2)819 (FIRST FLOOR), KALKAJI if:rai‘r’]ar@”df'g”"”et"”'de'h'@'Sd‘
e EXTENSION NEW DELH}110 019|
N.DELHI.
28/06/2019 B 483 KNK House Meera Bagh
858 [DELHI 6083/DELNP/2013|~ . An. Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
LALL LAHIRI & SALHOTRA
PLOT NO. B28, SECTOR32,
859 |DELHI 892/DEL/2011 (2)3( gg{ (2)819 INSTITUTIONAL AREA, 'ﬁ”@ct‘)’i"";Ct’gr‘]'gaéﬁgt??rah“":ha
e GURGAON-122 001 (HARYANA) y: P '
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28/06/2019 De Penning & De Penning 2B,
860 |DELHI 3883/DELNP/2015(~. An. Ground Floor, Solitaire Plaza MG [patent@depenning.com
00:00:00
Road, Gurgaon 122002
28/06/2019 B 483 KNK House Meera Bagh
861 |DELHI 1084/DELNP/2015|~ .~ A. Paschim Vihar New Delhi 110063 |knk@kankrishme.com
00:00:00 INDIA
28/06/2019 [N 220 Greater Kailash 1 New Delhi
862 [DELHI 201617025834 00:00:00 110048 India psdavar@psdavar.com
CIP LEGIT Intellectual Property |, . . .
863 |[DELHI 201617016704 38/88/3819 Counsels 8 306 Dharampura :grhrg:gis@cgrrr;all.com,serwces@m
o Bahadurgarh 124507 P
Central Square Suite, 328, Plaza Il
28/06/2019 |20 Manoharlal Khuraam Marg, Bara [sna@sna
864 |DELHI 201717009318 00:00:00 Hindu Rao, (off Rani Jhansi Road) fip.com,docket.sna@gmail.com
Delhi- 110006
Anand & Anand AdvocatesB
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110013, India Phone No: 00491-
24355076, 94120-4059300Fax No:
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00:00:00 58 Email- @anandandanand.com
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Mobile No: +91 9717990240
28/06/2019 |FAKSHMI KUMARAN &
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e Enclave
28/06/2019 B- 483, KNK House , Meera Bagh ,
867 |[DELHI 9729/DELNP/2014| . An. Paschim Vihar, New Delhi 110063,knk@kankrishme.com
00:00:00 INDIA
28/06/2019 REMFRY & SAGAR Attorneysat
868 |DELHI 201717032071 00:00:00 Law Remfry House Millennium Plajremfry-sagar@remfry.com
T Sector 27 Gurgaon 122 009 India.
28/06/2019 Anand and Anand Advocates B 41
869 [DELHI 201717001999 00:00:00 Nizamuddin East New Delhi 1100]lemail@anandandanand.com
e India
LALL LAHIRI & SALHOTRA
28/06/2019 PLOT NO. B28, SECTOR32, patents@rahulchaudhry.com,lall@
870 |DELHI 2787/DELR011 00:00:00 INSTITUTIONAL AREA, snl.com,patents@rahulchaudhry.

GURGAON-122 001 (HARYANA)
INDIA
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